
Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

Priority claimed from 21/01/2016; Application No. : 4242485 ;France 

3437811    18/07/2016
[International Registration No. : 1317928]
MARTELL & Co
Place Edouard Martell F-16100 COGNAC France

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

8001



Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

Priority claimed from 29/06/2016; Application No. : 142066 ;Bulgaria 

3448408    14/09/2016
[International Registration No. : 1319868]
VP BRANDS INTERNATIONAL S.A
Dunav bul. 5 BG-4000 Plovdiv Bulgaria

Proposed to be Used
IR DIVISION
Alcoholic extracts, alcoholic essences, alcoholic beverages [except beer], alcoholic beverages containing fruit, anisette 
[liqueur], anise [liqueur], aperitifs, arak [arrack]; baijiu [Chinese distilled alcoholic beverage], brandy, wine, kirsch, vodka; 
bitters, distilled beverages, gin, digesters [liqueurs and spirits], cocktails, perry, Curacao, liqueurs, mead [hydromel], 
peppermint liqueurs, nira [sugarcane-based alcoholic beverage], rice alcohol, piquette, fruit extracts [alcoholic]; pre-
mixed alcoholic beverages, other than beer based; rum, cider, sake, spirits [beverages], whisky.

8002



Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

 

3704209    13/10/2017
[International Registration No. : 1379080]
Shandong Xinma Wine Industry Co., LTD.
Gudao Town, Hekou District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Fruit extracts, alcoholic; distilled alcoholic beverages; digesters [liqueurs and spirits]; hydromel [mead]; liqueurs; rice 
alcohol; arrack.

8003



Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

3705215    25/09/2017
[International Registration No. : 1378557]
Shandong Xinma Wine Industry Co., LTD.
No, 158, Gongqingtuan Road, Gudao Town, Hekou District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; alcoholic essences; digesters [liqueurs and spirits]; distilled beverages; baijiu [Chinese 
distilled alcoholic beverage]; alcoholic extracts; rice alcohol; sake; spirits [beverages].

8004



Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

3711139    19/10/2017
[International Registration No. : 1380318]
Oy Hartwall Ab
Hiomotie 32 FI-00380 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers).

8005



Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

 

3713659    13/10/2017
[International Registration No. : 1379436]
Shandong Xinma Wine Industry Co., LTD.
Gudao Town, Hekou District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Alcohol.

8006



Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

Priority claimed from 22/06/2017; Application No. : 174370850 ;France 

3717787    23/10/2017
[International Registration No. : 1381728]
COGNAC FERRAND
191 avenue du Général Leclerc F-78220 VIROFLAY France

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers; wines; liqueurs; spirits; distilled wines with the appellation of origin cognac; gin; 
vodka; brandy; rum.

8007



Trade Marks Journal No: 1836 ,   12/02/2018           Class 33 
 

3740497    25/07/2017
[International Registration No. : 1385709]
TOVARYSTVO Z OBMEZHENOIU VIDPOVIDALNISTIU "NATSIONALNA HORILCHANA KOMPANIIA"
Smilianske shose, 8-i kilometer, bud. 2, s. Stepanky Cherkaskyi raion Cherkaska oblast 19632 Ukraine

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; aperitifs; arak [arrack]; brandy; wines; white wines; dessert wines; sparkling wines; 
liqueurs; fruit wines; rose wines; table wines; red wines; whisky; vermouth; anisette; anise [liqueur]; hydromel [mead]; 
vodka; kirsch; perry; gin; cocktails; curacao; liqueurs; peppermint liqueurs; distilled beverages; alcoholic beverages 
containing fruits; bitters; piquette; rice alcohol; rum; sake; cider; spirits [beverages]; alcoholic extracts; alcoholic 
essences; digesters [liqueurs and spirits]; fruit extracts, alcoholic; low-alcohol beverages, except beer.

8008



Trade Marks Journal No: 1836 ,   12/02/2018           Class 34 
 

3711615    11/10/2017
[International Registration No. : 1380762]
Adalya Tobacco International SPRL
Avenue Louise, 486/5 B-1050 Brussels

Proposed to be Used
IR DIVISION
Tobacco and tobacco products (including substitutes); articles for use with tobacco; flavorings, other than essential oils, 
for tobacco; tobacco free cigarettes, other than for medical purposes; cigarettes containing tobacco substitutes, not for 
medical purposes.

8009



Trade Marks Journal No: 1836 ,   12/02/2018           Class 34 
 

Priority claimed from 12/06/2017; Application No. : 30 2017 105 883 ;Germany 

3713292    06/10/2017
[International Registration No. : 1379797]
KONCI Marketing GmbH
Baerler Strasse 100 47441 Moers Germany

Proposed to be Used
IR DIVISION
Tobacco goods (luxury articles), in particular cigarettes and filter-tip cigarettes; smokers' articles; matches.

8010



Trade Marks Journal No: 1836 ,   12/02/2018           Class 34 
 

Priority claimed from 24/04/2017; Application No. : 701961 ;Switzerland 

3727221    20/10/2017
[International Registration No. : 1384154]
Japan Tobacco Inc.
2-2-1 Toranomon, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; smoking tobacco, pipe tobacco, rolling tobacco, chewing tobacco, snus; cigarettes, 
electronic cigarettes, cigars, cigarillos; snuff; smokers' articles included in this class; cigarette paper, cigarette tubes and 
matches.

8011



Trade Marks Journal No: 1836 ,   12/02/2018           Class 35 
 

3401582    24/03/2016
[International Registration No. : 1310043]
SQUIZZ PTY LTD
28 Abbortsford St MELBOURNE VIC 3000 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Provision of an on-line marketplace for buyers and sellers of goods and services.

8012



Trade Marks Journal No: 1836 ,   12/02/2018           Class 35 
 

 

Priority claimed from 29/03/2017; Application No. : 87390942 ;United States of America 

3676183    26/09/2017
[International Registration No. : 1374729]
DressLikeMe LLC
8 The Green, Ste. A Dover DE 19901 United States of America

Proposed to be Used
IR DIVISION
Affiliate marketing; arranging and conducting special events for commercial, promotional or advertising purposes; 
business management services, namely, managing logistics, reverse logistics, supply chain services, supply chain 
visibility and synchronization, supply and demand forecasting and product distribution processes for others; displaying 
advertisements for others; on-line advertising on a computer network; on-line advertising services for others; on-line 
promotion of computer networks and websites; pay per click (PPC) advertising management services; pay per click 
advertising; preparation of custom advertisements for others; preparation of custom or non-custom advertising for 
businesses for dissemination via the web, CD or DVD for optional upload or download to a computer; preparing 
advertisements for others; promoting the goods and services of others; promoting the goods and services of others by 
arranging for sponsors to affiliate their goods and services with applicant's website.; promoting the goods and services 
of others by arranging for businesses to affiliate their goods and services with the goods and services of third parties by 
means of sponsorship relationships; promoting the goods and services of others by arranging for sponsors to affiliate 
their goods and services with an awards program, a sports competition and sporting activities; promoting the goods and 
services of others by means of distributing advertising on the Internet; promoting the goods and services of others by 
providing a community-driven web site featuring user-submitted content in the nature of coupons, rebates, price-
comparison information, product reviews, links to the retail web sites of others, and discount information; promoting the 
goods and services of others by providing hypertext links to the web sites of others; advertising and marketing; 
advertising, including on-line advertising on a computer network; digital advertising services; marketing services; 

8013



product merchandising for others; promotion, advertising and marketing of on-line websites.

8014



Trade Marks Journal No: 1836 ,   12/02/2018           Class 35 
 

3708514    20/10/2017
[International Registration No. : 1379452]
Beijing SenseShield Technology Co., Ltd
Suite 510, Block C, Internet Innovation Center, Building 5, No. 10, Xibeiwang East Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Advertising; on-line advertising on a computer network; commercial information agency services; providing business 
information via a web site; marketing; import-export agency services; sales promotion for others; computerized file 
management; systemization of information into computer databases; updating and maintenance of data in computer 
databases.

8015



Trade Marks Journal No: 1836 ,   12/02/2018           Class 35 
 

Priority claimed from 03/10/2017; Application No. : 87631947 ;United States of America 

3723254    16/10/2017
[International Registration No. : 1383733]
Radisson Hotels International, Inc.
Carlson Parkway P.O. Box 59159 Minneapolis MN 554598256 United States of America

Proposed to be Used
IR DIVISION
Customer loyalty services and customer club services, for commercial, promotional and/or advertising purposes; 
administration of a customer loyalty program which provides special events and awards for members.

8016



Trade Marks Journal No: 1836 ,   12/02/2018           Class 35 
 

 

3739780    09/06/2017
[International Registration No. : 1385203]
Beijing Shunxin Agriculture Co., Ltd.
12/F, 1 Haoyuan, Zhanqian Street, Shunyi District 101300 Beijing China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertising planning services; business management assistance; organization of exhibitions for 
commercial or advertising purposes; import-export agencies; sales promotion for others; personnel management 
consultancy; accounting; advertising agencies; management of advertising project for others.

8017



Trade Marks Journal No: 1836 ,   12/02/2018           Class 36 
 

 

Priority claimed from 15/06/2016; Application No. : 015546625 ;European Union 

3537759    15/12/2016
[International Registration No. : 1339438]
IQOPTION EUROPE LIMITED
Spyrou Kyprianou, 19, Silver House Business Centre, 3rd floor CY-3070 Limassol Cyprus

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Accident insurance underwriting; accommodation bureau services [apartments]; actuarial services; antique appraisal; 
apartment house management; arranging finance for construction projects; art appraisal; bail-bonding; banking; 
brokerage; brokerage of carbon credits; business liquidation services, financial; capital investment; charitable fund 
raising; check [cheque] verification; clearing, financial; credit bureau services; debt advisory services; debt collection 
agency services; deposits of valuables; electronic funds transfer; exchanging money; factoring; fiduciary; financial 
analysis; financial consultancy; financial customs brokerage services; financial evaluation [insurance, banking, real 
estate]; financial evaluation of standing timber; financial evaluation of wool; financial information; financial management; 
financial management of reimbursement payments for others; financial sponsorship; financing services; fire insurance 
underwriting; fiscal valuation; health insurance underwriting; instalment loans; insurance brokerage; insurance 
consultancy; insurance information; insurance underwriting; investment of funds; issuance of credit cards; issuance of 
tokens of value; issuance of travelers" checks; jewellery appraisal; lease-purchase financing; lending against security; 
life insurance underwriting; loans [financing]; marine insurance underwriting; mortgage banking; mutual funds; 
numismatic appraisal; online banking; organization of collections; pawnbrokerage; processing of credit card payments; 
processing of debit card payments; provident fund services; providing financial information via a web site; providing 
rebates at participating establishments of others through use of a membership card; real estate agency services; real 
estate appraisal; real estate brokerage; real estate management; rent collection; rental of apartments; rental of farms; 
rental of offices [real estate]; rental of real estate; repair costs evaluation [financial appraisal]; retirement payment 
services; safe deposit services; savings bank services; securities brokerage; stamp appraisal; stock brokerage services; 
stock exchange quotations; stocks and bonds brokerage; surety services.

8018



Trade Marks Journal No: 1836 ,   12/02/2018           Class 36 
 

3707953    20/10/2017
[International Registration No. : 1378599]
Shanghai Pudong Development Bank Co., Ltd
No. 12. Zhong Shan Dong Yi Road Shanghai China

Proposed to be Used
IR DIVISION
Life insurance underwriting; investment of funds; banking; financing services; credit card services; issuance of tokens of 
value; deposits of valuables; art appraisal; brokerage; charitable fund raising.

8019



Trade Marks Journal No: 1836 ,   12/02/2018           Class 36 
 

3711430    03/10/2017
[International Registration No. : 1381307]
Private Japan Co.
5-19-20 Seijyo Setagayaku 157-0066 Tokyo Japan

Proposed to be Used
IR DIVISION
Insurance premium rate computing.

8020



Trade Marks Journal No: 1836 ,   12/02/2018           Class 36 
 

3743052    12/10/2017
[International Registration No. : 1385273]
Relola Inc.
1339 61 Street Emeryville CA 94608 United States of America

Proposed to be Used
IR DIVISION
Providing real estate property listings, real estate property information and real estate property evaluations to real estate 
professionals and/or real estate buyers and sellers via a searchable database.

8021



Trade Marks Journal No: 1836 ,   12/02/2018           Class 39 
 

3428256    16/03/2016
[International Registration No. : 1317038]
FRTG Holding AG
Prinz-Georg-Straße 15 40477 Düsseldort Germany

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; arranging travel tours; towing; transportation information; parcel and
goods delivery; delivery of newspapers; car rental; bus transport; pleasure boat transport; passenger transport; 
freighting; salvage of ships; ice-breaking; flower delivery; boat rental; booking of seats for travel; chauffeur services; 
freight forwarding; transport brokerage; carting; removal services; boat storage; storage of goods; wrapping of goods; 
unloading cargo; storage information; freight brokerage; franking of mail; garage rental; porterage; vessel salvage; 
ambulance transport; refrigerator rental; courier services [messages or merchandise]; physical storage of electronically-
stored data or documents; storehouse rental; piloting; air transport; transporting furniture; transport and storage of 
waste; message delivery; mail delivery; car parking; streetcar transport; passenger shipping and freight transportation; 
transport by pipeline; escorting of travellers; travel reservation; transport reservation; salvaging; rescue operations 
[transport]; shipbrokerage; operating canal locks; marine transport; launching of satellites for others; stevedoring; taxi 
transport; river transport; railway transport; transport by ferry; car transport; barge transport; hauling; transport by heavy 
goods vehicles; boat transport; transport and storage of trash; transport of valuables; underwater salvage; organization 
of excursions; sightseeing [tourism]; arranging of cruises; freight [shipping of goods]; traffic information; vehicle hire; 
rental of vehicle roof racks; rental of warehouses; parking place rental; horse rental; rental of motor racing cars; rental of 
wheelchairs; rental of diving suits; rental of diving bells; rental of trolleys; rental of wagons; rental of storage containers; 
electricity distribution; distribution of energy; water distribution; truck rental; water supply; delivery of goods by mail 
order.

8022



Trade Marks Journal No: 1836 ,   12/02/2018           Class 39 
 

 

3711348    10/10/2017
[International Registration No. : 1380476]
ColliCare Logistics AS
Solgaard skog 144 N-1599 Moss Norway

Proposed to be Used
IR DIVISION
Transport; logistics services (gathering, storage / warehousing and packaging of goods before shipping, delivery of 
goods); organization and arranging of travel; freight forwarding; transportation of goods by motor vehicle, train, ship and 
aircraft; transportation of cars.

8023



Trade Marks Journal No: 1836 ,   12/02/2018           Class 39 
 

3739446    13/06/2017
[International Registration No. : 1385606]
Gazelkin Ltd
naberezhnaya Obvodnogo kanala, 148, korpus 2, pomeshchenie 221 RU-190020 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Parking place rental; towing; delivery of goods; delivery of newspapers; message delivery; parcel delivery; flower 
delivery; transportation information; storage information; hauling; transporting furniture; removal services; car transport; 
transport and storage of trash; vehicle breakdown towing services; stevedoring; wrapping of goods; transport; chauffeur 
services; storage of goods; freight forwarding.

8024



Trade Marks Journal No: 1836 ,   12/02/2018           Class 41 
 

 

3539225    21/12/2016
[International Registration No. : 1340139]
Limited Liability Company "Gosloto"
Volgogradsky prospect, 43 korpus 3, RU-109316 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Recreation information; entertainment information; organization of lotteries; providing recreation facilities; organization 
of balls; organization of exhibitions for cultural or educational purposes; organization of sports competitions; arranging 
and conducting of seminars, congresses, conferences and symposiums; providing amusement arcade services; 
gambling services; presentation of live entertainment events; presentation of live performances by a musical group; radio 
entertainment.

8025



Trade Marks Journal No: 1836 ,   12/02/2018           Class 41 
 

 

3708411    03/10/2017
[International Registration No. : 1379916]
MAKE48 LLC
1313 Atlantic Street North Kansas City MO 64116 United States of America

Proposed to be Used
IR DIVISION
Educational and entertainment services, namely, a continuing education program about inventing and inventorship 
accessible by means of television and web-based applications.

8026



Trade Marks Journal No: 1836 ,   12/02/2018           Class 41 
 

Priority claimed from 19/04/2017; Application No. : 4355723 ;France 

3713100    18/10/2017
[International Registration No. : 1381132]
LOUIS VUITTON MALLETIER
2 rue du Pont-Neuf F-75001 PARIS France

Proposed to be Used
IR DIVISION
Publication of books; organization of conferences and exhibitions for cultural or educational purposes.

8027



Trade Marks Journal No: 1836 ,   12/02/2018           Class 41 
 

Priority claimed from 19/04/2017; Application No. : 4355707 ;France 

3716477    19/10/2017
[International Registration No. : 1381671]
FLYVIEW INTERNATIONAL
14 avenue de l'Opéra F-75001 PARIS France

Proposed to be Used
IR DIVISION
Rental of videotapes; club services [entertainment or education]; rental of cinematographic apparatus; entertainment 
services; videotaping; rental of motion pictures; production of films other than advertising films; provision of non-
downloadable films via video-on-demand services; training services by means of simulators; provision of recreational 
facilities; zoo services; providing museum facilities [presentation, exhibitions]; organization of exhibitions for cultural or 
educational purposes; amusement park services; cinematographic film projection; presentation of live performances; 
provision of television programs, non-downloadable, via video-on-demand services; show production; information 
relating to entertainment and recreation.

8028



Trade Marks Journal No: 1836 ,   12/02/2018           Class 41 
 

3722143    13/10/2017
[International Registration No. : 1383853]
Emory University
c/o Office of General Counsel 101 Administration Bldg., 201 Dowman Dr. Atlanta GA 30322 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Entertainment services, namely, arranging and conducting athletic competitions, athletic tournaments, and 
athletic events.

8029



Trade Marks Journal No: 1836 ,   12/02/2018           Class 41 
 

 

Priority claimed from 26/03/2015; Application No. : 15 4 168 369 ;France 

3741614    18/10/2017
[International Registration No. : 1280670]
LES ARTS FLORISSANTS
221 Avenue Jean Jaurès F-75019 PARIS France
LES JARDINS DE MUSIQUE DE WILLIAM CHRISTIE EN VENDEE
Le Bâtiment, 32 rue du Bâtiment F-85210 THIRÉ France

Proposed to be Used
IR DIVISION
Musical performances and concerts; production of music; orchestra services; services of performance artists, musicians, 
and singers; production and organization of concerts and musical performances; production and organization of 
entertainment including music, dance, comedy, drama, and magic; music publishing services and recording in the field of 
music; music composition services; production and distribution services for musical and artistic films and 
documentaries, indoor or outdoor; production services for recorded music and audio storybooks; production services for 
radio, television, film, video, and musical programs; production of sound and music recordings; use of concert halls; 
music recording studios; organization of practical or theoretical music teaching workshops; theoretical and practical 
training for professionals and amateurs in the field of music, theater, and dance, horticulture and gardening; organization, 
production, and co-production of temporary exhibitions, road shows, and festivals for cultural or educational purposes; 
organization and conducting of colloquiums, conferences, courses, academies, master classes, seminars, festive events, 
festivals, conventions, exhibitions, for cultural or educational purposes; organization of competitions (education or 
entertainment); booking of seats for shows; organization of shows; entertainment and information relating to 
entertainment; rental of films, phonograph recordings, sound recordings, show scenery, and accessories for theater; 
musical score rental; publication of books; lending libraries; publication of sheet music; electronic publication of sheet 
music, books, and online periodicals; editing of sound recordings, CDs, video recordings, DVDs; videotape editing 
services; photography services; videotaping; selection and compilation of pre-recorded music to be broadcast by third 
parties; provision of digital music (non-downloadable) from the internet; provision of digital music (non-downloadable) 
from the internet; provision of digital music (non-downloadable) from MP3 websites on the internet; studio services for 
musical, film, television, and video recording; game services provided on-line from a computer network; multimedia 
publishing of books, magazines, printed material, tutorials, photographs, videos, music, and electronic publications.

8030



Trade Marks Journal No: 1836 ,   12/02/2018           Class 42 
 

3407400    20/04/2016
[International Registration No. : 1312457]
Multisoft Consulting Sweden AB
Brunkebergstorg 5 SE-111 51 Stockholm Sweden

Proposed to be Used
IR DIVISION
Computer programming for development of information systems.

8031



Trade Marks Journal No: 1836 ,   12/02/2018           Class 42 
 

Priority claimed from 17/04/2017; Application No. : 87413716 ;United States of America 

3708508    16/10/2017
[International Registration No. : 1379418]
ADAPTIVE INSIGHTS, INC.
3350 W. Bayshore Road, Suite 200 Palo Alto CA 94303 United States of America

Proposed to be Used
IR DIVISION
Computer services, namely, application services provider (ASP) service featuring software for budgeting, planning, 
forecasting, financial consolidation, reporting and analytics in the field of business, financial, and operational analysis.

8032



Trade Marks Journal No: 1836 ,   12/02/2018           Class 42 
 

Priority claimed from 06/06/2017; Application No. : 016798951 ;European Union 

3709087    18/10/2017
[International Registration No. : 1380512]
Symrise AG
Mühlenfeldstr. 1 37603 Holzminden Germany

Proposed to be Used
IR DIVISION
Scientific and technological services and research and development relating thereto; services of a chemical and/or 
biological laboratory; product development for others; quality control.

8033



Trade Marks Journal No: 1836 ,   12/02/2018           Class 42 
 

 

Priority claimed from 19/09/2017; Application No. : 87614769 ;United States of America 

3722201    10/10/2017
[International Registration No. : 1382689]
MuleSoft, Inc.
77 Geary Street, Suite 400 San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable computer software for application and database integration; providing on-line non-
downloadable computer software for integration of computer systems, applications, data and databases; providing on-
line non-downloadable computer software for creation and connectivity to application programming interfaces (APIs); 
providing on-line non-downloadable computer software for governance and management of web services, APIs, and 
integration applications; providing on-line non-downloadable computer software for the development and deployment of 
integrations; providing information about application programming interfaces (APIs) and integration of computer 
systems, applications, data and databases, via a website; hosting an on-line community web site featuring information 
and discussions on topics of application programming interfaces (APIs) and integration of computer systems, 
applications, data and databases; computer software consulting; consulting services in the field of software application 
and database integration; consulting services in the field of integration of computer systems, applications, data and 
databases; computer services, namely, integration of computer systems, applications, data and databases.

8034



Trade Marks Journal No: 1836 ,   12/02/2018           Class 42 
 

 

3723612    20/10/2017
[International Registration No. : 1382706]
WATT Fuel Cell Corp.
Suite 800, 402 E. Main Street Mt. Pleasant PA 15666 United States of America

Proposed to be Used
IR DIVISION
Research, development, and design of fuel cell systems.

8035



Trade Marks Journal No: 1836 ,   12/02/2018           Class 43 
 

 

Priority claimed from 12/09/2017; Application No. : V0106080 ;Iceland 

3713211    18/10/2017
[International Registration No. : 1379504]
Mjólkursamsalan ehf.
Bitruhálsi 1 IS-110 Reykjavik Iceland

Proposed to be Used
IR DIVISION
Services for providing foods and drink.

8036



Trade Marks Journal No: 1836 ,   12/02/2018           Class 43 
 

3716915    25/09/2017
[International Registration No. : 1381886]
NEW SEA DRAGON HOTEL PRIVATE ENTERPRISE
14-16 Le Lai Street and 15-17 and 19, (behind haft of 1st floor and 2nd floor), Nguyen An Ninh Street, Ben Thanh Ward, District 1 Ho 
Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Hotel services.

8037



Trade Marks Journal No: 1836 ,   12/02/2018           Class 44 
 

 

3704245    11/10/2017
[International Registration No. : 1378249]
WeWork Companies Inc.
115 West 18th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Medical, hygienic and beauty care services; health care services, namely, wellness programs; providing information in the
fields of health and wellness; providing a website featuring information regarding healthy living and lifestyle wellness; 
promoting awareness of the benefits of making health, wellness and nutritional changes in daily living to enable 
businesses to increase productivity and lower health care costs; nutrition counseling; providing information in the field of 
nutrition; wellness and health-related consulting services; health spa services for health and wellness of the body and 
spirit offered at a health club facility; hair salon services.

8038



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

3392382    06/01/2016
[International Registration No. : 1307518]
PROMASIDOR IP HOLDINGS LIMITED 
Ebene Junction Rue de la Démocratie Ebène Mauritius FR

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.30;Cocoa; cocoa-based ingredients for confectionery products, chocolate products, cocoa-based beverages, 
chocolate-based beverages

8039



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

 

Priority claimed from 22/12/2015; Application No. : 302015000086474 ;Italy 

3399939    22/04/2016
[International Registration No. : 1310292]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; shoulder bags; handbags; boston bags; waist packs; sling bags for 
carrying infants; shopping bags; duffle bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit 
card cases and holders; business card cases; travelling cases of leather; shoe bags for travel; briefcases; attaché cases; 
pouches of leather; carrying cases made of leather; school bags and satchels; suitcases; sports bags; bags and holdalls 
for sports clothing; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving 
bags sold empty; beach bags.

Cl.25;Clothing, footwear, headgear.

8040



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 02/11/2015; Application No. : 86806305 ;United States of America 

3401772    26/01/2016
[International Registration No. : 1309932]
EPIC GAMES, INC.
620 Crossroads Boulevard Cary NC 27518 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Video game software; computer peripherals and accessories, namely, mouse pads and headsets; phone cases.

Cl.41;Entertainment services, namely, providing on-line computer games.

8041



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 06/08/2015; Application No. : 15/4202266 ;France 

3422739    28/01/2016
[International Registration No. : 1315624]
IMV TECHNOLOGIES
ZI N°1 Est F-61300 SAINT-OUEN-SUR-ITON France

Proposed to be Used
IR DIVISION
Cl.5;Biological media, particularly for preserving fresh or frozen semen and/or for embryo collection and transfer; 
filtering media for medical and/or veterinary use; liquid media for collecting, preserving, freezing or thawing of embryos 
or microorganisms of the animal kingdom; aqueous vehicles for micro-organisms of the animal kingdom for keeping them
alive outside their natural environment; media for washing, filtration and/or freezing of sperm, as well as for the collection 
of oocytes.

Cl.10;Tubes called straws for cryogenic preservation of biological samples; straws for veterinary use; identification 
sheaths and cases for the aforesaid straws; seminal fluid collection apparatus.
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Priority claimed from 27/01/2016; Application No. : 302016000008323 ;Italy 

3427837    25/02/2016
[International Registration No. : 1317316]
Eurocoating S.p.A.
Via Al Dos De La Roda, 60 I-38057 Pergine Valsugana Località Cirè (TN) Italy

Proposed to be Used
IR DIVISION
Cl.5;Titanium osteointegrative coatings for medical purposes, which enhance the bone adhesion onto implantable 
medical devices and prostheses surfaces.

Cl.10;Dental implants, namely, dental prostheses; orthopedic prostheses; shoulder prostheses; elbow prostheses; 
hand prostheses; hip prostheses; knee prostheses; joint prostheses; prostheses for vertebral columns; prostheses for 
maxillofacial reconstructions and for neurosurgery.

Cl.40;Custom processing of medical materials, namely, treatment and coating of medical materials, particularly through 
titanium osteointegrative coatings, which enhance the bone adhesion onto implantable medical devices and prostheses 
surfaces.
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3427849    14/07/2016
[International Registration No. : 1317491]
Honda Motor Co., Ltd.
1-1, Minami-Aoyama 2-chome, Minato-ku Tokyo 107-8556 Japan

Proposed to be Used
IR DIVISION
Cl.9;Sports training simulators; simulators for driving or control of vehicles, vehicle drive training simulators, vehicle 
driving simulators for training purposes.

Cl.12;Vessels and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor vehicles and 
their parts and fittings; bicycles and their parts and fittings; non-electric prime movers for land vehicles (not including 
their parts).

Cl.35;Providing information concerning commercial sales; retail services or wholesale services for automobiles; retail 
services or wholesale services for two-wheeled motor vehicles; education business management or administration.

Cl.37;Repair or maintenance of automobiles; repair or maintenance of two-wheeled motor vehicles; repair or 
maintenance of telecommunication machines and apparatus.
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Priority claimed from 12/11/2015; Application No. : M 2015 07488 ;Romania 

3428949    04/02/2016
[International Registration No. : 1317027]
TODY LABORATORIES INT. SRL 
Str. Vadul Moldovei Nr. 22, Sector 1 014033 BUCURESTI RO

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 26/03/2016; Application No. : 30 2016 009 275 ;Germany 

3429552    17/06/2016
[International Registration No. : 1316607]
Boehringer Ingelheim Vetmedica GmbH
55218 Ingelheim Germany

Proposed to be Used
IR DIVISION
Cl.41;Education and training of experts in the veterinary field; publication of printed matters.

Cl.44;Veterinary services.
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Priority claimed from 15/01/2016; Application No. : 86877385 ;United States of America 

3429994    14/07/2016
[International Registration No. : 1316710]
AcelRx Pharmaceuticals, Inc.
351 Galveston Drive Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for treating pain; pharmaceutical preparations for treating anxiety.

Cl.10;Drug delivery systems; medical device, namely, a mechanical and electronic device used to administer 
medications, perform timed medication delivery, and to provide secure access to and delivery of medications.
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Priority claimed from 05/04/2016; Application No. : 2016/00687 ;Ireland 

3432122    08/04/2016
[International Registration No. : 1317252]
Scientrix Holdings Limited
Mill House, Orchard Road, Clondalkin Dublin 22 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely a software application for the management of organizational strategy and performance.

Cl.35;Business management and consultancy services related to the implementation of an organizational strategy and 
performance management software.
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Priority claimed from 16/09/2015; Application No. : 014563134 ;European Union 

3432237    10/03/2016
[International Registration No. : 1318399]
ADP GAUSELMANN GMBH
Merkur-Allee 1-15 32339 Espelkamp Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; CDs, DVDs and other digital recording media; cash registers, 
calculating machines, hardware for data processing, computers; computer software; fire extinguishers; music machines 
(cash operated) and parts for the aforesaid machines; ATMs, money counting and money changing machines; 
mechanisms for coin-operated apparatus; software for computer and video games; games software for use with any 
computer-based platforms, including consumer electronics and game consoles; game program for computers; computer 
games; video games (software); computer games provided via a global computer network or by means of electronic multi-
media broadcasting or telecommunications or electronic transfer or via the internet; computer games, software for leisure 
and recreation, video games and computer software, all provided in the form of storage media; programs for operating 
electric and electronic apparatus for games, amusement and/or entertainment purposes; automatic lottery machines; 
computer software for computer games on the internet; online games (software), especially for online gambling, online 
gambling, online skill games and online casino games; computer software in the form of an application for mobile devices 
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and computers; apparatus for settlement of cash-operated machines and parts for the aforesaid goods; apparatus for 
recording, transmission, processing and reproduction of data, including sound or images, including parts for all the 
aforesaid goods, but not including radios, television receivers, HI-FI systems, video recorders, telephones, fax machines 
and telephone answering machines; computer hardware and computer software for casino and amusement arcade 
games, for gaming machines or video lottery gaming machines or games of chance via the internet; electrical, electronic, 
optical or automatic apparatus for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, 
electronic or optical alarm and monitoring installations, including video cameras and apparatus for image transmission 
and image processing equipment and computers, including data processing equipment and computers as components of 
data networks and to participate in the communication in data networks; electric wiring harnesses; boards, printed board 
assemblies (electronic components) and combinations thereof as assemblies and as parts for equipment, included in this 
class; computer gaming machines; telecommunications equipment and telecommunications instruments; tablet 
computers; digital music and/or video players; personal digital assistants, electronic organizers, electronic notebooks; 
software for portable electronic devices; software for mobile and wireless telephones; computer and video game software 
for use on console platforms, namely for worldwide communications network suitable and can be connected thereto 
systems for single player, peer-to-peer games, online games and more players; computer game programs for use in 
connection with interactive games for multiple players, which will be played over a global communications network; 
downloadable software for interactive computer, video and electronic games; downloadable computer game software and 
electronic games for use on wireless devices, namely cellular phones, electronic communication devices, personal digital 
assistants (PDAs) and wireless devices; programs for computer games and electronic games; plug-in modules, optical 
discs, DVDs and CDs with entertainment content in the form of games, solution tips for games, facts games and courses 
of action; sound and video recordings in the field of online games, computer and video games and entertainment; 
computer game software for the provision of access for multiple players to an electronic on-line computer game 
environment for several players, namely to an mmo (massively multiplayer online) game; electronic user manuals and 
instructions for online games, computer and video games; recorded on computer media or on the internet downloadable 
electronic publications, namely, books, magazines, manuals in the field of online games, computer and video games and 
entertainment; downloadable multimedia files with graphics, text, sound, video, games and links to internet sites in 
relation to online games, computer and video games and entertainment; electrical and electronic apparatus, equipment 
and instruments (included in  this class) namely machines for adoption, issuance and exchange of money; coin 
mechanisms, apparatus for the settlement of money-operated machines, data recording machines, data printers; printed 
electronic circuits; money-changing machines, with programs provided machine-readable data carriers for the aforesaid 
apparatus; apparatus for checking bank notes; data carriers, including identity cards and credit cards; devices for storing 
and archiving digital data; wiring harnesses; printed circuit board assemblies and combinations and stamped parts as 
assemblies and parts of electronic devices, except for radio and television receivers; computers and computer 
peripherals; computer hardware namely storage media for data processing equipment and computers; machines for 
changing or dispensing money and/or currencies; parts for the aforesaid automatic machines; mechanisms for monetary 
and monetary equivalents operated amusement machines, slot machines, video slot machines, lottery equipment, 
automatic systems and apparatus and systems formed therefrom.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; playground equipment (money 
operated); cash or coin-operated gaming machines (machines); games for amusement arcades (included in this class); 
coin-operated video game machines; video games apparatus adapted for external display screen or monitor; casino 
equipment, namely roulette tables, roulette wheels; coin-operated gaming machines (machines) and gaming machines, in 
particular for gaming arcades, with or without a prize payout; electronic or electrotechnical gaming apparatus, gaming 
machines and automatic gaming machines, slot machines, which are operated by coins, tokens, banknotes, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and amusement 
arcades, with or without a prize payout; gaming machines, in particular for commercial use in casinos and amusement 
arcades, with or without a prize payout; coin-operated gaming machines and/or electronic money game apparatus 
(machines), with or without prizes; adapted housing for operated by coins, tokens, tickets or by means of electronic, 
magnetic or biometric storage media slot machines, gaming apparatus, gaming machines, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; electronic games; apparatus for electronic games 
and parts thereof; slot machines with video output; drawing device for profit and lottery games, lotteries or raffles; 
housing made of metal, plastic and/or wood for coin-operated machines; apparatus for games (including video games), 
other than those adapted for external display screen or monitor; electropneumatic and electric slot machines with pulling 
handles (gaming machines); gaming tables, in particular for table football, billiards; flying discs (toys) and darts; electric, 
electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for betting offices, 
networked or uncrosslinked; lcd game consoles; betting machines (machines); all the aforesaid automatic gaming 
machines operating in networks; equipment and devices for accepting and storing money as accessories for the 
aforesaid automatic machines, included in this class; electrical and electronic machinery and apparatus for games, 
amusement and entertainment purposes; gaming machines, namely, sporting or entertainment gaming machines, coin 
operated; gaming and entertainment, recreational amusement machines and apparatus;  lotteries, sweepstakes tickets; 
objects for conducting lotteries, namely gambling drums; electrical and electronic apparatus and instruments for 
conducting lotteries, lotteries, raffles and other contests; electrical and electronic apparatus and equipment for bingo 
games, lotteries and raffles for betting offices; appliances and machines for gambling and games with and/or without bet; 
hand-held electronic games other than those adapted for the TV; playing cards; slot machines, slot machines and/or 
betting machines for use in amusement arcades or betting offices for commercial and non-commercial purposes.

8050



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

 

Priority claimed from 18/01/2016; Application No. : 302016000003788 ;Italy 

3437763    21/01/2016
[International Registration No. : 1318052]
Artsana S.p.A.
Via Saldarini Catelli, 1 I-22070 Grandate (CO) Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; polishing preparations; soaps; perfumery, essential 
oils, cosmetics, hair lotions; dentifrices; eau de Cologne; lavender water; scented water; ammonia [volatile alkali] 
[detergent]; aloe vera preparations for cosmetic purposes; amber [perfume]; starch glaze for laundry purposes; fabric 
softeners for laundry use; aromatics [essential oils]; flavourings for beverages [essential oils]; cake flavourings [essential 
oils]; astringents for cosmetic purposes; non-medicated lotions; bath foam; flower perfumes (bases for -); cotton sticks 
for cosmetic purposes; javelle water; laundry wax; parquet floor wax; laundry blue; colorants for toilet purposes; 
cosmetics; creams (cosmetic -); barrier creams; polishing creams; skin whitening creams; washing soda, for cleaning; 
deodorants for human use (perfumery); detergents other than for use in manufacturing operations and for medical 
purposes; heliotropine; badian essence; mint essence [essential oil]; oil of turpentine for degreasing; bergamot oil; 
ethereal essences; extracts of flowers [perfumes]; massage gels other than for medical purposes; dental bleaching gels; 
geraniol; cleaning chalk; greases for cosmetic purposes; incense; ionone [perfumery]; almond milk for cosmetic 
purposes; cleansing milk for toilet purposes; scented wood; lotions for cosmetic purposes; lip gloss; shoe wax; cosmetic 
masks; mint for perfumery; transfers (decorative -) for cosmetic purposes; musk [perfumery]; cosmetic kits; oils for toilet 
purposes; massage oils; essential oils; cedarwood (essential oils of -); lemon (essential oils of-); oils for perfumes and 
scents; oils for cleaning purposes; oils for cosmetic purposes; gaultheria oil; jasmine oil; lavender oil; almond oil; rose 
oil; cotton wool for cosmetic purposes; polishing stones; smoothing stones; pumice stone; alum stones [astringents]; 
pomades for cosmetic purposes; pot-pourri; sun-tanning preparations [cosmetics]; baths (cosmetic preparations for -); 
douching preparations for personal sanitary or deodorant purposes [toiletries]; laundry glaze; shining preparations; sun 
tan lotion; colour-brightening chemicals for household purposes [laundry]; skincare cosmetics; laundry preparations; 
antiperspirants [toiletries]; fumigation preparations [perfumes]; laundry bleach; dental rinses, non-medicated; nail care 
preparations; cleaning agents for household purposes; toiletries; smoothing preparations [starching]; laundry soaking 
preparations; sachets for perfuming linen; degreasers other than for use in manufacturing processes; make-up removing 
preparations; color-removing preparations; perfumery; air fragrancing preparations; starch for laundry purposes; bath 
salts, not for medical purposes; bleaching salts; cloths impregnated with a detergent for cleaning; almond soap; soap; 
antiperspirant soap; deodorant soap; disinfectant soap; medicated soap; soaps in liquid form; shampoo; dry shampoos; 
destainers; emery; bleaching soda; furbishing preparations; breath freshening sprays; talcum powder, for toilet use; 
emery cloth; glass cloth; terpenes [essential oils]; dyes (cosmetic -); beard dyes; tissues impregnated with cosmetic 
lotions; anti-bacterial detergents; cotton sticks for cleaning ears; body creams; non-medicated creams, namely non-
medicated diaper rash creams; sun creams (cosmetic); detergents for cloths washing machines; cleansing milk for 
cosmetic purposes; skin conditioning creams non for medical use; sachets for perfuming linen.

Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; foods and dietetic substances adapted 
for medical use; food for babies; plasters, materials for dressings; disinfectants; preparations for destroying vermin; 
acaricides; fly catching paper; sea water for medicinal bathing; melissa water for pharmaceutical purposes; goulard 
water; mineral waters for medical purposes; thermal water; nutritional supplements; dietetic foods adapted for medical 
purposes; nutrition for infants; starch for dietetic or pharmaceutical purposes; amino acids for medical purposes; 
anaesthetics; antiseptics; dressings, medical; menstruation bandages; absorbent articles for personal hygiene; sanitary 
pads; post-partum pads; styptic preparations; oxygen baths; bath preparations for medical purposes; balms for medical 
purposes; liquorice for pharmaceutical purposes; sanitary wear; bandages for dressings; medicated dressings; dietetic 
beverages adapted for medical purposes; bicarbonate of soda for pharmaceutical purposes; medicine cases, portable, 
filled; bracelets for medical purposes; lozenges for pharmaceutical purposes; rubber for dental purposes; quinquina for 
medical purposes; chinoline for medical purposes; belts for sanitary napkins [towels]; eye-washes; compresses; cachets 
for pharmaceutical purposes; sterile gauze pads; antiseptic cotton; aseptic cotton; cotton for medical purposes; breast-
nursing pads; decoctions for pharmaceutical purposes; deodorants, other than for personal use; air deodorising 
preparations; deodorants for clothing and textiles; depuratives; detergents for medical purposes; digestives for 
pharmaceutical purposes; disinfectants for hygiene purposes; disinfectants impregnated into tissues; balsamic 
preparations for medical purposes; eucalyptus for pharmaceutical purposes; eucalyptol for pharmaceutical purposes; 
laxatives; lacteal flour for babies; flour for pharmaceutical purposes; first-aid boxes, filled; milk ferments for 
pharmaceutical purposes; ferments for pharmaceutical purposes; fibre (dietary -); fennel for medical purposes; gauze for 
dressings; glycerine for medical purposes; plasters; insect repellent incense; medicinal infusions; insecticides; alginate 
dietary supplements; casein dietary supplements; enzyme dietary supplements; wheat germ dietary supplements; 
glucose dietary supplements; lecithin dietary supplements; yeast dietary supplements; pollen dietary supplements; 
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propolis dietary supplements; protein dietary supplements; protein supplements for animals; mineral food supplements; 
iodine for pharmaceutical purposes; milk of almonds for pharmaceutical purposes; malted milk beverages for medical 
purposes; milk sugar for pharmaceutical purposes; cedar wood for use as an insect repellent; lotions for pharmaceutical 
purposes; eyepatches for medical purposes; bandaging material; haemostatic pencils; medicines for human purposes; 
medicines for dental purposes; mint for pharmaceutical purposes; menthol; moleskin for medical purposes; fly 
destroying preparations; pants, absorbent, for incontinents; pants (sanitary -); adhesive bands for medical purposes; 
medicinal oils; camphor oil for medical purposes; cod liver oil; castor oil for medical purposes; flaxseed oil dietary 
supplements; absorbent wadding; wadding for medical purposes; diaper-pants (babies' -); disposable maternity 
underwear; incontinence pads; royal jelly dietary supplements; royal jelly for pharmaceutical purposes; parasiticides; 
jujube, medicated; pomades for medical purposes; aloe vera preparations for pharmaceutical purposes; preparations for 
topical treatment of insect bites; preparations of trace elements for human use; teething (preparations to facilitate -); bath 
(therapeutic preparations for the -); sunburn ointments; biological preparations for medical purposes; chemico-
pharmaceutical preparations; sunburn preparations for pharmaceutical purposes; burns (preparations for the treatment 
of-); skin care (pharmaceutical preparations for -); organotherapy preparations; fumigation preparations for medical 
purposes; diagnostic preparations; air purifying preparations; mouth washes for medical use; insect repellents; propolis 
for pharmaceutical purposes; panty liners; chemical reagents for medical purposes; tonics [medicines]; constipation 
(medicines for alleviating -); remedies for perspiration; mineral water salts; potassium salts for medical purposes; sodium 
salts for medical purposes; smelling salts; salts for mineral water baths; bath salts for medical purposes; salts for 
medical purposes; syrups for pharmaceutical purposes; solvents for removing adhesive plasters; dietetic substances 
adapted for medical use; cooling sprays for medical purposes; vulnerary sponges; surgical dressings; sulfur sticks 
[disinfectants]; menstruation compresses; medicinal tea; tincture of iodine; tinctures for medical purposes; herbal teas 
for medicinal purposes; tissues impregnated with pharmaceutical lotions; cachou for pharmaceutical purposes; mercurial 
ointments; ointments for pharmaceutical purposes; medicated creams; anti-bacterial preparations; anti-bacterial gel; anti-
inflammatory gel for gums; cold cream for medical use; sterile solutions for medical purposes; sterilising solutions.

Cl.6;Stove guards [of metal]; cabinet locks, wardrobe latch of metal; drawer latch of metal; door stops of metal; 
automatic security barriers.

Cl.8;Hand tools and implements (hand-operated); cutlery; silver plate [knives, forks and spoons]; whetstone holders; 
manicure sets; pedicure sets; knives; table cutlery [knives, forks and spoons]; spoons; ladles [hand tools]; scissors; nail 
scissors; table forks; rasps [hand tools]; nail files; nail files, electric; hair clippers for personal use, electric and non-
electric; nail extractors; cutlery for use by children; plastic cutlery; cutlery of silicon; manicure sets, electric; nail clippers, 
electric or non-electric; vegetable shredders; penknives; meat choppers [hand tools]; vegetable choppers; vaporizers 
(insecticide -) [hand tools].

Cl.9;Weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; 
compact discs, DVDs and other digital recording media; data processing equipment, computers; computer software; 
precision measuring apparatus; projectors; weighing apparatus and instruments; regulating apparatus, electric; 
measuring devices, electric; monitoring apparatus, electric; amplifiers; audiovisual teaching apparatus; diagnostic 
apparatus, not for medical purposes; apparatus for recording sound; apparatus for the reproduction of sound; apparatus 
for the transmission of sound; transparency projection apparatus; security surveillance apparatus; radios; teaching 
apparatus; glasses cases; balancing apparatus; magnets (decorative -); smart cards [integrated circuit cards]; video game
cartridges; head protection; protective helmets for sports; safety restraints, other than for vehicle seats and sports 
equipment; discs (compact -) [audio-video]; portable computers; measuring spoons; plug socket covers; transparencies 
[photography]; floppy disks; recording discs; music cds; animated cartoons; anti-interference devices [electricity]; 
ignition (electric apparatus for remote -); safety locking devices (electric); dosimeters; downloadable image files; 
downloadable music files; record players; hygrometers; temperature indicating apparatus; compact disc players; disk 
drives for computers; dvd players; readers [data processing equipment]; portable media players; cassette players; 
cameras; rules [measuring instruments]; frames for glasses; monitors; voice monitors; intercommunication apparatus; 
sunglasses; spectacles [optics]; clocks (time -) [time recording devices]; lactometers; games software; audiovisual 
receivers; telephone receivers; life jackets; computer programmes [programs], recorded; measuring instruments; sound 
recording carriers; magnetic data carriers; optical data carriers; thermometers, not for medical purposes; thermometers 
for testing water temperature; bath thermometers; encoded magnetic cards; tablet computers.

Cl.10;Medical or dental instruments and apparatus; orthopedic articles; suture materials; teething rings; aerosol 
dispensers for medical purposes; obstetric apparatus; fumigation apparatus for medical purposes; massage apparatus; 
nursing appliances; diagnostic apparatus for medical purposes; body cavities (appliances for washing -); esthetic 
massage apparatus; hot air therapeutic apparatus; ice bags for medical purposes; water bags for medical purposes; 
feeding bottle receptacles; babies' bottles of polypropylene; elastic stockings for surgical purposes; wheeled trolleys 
adapted for use as walking aids; feeding bottle valves; umbilical belts; belts for orthopaedic purposes; maternity belts; 
droppers for medical purposes; abdominal corsets; spoons for administering medicine; thermal packs for first aid 
purposes; air cushions for medical purposes; cushions for medical purposes; pads (heating -), electric, for medical 
purposes; covers for baby feeding bottles; bandages, elastic; slings [supporting bandages]; corsets for medical 
purposes; gloves for massage; incontinence sheets; mouth guards for medical purposes; feeding bottles (babies' 
bottles); nipple shields for personal use; ear picks; containers for use with breast pumps; syringes for injections; 
hypodermic syringes; dummies for babies; orthopedic soles; thermometers for medical purposes; cases for thermometer 
probes for medical use; feeding bottle teats; breast pumps; breast pumps for use by nursing mothers; draw-sheets for 
sick beds; humidifying apparatus for medical use; vaporizers for medical purposes; nasal aspirators; babies' pacifiers 
(teats).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating; hot air apparatus; 
microwave ovens; deodorising apparatus, not for personal use; ionization apparatus for the treatment of air or water; 
ventilation [air-conditioning] installations and apparatus; air-purifying apparatus and machines; lighting apparatus and 
installations; refrigerating appliances and installations; cooking apparatus and installations; heating apparatus, electric; 
kilns; steaming apparatus (electric -) for cooking; fumigation apparatus, not for medical purposes; beverage cooling 
apparatus; disinfectant apparatus; hair driers [dryers]; electric kettles; germicidal burners; pads [cushions] (heating -), 
electric, not for medical purposes; light diffusers; driers (air -); evaporators; steam generating apparatus; chandeliers; 
standard lamps; arc lamps; electric lamps; lamps; lights, electric, for Christmas trees; lightbulbs; lamp shades; water 
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heaters [apparatus]; air heating apparatus; heaters, electric, for feeding bottles; baby bottle warmers; food warmers; toilet 
seats; sterilisers; sterilisers for babies' feeding bottles; air humidifiers; humidifiers; room humidifiers; air humidifiers, 
other than for medical purposes; cooking utensils, electric; bath installations; electric yoghurt makers.

Cl.12;Vehicles; apparatus for locomotion by land; car sun blinds; baby carriages; security harness for vehicle seats; 
vehicle safety harness for carry cots; vehicle safety harnesses for pram bodies; bicycles; wheeled transporters for 
babies; buggies; harnesses for prams; covers for baby carriages; rearview mirrors; wheels for bicycles, cycles; safety 
seats for children [for vehicles]; vehicle seats; security harness systems for vehicle seats; stroller covers; harnesses for 
use with pushchairs; covers for prams; pushchair covers and hoods; tricycles; sun blinds adapted for automobiles; 
baskets for strollers and prams; strollers covers; vehicle seat covers (fitted); parasols, umbrellas, sun shades for 
strollers; bottle holders (parts of strollers); frames for strollers; mosquito nets for strollers; mattresses and pillows 
adapted for strollers and prams.

Cl.16;Paper, cardboard; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
instructional and teaching material; aquarelles; scrapbooks; paper towels; drawing sets; stencil cases; stickers 
[stationery]; bibs of paper; table linen of paper; tickets; greeting cards; occasion cards; musical greeting cards; pads 
[stationery]; sketch pads; envelopes; calendars; articles of stationery; writing board erasers; song books; copying paper; 
wrapping paper; writing paper; drawer liners of paper, perfumed or not; papier mâché; cards; folders for papers; placards 
of paper or cardboard; posters; paper stationery; postcards; catalogues; tablemats of paper; letter trays; document files; 
stationery (cabinets for -) [office requisites]; glues for stationery or household purposes; compasses for drawing; 
wrappers [stationery]; covers of paper for flower pots; rub down transfers; diaries; drawings; dispensers (adhesive tape -) 
[office requisites]; labels, not of textile; highlighters; handkerchiefs of paper; paperweights; figurines [statuettes] of 
papier mâché; paper bows; paper sheets [stationery]; drawing materials; writing materials; school supplies [stationery]; 
photographs [printed]; flags of paper; writing chalk; newspapers; comic strips; rubber erasers; paper-clips; pictures; ink; 
blackboards; writing slates; booklets; books; books for children; pencil sharpening machines, electric or non-electric; 
handbooks [manuals]; terrestrial globes; stencils [stationery]; modelling materials; plastics for modelling; pencils; slate 
pencils; pencil leads; adhesive tapes for stationery or household purposes; paper ribbons; modelling paste; pastel 
crayons; pens [office requisites]; nibs; writing brushes; paintbrushes; periodicals; pencil holders; penholders; chalk 
holders; boxes for pens; erasing products; printed publications; writing or drawing books; office binders; drafting rulers; 
magazines (periodicals); bags [envelopes, pouches] of paper or plastics, for packaging; paper bags; bags of plastics for 
lining refuse bins; paper wipes; boxes of cardboard or paper; paint boxes [articles for use in school]; index cards 
[stationery]; bookmarkers; inkwells; writing cases [sets]; printed matter; writing instruments; drawing instruments; 
photograph stands; notebooks; inking pads; drawing boards; writing tablets; palettes for painters; gummed cloth for 
stationery purposes; canvas for painting; pencil sharpeners, electric or non-electric; sealing stamps; place mats of paper; 
table napkins of paper; tissues of paper for removing make-up; flyers; cookery books.

Cl.18;Trunks and travelling bags; umbrellas and parasols; bags; key bags; vanity cases, not fitted; sling bags for 
carrying infants; gym bags; wallets; travelling sets [leatherware]; diaper bags; net bags; satchels; moleskin [imitation of 
leather]; slings for carrying infants; pouch baby carriers; parasols; umbrellas; net bags (handbags); haversacks; beach 
bags; baggage; bags for climbers; shopping bags; holdalls; briefcases; rucksacks; backpacks for carrying babies.

Cl.20;Furniture, mirrors, picture frames; bed fittings, not of metal; furniture fittings (not of metal); door fittings, not of 
metal; cupboards; security cabinets; coatstands; benches [furniture]; chests, not of metal; babies' playpens; expandable 
safety gates for stairs; infant walkers; chests for toys; chests of drawers; trays (not of metal); safety locks [non-metallic, 
non-electric]; child resistant security closures (non-metallic-) for containers; containers, not of metal [storage, transport]; 
bed frames, cot frames, cradle frames; cots for use by children; safety cots; cushions; support pillows for use in car 
safety seats for babies and children; pregnancy cushions; air cushions, not for medical purposes; towel dispensers, 
fixed, not of metal; divans; display stands; corner cap components, not of metal; baby changing platforms; statuettes of 
wood, wax, plaster or plastic; hooks, not of metal, for clothes rails; clothes hooks, not of metal; safety hooks, not of 
metal; clothes hangers and clothes hooks; pillows; air pillows, not for medical purposes; signboards of wood or plastics; 
beds; mattresses; changing mats; furniture; furniture for children's bedrooms; chimes (wind -) [decoration]; mattress 
(straw -); screens [furniture]; settees; armchairs for small children; book rests [furniture]; playpens; bed bases; furniture 
shelves; racks; shelves for storage; index cabinets; boxes of wood or plastic; babies' bouncing chairs; desks; sun 
loungers; chairs; babies' chairs; loungers; high chairs for babies; stools; mirrors (silvered glass); mirrors (hand-held -) 
[toilet mirrors]; mats for infant playpens; drafting tables; wooden beds; interior textile window blinds; non-metallic 
barrels; armchairs; children bed guards; wooden dressers; cots; child seats; stove guards, not of metal; cabinet locks, 
wardrobe latch, not of metal or rubber; drawer latch, not of metal or rubber; door stops, not of metal or rubber; crib 
bumpers; anti mites sets for mattresses and pillows.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); articles for 
cleaning purposes; deodorising apparatus for personal use; polishing apparatus and machines, for household purposes, 
non-electric; aerosol dispensers, not for medical purposes; basins [bowls]; beverage glassware; beakers with spouts for 
children; cups of paper or plastic; bottles; glass flasks [containers]; insulating flasks; refrigerating bottles; vacuum flasks 
for holding drinks; pitchers; straws for drinking; baskets for domestic use; waste paper baskets; heat-insulated 
containers; thermal containers for babies' bottles (non-electric); portable coolers; covers for dishes; pot lids; mixing 
spoons [kitchen utensils]; comb cases; electric devices for attracting and dispersing insects; soap dispensers; water 
apparatus for cleaning teeth and gums; milk powder dispensers; electric apparatus for killing insects; blenders, non-
electric, for householdd purposes; flasks; whisks, non-electric, for household purposes; portable cold boxes [non-
electric]; graters for kitchen use; basting spoons, for kitchen use; toilet cases; picnic baskets (fitted -), including dishes; 
cleaning cloth; dustbins; combs; electric combs; combs for the hair (large-toothed -); plates to prevent milk boiling over; 
table plates; serving platters; paper plates; plastic plates; disposable table plates; saucers; soap boxes; sponge holders; 
napkin holders; fruit presses, non-electric, for household purposes; drinking vessels; lunch boxes; containers for 
household or kitchen use; kitchen containers; thermally insulated containers for food; piggy banks; heaters for feeding 
bottles, non-electric; dispensers for paper towels; cookie jars; soap dishes; baby bottle drying racks; buckets; trivets 
[table utensils]; brushes; hair for brushes; nail brushes; dishwashing brushes; brushes for cleaning tanks and 
containers; brushes for cleaning feeding equipment; feeding bottle brushes; toilet brushes; toothbrushes; toothbrushes, 
electric; toilet sponges; sponges for household purposes; cake moulds; cookery molds [moulds]; cleaning instruments, 
hand-operated; cups; feeding cups; saucepans (earthenware -); insect traps; kitchen grinders, non-electric; cosmetic 
utensils; cooking utensils, non-electric; kitchen utensils; household utensils; toilet utensils; perfume vaporizers; baby 
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baths, portable; baby bath tubs; pots; vases; chamber pots; potties; diaper pails; household containers for food storage.

Cl.24;Bed covers; table covers; mattress covers; face towels [made of textile materials]; towels; bath linen, except 
clothing; linens; bed linen; tablecloths, not of paper; diapered linen; bed blankets; bed covers of paper; travelling rugs 
(lap robes); labels of cloth; handkerchiefs of textile; pillowcases [pillow slips]; cushion covering materials; flags, not of 
paper; bath mitts; bed sheets; drugget; sleeping bag liners; moleskin [fabric]; ticks [mattress covers]; oilcloth for use as 
tablecloths; gummed cloth, other than for stationery; shower curtains of textile or plastic; non-woven textile fabrics; place 
mats, not of paper; textile napkins; napkins, of cloth, for removing make-up; quilts; mosquito nets; cot covers; cot sheets; 
cot blankets; children blankets; linings (textile); linings (textile) for high chairs for babies.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; clothing for gymnastics; 
gowns; bath robes; non-slipping devices for footwear; bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; 
berets; underwear; maternity lingerie; smocks; boas (necklets); teddies [undergarments]; garters; corsets; goloshes; 
sports shoes; stockings; slippers; socks; jodhpurs; short-sleeve shirts; shirts; hats; hats (paper -) [clothing]; jackets; 
hoods [clothing]; belts [clothing]; belts (money -) [clothing]; tights; shoulder wraps; detachable collars; necktubes 
(scarves); ear muffs [clothing]; layettes [clothing]; suits; beachwear; masquerade costumes; ties; swimming caps; 
shower caps; headbands [clothing]; pocket squares; gaiters; jackets [clothing]; skirts; pinafore dresses; aprons 
[clothing]; girdles; gloves; ski gloves; mackintoshes; ready-to-wear clothing; paper clothing; knitwear [clothing]; jumpers;
leg warmers; leggings [trousers]; singlets; hosiery; swimsuits; sweaters; muffs [clothing]; pelerines; skorts; maternity 
underwear; underpants; bathing drawers; babies' pants [clothing]; trousers; mules; parkas; pelisses; pyjamas; ponchos; 
pullovers; brassieres; nursing bras; sandals; bath sandals; infants' footwear; children's shoes; bath shoes; gymnastic 
shoes; beach shoes; ski boots; shawls; sashes for wear; topcoats; outerclothing; trouser straps; ankle boots; boots; tee-
shirts; combinations [clothing]; visors [headwear]; wooden shoes.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; Christmas trees of synthetic material; swings; games (apparatus for -); conjuring apparatus; video game apparatus; 
kites; pools (swimming -) [play articles]; dolls; golf clubs; hockey sticks; twirling batons; targets; electronic targets; toy 
bicycles; marbles for playing games; skittles [games]; ninepins; blocks (building -) [toys]; playing balls; soap bubbles 
[toys]; cricket bags; golf bags, with or without wheels; cups for dice; kaleidoscopes; dolls' room; bells for Christmas 
trees; paper party hats; playing cards; dolls' houses; rocking horses; confetti; toy construction kits; dice; ornaments for 
Christmas trees, except illumination articles and confectionery; flying discs [toys]; sling shots [sports articles]; darts; 
swimming floats for recreational use; toys; playthings of polyethylene, metal and wood; ride-on toys; rattles; radio-
controlled playthings; squeeze toys; stuffed toys; fabric toys; board games; ring games; building games; draughts; 
dominoes; chess games; parlour games; portable games with liquid crystal displays; pachinkos; electronic games; 
musical games; talking toys; snow globes; gloves for games; baseball gloves; golf gloves; fencing gauntlets; batting 
gloves [accessories for games]; boxing gloves; paddings (protective -) [parts of sports suits]; scale model kits [toys]; 
dolls' beds; toy cameras; bowling apparatus and machinery; arcade video game machines; marionettes; masks 
[playthings]; theatrical masks; mobiles [toys]; scale model vehicles; scooters [toys]; snow for Christmas trees (artificial -
); novelties for parties, dances [party favors, favours]; party favors; teddy bears; balls for games; knee guards [sports 
articles]; elbow guards [sports articles]; shin guards [sports articles]; roller skates; in-line roller skates; ice skates; 
plushes [toys]; toy weapons; toy vehicle tracks; dolls' feeding bottles; candle holders for Christmas trees; toy projectors; 
punching bags; jigsaw- puzzles; bats for games; butterfly nets; chessboards; skateboards; sleds [sports articles]; rattles 
(playthings); skating boots with skates attached; foosball tables; tables for table tennis; play mats incorporating infant 
toys (playthings); checkerboards; trampolines; tops (spinning -) [toys]; tricycles [playthings]; toy cars; small play cars for 
children; radio-controlled toy vehicles; dolls' clothes; shuttlecocks; ride-on toy vehicles (motorised -); electronically 
operated toy motor vehicles.

Cl.35;Advertising; business management; business administration; commercial administration of the licensing of the 
goods and services of others; commercial or industrial management assistance; shop window dressing; dissemination of 
advertisements; distribution of samples; demonstration of goods; direct mail advertising; business information; 
franchising business services; business consultancy relating to franchising; consumers (commercial information and 
advice for -) [consumer advice shop]; marketing services; exhibitions for commercial or advertising purposes; 
organisation of trade fairs for commercial or advertising purposes; fashion shows for promotional purposes (organization 
of -); presentation of goods on communication media, for retail purposes; sales promotion for others; procurement 
services for third parties (acquisition of goods and services for other companies); business management and 
organization consultancy; modelling for advertising or sales promotion; news clipping services; telemarketing services.
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Proposed to be Used
IR DIVISION
Cl.11;Lamp shades; lamps; light shades.

Cl.16;Books; passport holders; book jackets; filing baskets being office requisites; paper, cardboard and goods made 
from these materials, not included in other classes; printed matter; stationery; artists' materials; paint brushes; office 
requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not 
included in other classes); printers' type; printing blocks.

Cl.18;Wallets; bags; leather goods; luggage; umbrellas; leather and imitations of leather, and goods made of these 
materials and not included in other classes; animal skins, hides; trunks and travelling bags; parasols.

Cl.20;Furniture; cushions, pillows, bean bags; furniture for storage; babies' baskets; baskets, not of metal; flower 
baskets of wicker; hampers (baskets); non-metallic window baskets; storage baskets (furniture); wicker baskets; mirrors; 
picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, 
shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.21;Dishes; bowls; cups; baskets, for domestic use; fitted picnic baskets; laundry baskets; storage baskets for 
household use; waste baskets; combs; brushes; sponges; household or kitchen utensils and containers; articles for 
cleaning purposes; unworked or semi-worked glass (except glass used in building); glassware, porcelain and 
earthenware not included in other classes.

Cl.24;Blankets; throws; bean bag covers; furnishing fabrics; household textiles; textile articles for household textiles; 
textile piece goods for furnishing purposes; bed blankets; blanket throws; wall decorations of textile; textiles and textile 
goods, not included in other classes; bed covers; table covers; articles made of textile material with a self-adhesive 
surface; bedroom textile fabrics; borders (textile wall hangings); chair backs (textile articles); chair slings (textile articles); 
coated textiles; composite textile materials; coverings for walls (wall hangings, of textile); curtain holders of textile 
material; curtain loops made of textile materials; curtain tie-backs of textile; curtains made of textile materials; dishtowels 
of textile for drying; doilies of textile; drip mats of textile for glasses; fabrics being textile piece goods; fabrics for textile 
use; face towels of textile; furnishing fabrics being textile piece goods; furniture coverings of textile; hand towels of 
textile; handcrafted textile wall hangings; handkerchiefs of textile; kitchen furnishings (textile); kitchen towels (textile); 
labels made of textile materials; mats (coasters) of textile; non-woven textile articles; non-woven textile fabrics; runners 
(textile) for table tops; serviettes of textile; table napkins of textile; textile articles for beds; textile articles for household 
use; textile articles for kitchen use; textile coasters; textile covers for duvets; textile covers (loose) for furniture; textile 
covers (loose) for headboards; textile covers for hot water bottles; textile goods for bathroom use; textile goods for use 
as bedding; textile handkerchiefs; textile materials for use as window coverings; textile piece goods for clothing; textile 
piece goods for making bedding covers; textile piece goods made of cotton; textile place mats; textiles for interior 
decorating; textiles for upholstery; textiles in the form of window furnishings; toilet covers (textile); towels (textile).

Cl.25;Beanies; clothing, footwear, headgear; babywear; scarves; apparel (clothing, footwear, headgear); articles of 
weatherproof clothing; boys' clothing; casual clothing; children's clothing; clothing for babies; girl's clothing; knitted 
clothing; knitwear (clothing); linen articles of clothing; playsuits (clothing); three piece suits (clothing); woollen clothing; 
footwear for babies; footwear for children; trainers (footwear); headgear for wear; interlinings for headgear.

Cl.27;Rugs; mats; woven articles for interior floor decoration; carpets; matting; linoleum; wall hangings (non-textile).

Cl.28;Soft toys; rattles; masks (play things); toy masks; games and playthings; decorations for christmas trees; 
costumes for toys; children's toys; toys for babies; craft toys sold complete; toys; tactile educational toys (playthings); 
stuffed toys; plush toys; stuffed plush toys; stuffed animals (toys); soft toys in the form of animals; fluffy toys; mobiles 
(toys); cuddly toys; craft toys sold in kit form.

Cl.35;Retail and wholesale services including those provided online; retail and wholesale services including those 
provided online in relation to textiles and textile goods, toys, rugs, mats, rattles, masks, games and play things, blankets, 
throws, beanbag covers, household textiles, furniture, clothing, household or kitchen utensils, bowls, cups, cushions, 
pillows, planters, leather goods, wallets, bags, hooks, candles, passport holders, wall decorations and table covers; 
advertising; business management; business administration; office functions.
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Cl.6;Common metals and their alloys; building materials of metal, doors and windows of steel or stainless steel; interior 
and exterior walls of metal; transportable buildings of metal; materials of metal for railway tracks; non-electric cables and 
wires of common metal; ironmongery, small items of metal hardware; metal shapes; goods of metal, included in this 
class, namely containers for industrial purposes, transport containers, funnels

Cl.7;Machines and installations for the food industry, in particular machines and installations for dairies and cheese 
dairies, cheese machines, cheese makers, butter-making machines, machines for making quark, machines and 
installations for processing clotted milk, salt bath installations, turning machines and installations; packaging machines, 
filling and sealing machines, dosing machines; conveying installations and machines; automatic vending machines; 
rinsing machines.

Cl.9;Scientific, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; insulation and containment apparatus and installations, namely for 
laboratories, namely apparatus and installations for holding, storing and processing critical products and substances in 
sealed and/or sterile conditions, locks and manual and automatic feed apparatus; apparatus for recording, transmission 
or reproduction of sound and images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; 
data processing apparatus and computers; software recorded on data carriers; special furniture for laboratories and 
laboratory rooms, including in schools; heavy current installations; telecommunications and information technology 
installations; building automation, namely control, regulating and monitoring apparatus; furniture especially for 
laboratories, namely experiment benches, laboratory tables, trolley tables, laboratory cabinets, safety cabinets, chemical 
storage cabinets, cabinets for acids and alkaline solutions, solvent cabinets, supply and disposal cabinets, transport and 
storage containers of plastic, with or without a steel casing

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating, air conditioning and water 
supply; ventilating apparatus and installations, in particular for laboratories, drying installations for fluidisation, climatic 
tunnels, in particular for cheese processing, drying cabinets, filter dryers, vacuum drying chambers, hurdle drying 
chambers, heated cabinets, incubation drying cabinets for the pharmaceutical industry; mixer taps, water spray guns, 
water treatment apparatus, sewage chambers, grease taps, all being part of sanitary installations; sanitary installations, 
apparatus and equipment, wash-hand basins; fume extractor hoods; wastewater treatment installations, water purification 
installations, gas purification installations; installations for supplying heat; mobile fume hoods and fitted fume hoods; 
fume hoods with built-in washers, filters, source suction equipment, suctions for soldering fumes; extractor hoods; 
drying chambers; water conditioning installations; exhaust air and feed air installations; direct and indirect lighting 
installations; exhaust air and feed air installations; push-through fume hoods; lighting apparatus; ventilation installations;
hall supply systems for transporting liquid, gaseous and solid substances.

Cl.19;Non-metal ceiling structures with coverings, linings and utility systems; non-metallic transportable and non-
transportable buildings, refractory construction materials, not of metal, partitions and doors, not of metal, framework for 
building, not of metal; interior and exterior walls, not of metal.

Cl.20;Furniture, mirrors, picture frames, worktables, table tops, work cabinets, tall cabinets, wall cabinets, wall boards 
and table boards, shelves; moveable tables, transport and storage containers of plastic, where applicable with a steel 
coating, computer tables; room furnishings, namely room partitions, hallway cabinets, tables, seats and cabinets for 
recreation rooms;  wall and island benches with variable table tops, weighing tables, adjustable tables, heavy load tables, 
mobile tables, mobile sink units, safety work benches, clean work benches, clean room cubicles; students' tables, 
teachers' tables, adjustable tables, photography laboratory tables, cabinets, seats, seats for auditoriums, projection 
tables; work stations (mobile and fixed) consisting of office furniture.

Cl.37;Maintenance, installation, repair and servicing of laboratory equipment, air conditioning systems and fire alarm 
systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; construction drafting; technical project planning, 
in particular technical planning of installations for the food industry, of laboratories and water and waste water treatment; 
technical planning of technical building equipment in the fields of electrical engineering and building automation, air 
conditioning technology, clean room technology, sanitary technology, thermal and heating engineering, refrigeration 
engineering and refrigeration, supply and disposal technology; technical planning of working, logistical and automation 
processes in workstations in laboratories, production processes, offices, teaching facilities, storage sites, hospitals and
doctors' surgeries, construction consultation, architectural consultation, construction drafting
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Cl.9;Telecommunications and communications equipment, apparatus and systems; telephone cards, debit and credit 
cards, machine readable apparatus, such as telephone and calling cards, and apparatus which include integrated circuits, 
magnetic strips and memory chips; telephone equipment, apparatus and systems; facsimile equipment, apparatus and 
systems; computer equipment, apparatus and systems; computerised health management systems; computer hardware; 
computer software, including application software; computer peripheral devices; modems; transmission, receiving and 
storage equipment, apparatus and systems; apparatus for data communications between computers; apparatus for 
controlling storage of data; apparatus for data storage; apparatus for the storage of information; computer data storage 
apparatus; computer networks for the storage of data; data storage devices; information storage apparatus (electric or 
electronic); information storage devices (electric or electronic); data security apparatus; data security instruments; 
security devices for computer hardware; security devices for computer software; telecommunications security 
instruments; data recorded electronically from the internet; apparatus for processing data; apparatus for data 
transmitting; data transmission apparatus; publications in electronic form supplied on-line from databases or from 
facilities provided on the internet (including web sites); publications in electronic format; apparatus and instruments for 
recording, transmission, reception, processing, retrieval, reproduction, manipulation, analysis, display and print out of 
sound, images and/or data; cd-roms; discs and tapes; video and audio equipment, apparatus and systems; all associated 
parts, accessories and fittings in this class.

Cl.10;Medical and surgical apparatus and instruments; medical testing apparatus; blood glucose monitors; lancets and 
lancets devices for medical use; insulin pumps and infusion sets; blood pressure monitors and measuring devices; 
apparatus for blood analysis; heart rate monitors.

Cl.16;Paper, cardboard and goods made from these materials; printed matter and publications including books, 
magazines, newsletters, brochures, leaflets, posters and timetables, stationery, members cards and application forms, 
manuals; directories; program guides; instructional and teaching material; plastic materials for packaging (not included in
other classes); computer manuals.

Cl.35;Advertising and promotion services and business and commercial information services; compilation of business 
directories; wholesale and retail services; business services, including business management, administration and 
information services; business services provided online from a computer database or the internet; compilation and 
provision of business and commercial information; business information services; compilation of advertisements for use 
as web pages on the internet; advertising, business, marketing and promotional appraisal, business consultancy, 
business information, management, research and organisation services; rental of advertising space; organisation, 
operation and supervision of sales and promotional incentive schemes and loyalty schemes; promotion of transportation, 
travel, airline and telecommunications services and the management of the supply of benefits in connection with loyalty 
schemes; telephone answering services; marketing research and study services; statistical services; compiling and 
arranging directories; business services to facilitate the ordering of goods from computer databases or the internet; 
provision of e-commerce business solutions; business planning and analysis services; business surveys, appraisals and 
research; conduct of business studies and preparation of business reports; economic forecasting and analysis for 
business purposes; market analysis, research and monitoring services for business purposes; co-operative advertising 
with those who advertise in telephone and telephone directory business supplements; on-line business information 
services relating to e-commerce; business services namely, media advisory services; online business networking 
services; arranging the provision by third parties of discounts, complimentary goods and complimentary services; 
arranging, organising and conducting competitions, contests and tournaments for advertising, business, trade and 
promotional purposes; auctioneering services; product and brand endorsements; product and brand launch services; 
ratings analysis and surveys; publicity services; dissemination of advertising for others online; providing advertising 
space online; providing consumer product information; extraction and retrieval of information by means of computer 
networks; commercial and industrial management assistance; provision of administrative support services to the health 
industry; patient booking services, including online; patient file management services including management of access to 
patient files; personnel services provided in relation to the health industry, including the hiring of health and allied and 
complementary industry professionals and administration staff; business advice and business consultancy services 
relating to marketing; marketing of health promotional material; preparation of business reports, computerised file 
management and systematisation of information into computer databases; maintenance of computer database records; 
providing information, consultation and advisory services for all of the aforementioned, including online and via 
telephone; provision of services in relation to the retrieval of computerised data; search engine optimisation; 
computerised retrieval of data and information; administration of medical, health and healthcare benefits; data retrieval 
services relating to personal medical information.
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Cl.36;Financial services; banking services; accepting and authorising financial transaction; credit, debit and smart card 
services; electronic funds transfer; financial information services; payment services using electric and electronic means; 
sponsorship services; insurance services; financial collection services; provision of financial services to the health 
services industry including the provision of bulk billing facilities, medical benefit and pharmaceutical benefit claims; 
medical, health, accident and dentistry insurance; sickness and injury insurance; travel insurance; general insurance; 
providing information, consultation and advisory services for all of the aforementioned, including online and via 
telephone.

Cl.38;Telecommunication and communication services; telecommunication of information (including web pages), 
computer programs and any other data; local, long distance and international voice, text, facsimile, video and data 
telecommunication services; television broadcasting including pay, free to air and cable; broadcasting services; data 
casting services; web casting services; telecommunication services allowing video and audio streaming through 
telecommunication devices including mobile handsets; telecommunication services allowing users to download music 
and data through telecommunication devices including mobile handsets; telecommunication services for the collection, 
transmission, processing and storage of messages and data; telecommunication services to automate outbound dialling 
functions; electronic mail services; voice mail and messaging services; sms services; picture and video messaging; 
audio and video conferencing; provision of telecommunication access and links to computer databases and the internet; 
rental of telecommunications apparatus, equipment and systems; telecommunications information services; providing 
information services concerning all of the foregoing; transmission of information on a wide range of topics, including on-
line transmission; provision of telecommunications networks; telecommunications consultancy; providing access time to 
computer databases and the internet; internet service provider services; providing information, consultation and advisory 
services for all of the aforementioned, including online and via telephone.

Cl.41;Education and training services, including these services provided on-line from a computer database, the internet 
or telephone; education information services including these services provided on-line from a computer database, the 
internet or telephone; provision of user training in relation to computer software, computer programmes (programs) and 
computer databases; publication of information in electronic form; arranging and conducting colloquiums, conferences, 
congress, seminars and symposiums; electronic publication of information on a wide range of topics, including on-line 
publications; production of radio and television programs; providing of training in relation to computerised health 
management systems and health quality systems; computer software training; arranging technical instruction courses; 
arranging and conducting of seminars; publication of educational materials and online journals, magazines and 
multimedia material; weblog (blog) services (online publication of journals or diaries); providing information, consultation 
and advisory services for all of the aforementioned, including online and via telephone.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software, including design and development of computer 
software and software applications for use in relation to computerised health management systems and health quality 
systems; provision of services in relation to the storage of computerised data; provision of computer consultancy 
services in relation to the dissemination of computerised information; electronic data storage including storing 
information in indexes online; technical support services in relation to computerised health management systems; 
designing and hosting of web portal services; health industry scientific research services; medical and scientific 
laboratory services; occupational health and safety services (ergonomics and design services); quality audits; quality 
control; quality accreditation services; scientific research services; application service provider services; computer 
information services relating to combining data from multiple internet services; computer programming services; 
computer consultancy services; research and development of technology; on-line computer consultancy services; 
hosting of websites for others; computer consultancy services; design and implementation of it solutions; maintenance 
of computer software; computer technical support services; computerised storage of data and information; data mining 
by means of computer networks; development of systems for the transmission of data; development of systems for the 
storage of data; data storage (other than physical storage); electronic data storage; computerised data storage; data 
security services (firewalls); computer security services (design and development of secure computer hardware, software 
and systems); computer rental; network outsourcing, being the technical management and operation of networks for 
others; designing of websites; rental of web servers; rental of computer software; search engine services; software as a 
service, including software as a service specific to health related programs; computer services namely hosting and/or 
providing temporary use of online content management software for websites; computer services namely providing 
online software for use in website tracking; hosting of landing pages; building and developing landing webpages; 
provision of tools allowing users to build their own website and applications; providing online software for website 
tracking; providing online software for website reporting; cloud hosting provider services; providing temporary use of on-
line non-downloadable cloud computing software in the health field; providing virtual computer systems and virtual 
computer environments through cloud computing; updating and maintaining cloud-based computer software; technical 
support services for monitoring, administration and management of public and private cloud computing it and application 
systems; providing information, consultation and advisory services for all of the aforementioned, including online and via 
telephone.

Cl.44;Health and healthcare services; medical, pharmacy, nursing and dentistry services, including the provision of 
these services online; health assessment services including self-health assessment; health programs; preventive health 
care programs; chronic disease management programs; internet based health services, information and programs; health 
management services; advisory, information, assistance and consultancy services, including online or by video or by 
telephone, to assist consumers in communicating with doctors and health professionals and to assist in accessing 
medical, health and wellbeing services; rehabilitation services; health practitioner services, including general, specialist 
and allied and complementary health practitioner services; arranging of medical treatment and medical health 
assessment services; provision of medical information and medical information retrieval services; provision of health 
care services including preventative health services; advocacy services relating to health issues; telemedicine services; 
medical consultation services including those provided via video remotely; medical assistance services; pharmacy 
advice; pharmacy dispensary services, including dispensing of prescriptions and pharmaceutical products; medical 
analysis for diagnostic and treatment of persons; preparation of reports relating to medical matters, health care and 
medical examinations; preparation of health services reports; medical analysis services; services in monitoring and 
maintaining post medical care; preparing medical reports and advice on social care relief of medical ailments; providing 
reports and advice on best medical practices for medical, clinical and social care; providing personal medical 
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information; nursing home and aged care services (medical and nursing services); medical welfare services; personal 
care services in the nature of medical care; pregnancy management and care; diabetes management and care; hospital 
substitute services; pregnancy support programs; drug and alcohol rehabilitation services; workplace health 
management services; occupational health and safety services and programs (therapeutic and rehabilitation services); 
medical counselling services including psychological or psychiatric counselling; medical clinics; health clinic services; 
providing information in relation to healthcare providers, hospices, nursing homes, hospitals, convalescent homes, 
pharmacies, therapists and opticians; provision of all of the aforementioned services online; providing information, 
consultation and advisory services for all of the aforementioned, including online and via telephone.
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Priority claimed from 18/09/2015; Application No. : 014581391 ;European Union 

3448449    10/03/2016
[International Registration No. : 1320512]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; chemical reagents; chemical preparations for analysis in laboratories; 
chemicals used in science; diagnostic substances, other than for medical use; diagnostic preparations, other than for 
medical use; diagnostic preparations for scientific purposes; chemical test paper; tempering and soldering preparations; 
artificial resins, unprocessed plastics (in the form of powders, liquids, pastes and granules); plastics and elastomeric 
compounds for processing by means of compression moulding, injection moulding or extrusion; powdered or fibrous 
filling materials for plastics and elastomeric compounds; plastic binding agents; adhesives used in industry; chemical 
materials for heat-shrinking products; fertile material, breeder elements, and breeder and absorber parts for nuclear 
reactors; radioactive materials and compositions and alloys thereof; catalysts for flue gas decontamination and exhaust 
gas/exhaust air purification; catalysts of metal;  catalyst carriers for drives for land, air and water vehicles.

Cl.5;Chemical preparations for medicinal, pharmaceutical or veterinary purposes; chemical preparations for diagnostic 
purposes; chemical substances for analyses in laboratories, for medical purposes; chemical reagents for medical or 
veterinary purposes; serums; diagnostic preparations; diagnostic preparations for veterinary purposes; diagnostic 
agents for pharmaceutical use; clinical diagnostic reagents; medical diagnostic test strips; disinfectants; products for 
dental use (included in this class), namely dental ceramic blanks, material for adhesively bonding ceramic parts and teeth,
material for stopping teeth, and matt paints for optically matching teeth.

Cl.9;Apparatus for navigation; aerials and aerial installations, radar apparatus; short-wave transmitter and receiver 
stations; selector radio apparatus; aeronautical radio apparatus; microwave radios; satellite radio equipment; encoding 
apparatus; thermal imaging equipment; laser distance-measuring apparatus; inquiry and response apparatus for aircraft 
identification; equipment for receiving, locating and classifying electromagnetic signals; equipment for traffic navigation 
on land, water and in the air; traffic decoders; pilot computers; on-board computers; airbag and tyre diagnosis apparatus; 
vehicle fleet management apparatus; temperature probes; cable harnesses; on-board electrical systems; motor and 
engine control devices; ignition, control and switching equipment; electric injection control and central injection 
apparatus; resonators for automotive engineering; electronic apparatus for gear, drive, differential, braking, antiskid, four-
wheel steering, damping, level regulating and clutch control; diagnostic apparatus for motor vehicles; acoustic and 
optical signalling devices and signalling panels; railway signalling apparatus and installations constructed therefrom; 
electric positioners and parts therefor; electroacoustic apparatus, for conferences, for sound and video studios; sound 
and video sending and control installations; apparatus and equipment for cable television, and devices constructed 
therefrom; photographic and cinematographic apparatus, including video cameras; loudspeakers; speaker enclosures, 
microphones, headphones, electronic amplifiers; wafers for the manufacture of electronic components; catalyst carriers 
for combustion engines; equipment for digital image recording, for contrast medium analysis with real time image 
reproduction; apparatus and equipment for the recording, processing, storage and reproduction of radiological 
information; vibrotactile communication equipment; measuring and monitoring instruments and displays being parts of 
land vehicles, aircraft and watercraft; catalyst carriers for drives for land, air and water vehicles; current collectors; 
lambda probes; scientific research and laboratory apparatus, educational apparatus and simulators; scientific apparatus, 
equipment and instruments for performing analyses in laboratories; laboratory apparatus, laboratory filters, laboratory 
trays; recorded content; devices for conducting electricity; information technology and audiovisual equipment; magnets, 
magnetizers and demagnetizers; measuring, detecting and monitoring instruments, indicators and controllers; optical 
devices, enhancers and correctors; safety, security, protection and signalling devices; optical apparatus and instruments 
(included in this class); electrical adapters, batteries, electric, electric alarm bells, electric installations for the remote 
control of industrial operations, electrical connecting parts, electric batteries, contacts, electric, electric couplings, 
electrical conductors, electric conduits, relays, electric, electronic locks, coils, electric, electricity transformers, electric 
monitoring apparatus, resistances, electric; electric signalling, measuring, checking (supervision), counting, registering, 
monitoring, control, regulating and switching apparatus; electrical devices for input, processing, transmission, storage 
and output of data; data processing equipment and computers and peripheral devices therefor; including the aforesaid 
goods for data communications via cable and wireless telecommunications networks, for remote data transmission and 
for data transmission on local networks; electricity transformers; parts and accessories for the aforesaid apparatus, 
equipment and instruments; computer programmes for data processing; software for electromedical apparatus; data 
processing programs; monitors; x-ray tubes not for medical purposes; detectors; sensor; devices and screens for 
protecting against x-rays, not for medical use; wafers for the manufacture of electronic components; laboratory robots for 
medical purposes.

Cl.10;Electromedical, medical, surgical, dental and veterinary apparatus, equipment and instruments; apparatus and 
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equipment for recording, processing, storing and reproducing medical images; electromedical apparatus and equipment, 
installations consisting thereof and parts therefor, for x-ray diagnostics and x-ray therapy; apparatus and equipment for 
angiography, cardiography, neuroradiology and subtraction angiography (dsa); medical equipment for digital image 
recording, for contrast medium analysis with real time image reproduction; instruments and apparatus for endourulogical 
radiology, functional diagnostics and instrumental urology and for extracorporeal destruction of urinary and biliary 
calculus; devices for treating bone, muscle and tendon disorders; apparatus and equipment for recording, processing, 
storing and reproducing radiological information; medical and electromedical apparatus and equipment for computed 
tomography, magnetic resonance tomography, magnetic resonance imaging, ultrasound diagnostics, nuclear medicine, 
radiotherapy, positron emission tomography (PET) therapy installations and installation parts consisting thereof; medical 
and surgical cyclotrons for the production and processing of positron-emitting radionuclides; apparatus for ECG long-
term storage and computerised ECG evaluation (electroencephalography); equipment for high-frequency heat treatment, 
electrosurgery, diagnostics and therapy; measuring apparatus for cardiac catheterisation; apparatus for monitoring 
patients and analysing arrhythmias; apparatus for polygraphy and electrophysiological examinations; measuring stations 
for medical functional analyses; cardiac pacemakers and defibrillators; telemetry apparatus for medical use; equipment 
for respiratory technology; lasers for medical purposes; catheters; linear accelerators for tumour radiotherapy; 
equipment for the localisation of tumours; apparatus for dosage planning and the documentation of tumour radiotherapy; 
dental treatment apparatus and lights for working areas; medical and surgical drilling apparatus for use in preparation 
technology; dental turbines; ultrasonic equipment for removing tartar; diagnostic equipment for analysis of the 
paradontium; apparatus for the computer-aided manufacture of ceramic fillings; equipment for the hard of hearing, for 
diagnosis, therapy and teaching purposes; medical hearing aids, hearing aid spectacles, audiometers and hearing testing 
cubicles; hearing and speaking equipment and special equipment for hearing-impaired children; medical furniture, 
including patient positioning tables, examination and operating tables, cerumen filters for medical hearing aids; electric 
apparatus for cosmetic purposes, namely massage apparatus, radiation apparatus, electrically operated apparatus for 
diffusing inhalants; light screens for medical purposes; radiography apparatus for imaging plate technology; x-ray tubes 
for medical purposes; sources of electromagnetic fields for use in medical diagnosis; tools for medical diagnostics; 
medical diagnostic apparatus and equipment; point-of-care diagnostic apparatus, equipment and instruments; tools for 
veterinary diagnostics; furniture adapted for medical use; furniture especially made for medical examinations and 
treatments; tables for medical use; beds for medical use; seats for medical purposes; beds adapted for medical use; 
blood testing apparatus; urine analysis apparatus; protective devices and protective screens for protecting against 
exposure to x-rays, for medical purposes; clothing especially for operating rooms; cases and bags especially for medical 
apparatus, equipment and instruments; instrument cases for use by surgeons and doctors;  medical functional and work 
clothing.

Cl.16;Stationery and educational supplies; printed matter; medical journals; medical books.

Cl.25;Headgear; clothing; footwear; parts and accessories for all the aforesaid goods, included in this class.

Cl.35;Business consultancy and advisory services; business management; business planning services; business 
management, business planning and strategic business services, for others; business consultancy for medical facilities 
and clinics; management of health care clinics for others; provision of business statistical information relating to medical 
matters; medical billing; compilation of medical examination reports; compilation of statistical data relating to medical 
research; advertising for others in the field of electrical engineering, electronics, information technology and medical 
technology; office machines and equipment rental.

Cl.36;Credit agencies; real estate management, renting of flats, for others; financial management services relating to 
medical institutions; finance services; insurance underwriting.

Cl.37;Construction of medical establishments; maintenance, servicing, repair and installation of medical instruments, 
apparatus and equipment; maintenance, servicing, repair and installation of diagnostic instruments, apparatus and 
equipment; providing information relating to the repair or maintenance of medical machines and apparatus.

Cl.38;Providing of internet forums and internet chat lines; access to content, websites and portals; wireless transfer of 
data via the internet; transmission of information and data via computer networks, online services and the internet.

Cl.41;Education, instruction, providing of training and further training, for others; publication of periodicals and books; 
education services relating to medicine; training and tuition relating to medical and medical technology instruments, 
apparatus and equipment; organisation of conferences in the field of medical science; publishing of medical publications; 
publication of medical periodicals, books and manuals (handbooks); projection of cine-films for medical purposes.

Cl.42;Research and development, for others, in the field of electrical engineering, electronics, information technology, 
medical technology, physics, chemistry and mechanical engineering, as well as planning, consultancy, engineering and 
technical monitoring services in these fields; construction and design planning and consultancy; computer programming;
rental of electrical engineering, electronics and information technology products and installations; material testing; 
computer programming in the medical field; writing of computer programs for medical applications; medical research; 
technical consultancy for medical facilities and clinics; planning for medical facilities and clinics; leasing of 
electrotechnical and electronic installations, products, facilities and goods in the field of information technology; leasing 
of electrotechnical and electronic installations, products, facilities and goods in the field of information technology.

Cl.44;Medical services; hygienic and beauty care; medical diagnostics; nursing homes; medical clinic services; 
medical examinations and tests; medical imaging services; medical care; medical equipment rental; medical counseling; 
medical treatments; medical information services provided via the internet; telemedicine services; therapy services; 
telemedicine services; medical information services provided via the internet; therapy; leasing of medical technology 
installations, products and facilities; leasing and rental of medical facilities; leasing and rental of medical apparatus and 
equipment; rental of medical technology products and installations.
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3456709    09/05/2016
[International Registration No. : 1321202]
Foshan Hai Tian Flavoring & Food Company Limited
No. 16, Wen Sha Road, Foshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.30;Condiments; fermented soybean paste [condiment]; monosodium glutamate [seasonings]; oyster sauce; 
seasonings; soya sauce; chicken essence (condiment); vinegar; flavoring sauce; meat tenderizers for household 
purposes; ketchup (sauce); seafood powder [seasonings]; flavorings for beverages, other than essential oils; fish sauce; 
essences for foodstuffs, except etheric essences and essential oils; cereal preparations; sample of aspergillus for soya 
sauce.

Cl.33;Rice alcohol; saki; yellow rice or millet wine; alcoholic fruit extracts; arrack; alcoholic extracts; alcoholic 
beverages, except beer; alcoholic beverages containing fruit; digesters [liqueurs and spirits]; cooking wine.

8062



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

3517171    16/02/2016
[International Registration No. : 1329160]
JUNG, Chul-Hwa
202-1904 New-seoul Apt., 14, Jangje-ro 743 beon-gil, Gyeyang-gu Incheon 21083 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Electric cleaners incorporating wet wiping cloths for household purposes

Cl.11;Dish drying machines; food dehydrators; electric pressure cookers; electric heaters; electric hearths; water 
purifiers; coffee machines, electric; electric toasters; electric hair dryers.

Cl.21;Cleaning cloths; cotton waste for cleaning; sponges for household purposes; polishing leather; dusters; dusting 
cloths [rags]; mops; carpet beaters [hand instruments]; cleaning rags; cloths for wiping glass; wool waste for cleaning; 
pads for cleaning; carpet sweepers [non-electric]; wastepaper baskets; cleaning instruments, hand-operated.

8063



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

3537494    24/11/2016
[International Registration No. : 1335825]
HYFLUX LTD
80 Bendemeer Road, Hyflux Innovation Centre Singapore 339949 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Beauty products; non-medicated face cream; skin conditioners; mineral water sprays for cosmetic purposes; 
mouth rinses, not for medical use; cosmetics; cosmetics in the form of gels; beauty care products; facial care products 
(cosmetic); moisturizers (cosmetics); non-medicated creams; skin care products (cosmetic); water for cosmetic use.

Cl.5;Healthcare products (medicinal); skin care products (medicated); calamine lotion; medicated creams for skin; 
medicated facial care preparations; moisturising gels (pharmaceutical); moisturizers (pharmaceutical); mouth rinses for 
medical purposes; bottled water for medical purposes.

Cl.32;Bottled water (not for medical purposes); non-alcoholic beverages; drinking water; mineral water (beverages); 
natural water (not for medical purposes); spring water (beverages), other than for medical purposes; still water (not for 
medical purposes).

Cl.35;Retail services; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retailing of goods (by any means); department store retailing; the bringing together, for the benefit of others, of 
a variety of goods (excluding the transport thereof), enabling customers to conveniently view and purchase those goods 
from a retail outlet.

Cl.44;Health spa services; medical spa services; beautician services; beauty salon services; beauty treatment services; 
manicuring; pedicurist services; personal care services (health, hygiene and beauty care); therapeutic treatment of the 
body; therapeutic treatment of the face.
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Priority claimed from 31/10/2016; Application No. : 303946942 ;Hong Kong 

3539168    17/01/2017
[International Registration No. : 1338759]
FrieslandCampina Nederland B.V.
Stationsplein 4 NL-3818 LE Amersfoort

Proposed to be Used
IR DIVISION
Cl.5;Food for babies.

Cl.29;Milk and milk products.

Cl.30;Chocolate and chocolate flavoured drinks; cereals and preparations made from cereals.
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Priority claimed from 30/06/2016; Application No. : 015598411 ;European Union 

3539449    22/12/2016
[International Registration No. : 1337172]
Magix Software GmbH
Quedlinburger Str. 1 10589 Berlin Germany

Address for service in India/Attorney address:
INTEPAT IP SERVICES
1380, 9TH F CROSS, SARAKKI GATE MAIN ROAD, JP NAGAR, 1ST PHASE, BANGALORE - 560 078.

Proposed to be Used
IR DIVISION
Cl.9;Software, including for mobile terminals, in particular in relation to the creation and editing of audio, video and 
other multimedia files and for the creation and editing of audio, music, video, MIDI and multimedia and metadata; 
computer software for sound development, generation and editing; recorded audio loops; interfaces (for computers); 
apparatus for receiving, recording, transmission, processing, transforming, output and reproduction of data, speech, text, 
signals, sound and images, including multimedia apparatus; apparatus, including multimedia apparatus, for connecting 
and controlling audio, video and telecommunications apparatus and computers, including apparatus with electronic 
program guides; software manuals in electronic format.

Cl.42;Providing of software updates via the internet; providing information, advice and consultancy services in the field 
of computer software; hosting services and software as a service and rental of software.
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3540196    13/01/2017
[International Registration No. : 1340564]
CHEP TECHNOLOGY PTY LIMITED
Level 40 Gateway, 1 Macquarie Place Sydney NSW 2000 Australia

Address for service in India/Attorney address:
LALL & SETHI
D - 17, SOUTH EXTENSION PART - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.35;Business management and consulting services in the field of freight transportation, leasing and rental of pallets 
and transportation containers, pallet pooling services, manufacturing, warehousing, platform solutions, and distribution 
centers.

Cl.39;Freight transportation by truck, train and air; leasing and rental of pallets, transportation containers, pallet jacks, 
forklift trucks and handtrucks for transporting and packaging of goods for others; pallet pooling services, namely, the 
leasing and rental of pallets and transportation containers on a pooling basis involving the circulation of pallets and 
containers by and between different users, for transporting of goods for others; warehousing and storing services.
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Priority claimed from 15/12/2016; Application No. : 30 2016 035 924 ;Germany 

3540324    25/01/2017
[International Registration No. : 1341556]
Rotkäppchen-Mumm Sektkellereien GmbH
Sektkellereistraße 5 06632 Freyburg Germany

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral waters; aerated waters; non-alcoholic beverages; de-alcoholized beverages; fruit beverages; fruit 
juices; syrups for making beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beer).
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Priority claimed from 05/08/2016; Application No. : 015729148 ;European Union 

3540673    25/01/2017
[International Registration No. : 1341491]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;3D eye glasses; audio electronic components, namely surround sound systems; battery chargers; computer 
software; computers; digital cameras; digital set-top boxes; DVD players; flip covers for mobile phones, smart phones 
and tablet computers; leather cases for mobile phones, smart phones and tablet computers; light emitting diode displays; 
mobile telephones; monitors; portable computers; portable media player; printers for computers; rechargeable batteries; 
semiconductors; tablet computers; television receivers; wireless headsets for mobile phones, smart phones and tablet 
computers; bracelets that communicate data to personal digital assistants, smart phones, tablet PCs, PDA, and personal 
computers through internet websites and other computer and electronic communication networks; watchbands that 
communicate data to personal digital assistants, smart phones, tablet PCs, PDA, and personal computers through 
internet websites and other computer and electronic communication networks; smart watches; wearable computer 
peripherals; wearable peripherals for mobile phone devices; wearable peripherals for mobile computer devices; wearable 
computers; wearable mobile phones; smartphones in the shape of watch; mobile devices in the shape of watchband; 
software interfaces with multi health devices to record health conditions; smart watches to make mobile payments; 
wearable digital electronic devices, namely, smart watches incorporating computer application software for mobile 
payments; wearable digital electronic devices, namely, smart watches incorporating mobile application software used to 
make financial payments and transactions; wearable digital electronic devices, namely, smart watches incorporating 
computer application software for credit card mobile payments; watches that communicate data to personal digital 
assistants, smart phones, tablet PCs, PDA, and personal computers through internet websites and other computer and 
electronic communication networks.

Cl.14;Watchbands; watches; wristwatches; clocks; parts and fittings for watches; wristwatches; electronic clocks and 
watches; bracelets [jewelry]; control clocks [master clocks].

8069



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

 

Priority claimed from 27/09/2016; Application No. : VA 2016 02338 ;Denmark 

3540695    09/01/2017
[International Registration No. : 1341196]
CHR. HANSEN A/S
Bøge Allé 10-12 DK-2970 Hørsholm Denmark

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.1;Bacteriological preparations other than for medical and veterinary use; bacteriological cultures for addition to food, 
milk and dairy products including fermented milk products, other than for medical and veterinary purposes; cultures of 
microorganisms other than for medical and veterinary use; cultures of microorganisms for use in food and beverage 
manufacture; lactobacillus for use in food and beverage manufacture; starter media and enzymes for use in cheese 
manufacture; enzyme preparations for industrial purposes; enzymes for use in the manufacture of milk and dairy 
products including fermented milk products.

Cl.5;Bacteriological preparations for medical and veterinary use; bacteriological cultures for use as a food additive for 
medical purposes; bacteria and preparations of bacteria as well as biological and biochemical preparations for medical 
use and healthcare; bacteriological cultures for addition to milk, dairy and fermented milk products, for medical purposes;
cultures of microorganisms for medical and veterinary purposes; cultures of microorganisms for use in dietary 
supplements, food supplements, vitamin and mineral preparations; lactobacillus for use as an ingredient in 
pharmaceutical products and food supplements; pharmaceutical and veterinary preparations; dietetic substances 
adapted for medical use; dietetic nutrients for medical use; dietary supplements; food supplements; vitamin and mineral 
preparations; food for babies; lactic acid bacteria, lactobacillus for medical and veterinary purposes.
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Cl.29;Milk and dairy products, including fermented milk products; cheese and cheese products; food additives based 
on milk and dairy products including fermented milk products (not for medical purposes); yoghurt, yoghurt preparations, 
except for frozen yoghurt; beverages based on soya, oat, coconut, rice or almond used as milk substitutes or fermented 
milk substitutes.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; berry juices and fruit juices; berry drinks and 
fruit drinks; syrups and other preparations for making beverages.
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Priority claimed from 26/07/2016; Application No. : 692407 ;Switzerland 

3543858    24/01/2017
[International Registration No. : 1342999]
ABB Asea Brown Boveri Ltd
Affolternstrasse 44 CH-8050 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; non-electric cables 
and wires of metal; ironmongery and small items of metal hardware; pipes and tubes of metal; goods of common metal 
not included in other classes; steel tubes; steel masts; transmission and distribution structures of metal; rods and 
connectors coated with zinc and copper; frames of metal; parts, components and elements and accessories for all the 
aforesaid goods.

Cl.9;Electric and electronic conduits, contacts, condensers, connectors, terminals, conductors, couplings, adapters, 
sockets and junction boxes; electric cables and wires; fittings and bands for electric wiring and and indicators for electric 
wires; parts, components and elements and accessories for all the aforesaid goods.
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3545374    12/01/2017
[International Registration No. : 1342279]
Renolit SE
Horchheimer Strasse 50 67547 Worms Germany

Proposed to be Used
IR DIVISION
Cl.12;Automobile parts of plastic or composite material including plastic and wood, such as panels and supports for 
dashboards, glove compartments, shelves, posts, body parts, such as seats, seat backs, door panels and other motor 
vehicle parts included in class 12.

Cl.17;Panels and sheets of plastic or composite material including plastic and wood as semi-finished goods; 
thermoformed panels of plastic or plastic and wood-based composite material included in class 17.

Cl.19;Building panels; panels for shuttering for building; covering panels; thermoformed panels for buildings.
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3676538    21/09/2017
[International Registration No. : 1374100]
THE SHICHIDA METHOD (S) PTE. LTD.
3 Anson Road, 08-01 Springleaf Tower Singapore 079909 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Abacuses; animated cartoons; audiovisual teaching apparatus; calculating machines; chemistry apparatus and 
instruments; compact discs [audio-video]; compact discs [read-only memory]; computer game programs; computer 
operating programs, recorded; computer programmes [programs], recorded; computer programs [downloadable 
software]; mathematical instruments; measures; measuring apparatus; measuring instruments; measuring spoons; 
mouse pads; optical discs; pocket calculators; rulers [measuring instruments]; rules [measuring instruments]; slide-
rules; teaching apparatus; telescopes; temperature indicators; test tubes; testing apparatus not for medical purposes; 
thermometers, not for medical purposes; time clocks [time recording devices]; time recording apparatus; video cassettes; 
video game cartridges; videotapes; weighing machines; weights.

Cl.41;Academies [education]; arranging and conducting of conferences; arranging and conducting of workshops 
[training]; club services [entertainment or education]; correspondence courses; educational examination; educational 
services; nursery schools; organization of competitions [education or entertainment]; organization of sports 
competitions; practical training [demonstration]; publication of books; religious education; teaching; translation; 
vocational guidance [education or training advice].
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Priority claimed from 25/04/2017; Application No. : 016637531 ;European Union 

3693921    25/09/2017
[International Registration No. : 1378022]
Syncron International AB
Östra Järnvägsgatan 27 SE-111 20 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for securing and streamlining processes and for optimising the flow of goods and price 
marking of goods.

Cl.35;Professional business consultancy in particular relating to logistics and flow of goods via global supply chains, 
commercial and industrial management.

Cl.42;Software design and development; services for industrial analysis and research.
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Priority claimed from 21/04/2017; Application No. : 016630162 ;European Union 

3704202    11/10/2017
[International Registration No. : 1379131]
Purora GmbH & Co KG
Roßmarkt 23 A-4710 Grieskirchen Austria

Proposed to be Used
IR DIVISION
Cl.7;Beverage making machines; beverage preparation machines, electromechanical; food and beverage processing 
and preparation machines and apparatus; electric fruit squeezers; electric fruit juice extractors; fruit presses, electric, for 
household purposes; mixers [machines]; liquidizers [kitchen machines]; electric food blenders; electric mixers for 
household purposes; juice extractors, electric; juice extracting machines.

Cl.32;Juices; fruit drinks; fruit juice beverages; smoothies.
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Priority claimed from 05/09/2017; Application No. : 30 2017 108 926 ;Germany 

3704244    23/09/2017
[International Registration No. : 1378306]
Mick Schumacher
24, Boulevard Princesse Charlotte MC-98000 Est-Quest, Monte Carlo Monaco

Proposed to be Used
IR DIVISION
Cl.9;Helmets for use in sports, in particular helmets for racing drivers; safety caps; sunglasses.

Cl.14;Jewellery; ornaments [jewellery]; key rings [split rings with trinket or decorative fob].

Cl.25;Clothing, especially pants, jackets [clothing], shirts, tee-shirts, pullovers and gloves [clothing]; headgear, in 
particular caps and peaked caps; footwear, in particular casual footwear and athletics shoes.
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Priority claimed from 21/03/2014; Application No. : 2014708850 ;Russian Federation 

3704859    10/10/2017
[International Registration No. : 1234032]
INTERSAN-plus Limited Liability Company
Silikatnaya str., 19, Mytischi RU-141004 Moscow Region Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Self-adhesive tapes for medical purposes, namely indicator self-adhesive tapes for medical purposes; absorbent 
sanitary napkins.

Cl.10;Containers especially for medical use, namely containers for sterilization of medical instruments.

Cl.11;Disposable sterilization pouches.
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3705181    25/09/2017
[International Registration No. : 1378556]
Beijing Senseshield Technology Co., Ltd.
510, 5th Floor, No.5 Building, No. 10 East Area, Xibeiwang East Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer programs [downloadable software]; computer software 
[recorded]; computer operating programs, recorded; computer software applications, downloadable; electronic 
publications, downloadable; data processing apparatus.

Cl.35;Advertising; commercial information agency services; layout services for advertising purposes; sponsorship 
search; direct mail advertising; on-line advertising on a computer network; rental of advertising time on communication 
media; sales promotion for others; systemization of information into computer databases; computerized file management.

Cl.38;Wireless broadcasting; message sending; transmission of telegrams; electronic mail; facsimile transmission; 
teleconferencing services; providing Internet chatrooms; providing access to databases; voice mail services; 
transmission of digital files.

Cl.42;Technical research; computer software design; maintenance of computer software; creating and maintaining web 
sites for others; conversion of data or documents from physical to electronic media; rental of computer software; 
providing search engines for the Internet; data conversion of computer programs and data [not physical conversion]; 
software as a service [SaaS]; information technology [IT] consultancy.
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Priority claimed from 06/04/2017; Application No. : 4352575 ;France 

3705186    05/10/2017
[International Registration No. : 1378525]
PAREXGROUP
19 Place de la Résistance F-92440 ISSY LES MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.1;Glues and adhesives (adhesive materials) for construction.

Cl.19;Non-metallic reinforcing mesh and grilles for construction; mortar.
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Priority claimed from 14/04/2017; Application No. : 87412124 ;United States of America 

3705350    12/10/2017
[International Registration No. : 1378103]
INFORMATICA LLC
2100 Seaport Boulevard Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for an artificial intelligence machine learning system for automated data management in the 
field of artificial intelligence powered data management; computer software for data integration, data quality management,
big data and data analysis, data security, data management, application development, and providing access to internal 
and global computer networks in the field of artificial intelligence powered data management; computer software for the 
design of network-based automated decision support systems in the field of artificial intelligence powered data 
management.

Cl.42;Research, development and design of a machine learning system for automated data management in the field of 
data management; hosting in the nature of server hosting, hosting software of others, and cloud hosting provider 
services, all for a machine learning system for automated data management in the field of data management; upgrading 
and maintenance of computer software for an artificial intelligence machine learning system for automated data 
management in the field of artificial intelligence powered data management; cloud computing featuring software for use in
research, development, and design of a machine learning system for automated data management in the field of data 
management; cloud computing featuring software for use in hosting in the nature of server hosting, hosting software of 
others, and cloud hosting provider services, all for a machine learning system for automated data management in the field
of data management; cloud computing featuring software for use in upgrading and maintenance of computer software for 
a machine learning system for automated data management in the field of data management; technical consulting related 
thereto.
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Priority claimed from 18/04/2017; Application No. : 87414655 ;United States of America 

3705701    18/10/2017
[International Registration No. : 1379432]
MeUndies, Inc.
3650 Holdrege Ave. Los Angeles CA 90016 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing and wearing apparel, namely, underwear, pajamas, socks, t-shirts, tops, lounge pants, lingerie.

Cl.35;Computerized on-line retail store services in the field of clothing and wearing apparel; on-line retail store services 
featuring clothing and wearing apparel; retail apparel stores; retail clothing boutiques; retail outlets featuring clothing and 
wearing apparel; retail store services featuring clothing and wearing apparel; retail store services featuring clothing and 
wearing apparel accessible on-line and by telephone, facsimile and mail order; vending machine services.
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3705720    18/07/2017
[International Registration No. : 1378892]
Meesenburg Großhandel KG
Westerallee 162 24941 Flensburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemicals for use in science, photography, agriculture, horticulture and 
forestry; synthetic resins, unprocessed; plastics, unprocessed; fertilizing preparations; fire extinguishing compositions; 
metal tempering preparations; brazing fluxes; chemical substances for preserving foodstuffs; tanning substances; 
adhesives for industrial purposes.

Cl.3;Laundry detergents; laundry bleach; furbishing preparations; polishing preparations; degreasing preparations with 
a solvent base; grinding preparations; soap products; perfumery; essential oils; cosmetics for personal use; hair lotions; 
dentifrices.

Cl.6;Fittings of metal for construction and furniture; window and door sections of metal; door panels of metal; shaped 
metal sections; letter boxes of metal; screws and nails of metal.

Cl.7;Tools [parts of machines].

Cl.8;Tools [hand-operated].

Cl.17;Gaskets for windows and doors; insulating materials.

Cl.19;Window and door sections of plastics; non-metallic composite sheets for building purposes; windows, not of 
metal; window sills.

Cl.20;Furniture fittings of plastics; construction fittings of plastics.

Cl.24;Mosquito nets.

Cl.35;Arranging commercial transactions regarding construction and furniture fittings of metal, window and door 
sections of metal, door panels of metal, letter boxes of metal, screws and nails of metal, tools [parts of machines], tools 
[hand- operated], gaskets for windows and doors, insulating materials, window and door sections, composite sheets 
[non-metallic], windows not of metal, window sills, furniture and construction fittings of plastics, mosquito nets, goods for
construction industry and for requirements of craftsmen; retail and wholesale services regarding construction, and 
furniture fittings of metal, window and door sections of metal, door panels of metal, letter boxes of metal, screws and 
nails of metal, tools [parts of machines], tools [hand-operated], gaskets for windows and doors, insulating materials, 
window and door sections, composite sheets [non-metallic], windows not of metal, window sills, furniture and 
construction fittings of plastics, mosquito nets, goods for construction industry and for requirements of craftsmen.

Cl.37;Construction; installation and repair of windows, doors, insulations and gaskets; construction consultancy 
relating to the usage of construction fittings for industry, handicraft, architects and authorities.

Cl.42;Technical consultancy relating to the usage of construction fittings for industry, handicraft, architects and 
authorities.
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3705737    25/09/2017
[International Registration No. : 1380461]
Oy Hartwall Ab
Hiomotie 32 FI-00380 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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3707929    06/10/2017
[International Registration No. : 1378684]
MELEK TEKSTIL SANAYII VE TICARET LIMITED SIRKETI
Namik Kemal Mahallesi 122. Sokak No:6 E-5 Yolu Üzeri Haramidere Büyükçekmece Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.25;Clothing, footwear, headgear.

Cl.35;Bringing together, for benefit of others, of a variety of leather and imitations of leather, animal skins, hides, trunks
and travelling bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, clothing, footwear, headgear, 
enabling customers to conveniently view and purchase those goods.
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3708017    30/09/2017
[International Registration No. : 1378983]
Stenger GmbH
Darmstädter Straße 184 63456 Hanau Germany

Proposed to be Used
IR DIVISION
Cl.6;Connecting parts for hoses and screwed hose connectors made of metal or metal combined with plastic.

Cl.17;Connecting parts for hoses and screwed hose connectors made of plastic or plastic combined with metal.

8086



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

3708035    20/10/2017
[International Registration No. : 1380501]
Melanie Guem
Ohmstr. 17 96175 Pettstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; dishwashers; bread cutting machines; ironing machines; brushes, electrically 
operated; steam condensers (parts of machines); filters [parts of machines or engines]; bottle washing machines; 
crankcases for machines, motors and engines; hangers [parts of machines]; taps (parts of machines, engines or motors); 
food processors; food processors, electric; compressors for refrigerators; waste disposals; electric cleaning machines 
and apparatus; steam traps; beaters, electric; sieves (machines or parts of machines); rinsing machines; dishwashers; 
washing apparatus; washing machines; water heaters (machine parts); domestic crushers/grinders, electric.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; hobs; extractor hoods; built-in cookers, including with hobs; refrigerating cabinets; microwave ovens; 
sinks; extractor hoods for kitchens; ventilation hoods; bread baking machines; ice boxes; air filtering installations; water 
filtering apparatus; electric deep fryers; freezers; beverage cooling apparatus; grills (cooking appliances); hearths; 
cookers, apparatus and microwave ovens for industrial purposes; coffee machines, electric; cooking apparatus; cooking 
utensils, electric; kitchen ranges [ovens]; cooking rings; cookers; refrigerating machines; refrigerators; refrigerating 
containers; walk-in refrigerators; refrigerating display cabinets [display cases]; lava rocks for use in barbecue grills; 
microwave ovens; mixer taps for water pipes; shaped fittings for ovens; stoves [heating apparatus]; fire bars; pressure 
cooking saucepans, electric; immersion heaters; plate warmers; toasters; filters for drinking water; waffle irons, electric; 
hot plates.
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3708037    18/10/2017
[International Registration No. : 1380237]
Spectro Analytical Instruments GmbH
Boschstraße 10 47533 Kleve Germany

Proposed to be Used
IR DIVISION
Cl.9;Spectrometers.

Cl.42;Material analysis for third parties.
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3708310    04/10/2017
[International Registration No. : 1380601]
ESSILOR INTERNATIONAL (COMPAGNIE GENERALE D'OPTIQUE)
147 rue de Paris F-94220 CHARENTON LE PONT France

Proposed to be Used
IR DIVISION
Cl.1;Organic or mineral materials in the form of treatment coatings, coatings, top coats, all for spectacle lenses and 
ophthalmic lenses, made of polymer and/or minerals and/or metallic compounds and/or other materials, having one or 
more of the following properties, namely, scratch-resistant, impactresistant, anti-reflective, optical clarity, anti-UV, 
smudgerepellent, dust-repellent, rain-repellent, hydrophobic, oleophobic, light-filtering.

Cl.9;Optical goods; spectacles (optics); spectacle frames; ophthalmic lenses; spectacle lenses, including organic 
(plastic) lenses, mineral lenses, corrective lenses, progressive lenses, sunglass lenses, polarized lenses, filtering lenses, 
tinted lenses, colored lenses, light-sensitive lenses, photochromic lenses, treated lenses, coated lenses, anti-reflective 
lenses, semi-finished lenses; blanks for spectacle lenses; semi-finished blanks for spectacle lenses; contact lenses; 
cases for spectacle lenses; cases for ophthalmic lenses; spectacle cases.
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Priority claimed from 17/07/2017; Application No. : 2017728837 ;Russian Federation 

3708488    27/09/2017
[International Registration No. : 1379555]
"Case internet service" Limited liability company
Martynov's embankment, 6, ap. 3 RU-197110 St. Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3d spectacles; abacuses; accelerometers; accumulators, electric; accumulators, electric, for vehicles; acid 
hydrometers; acidimeters for batteries; acoustic alarms; acoustic conduits; acoustic couplers; actinometers; adding 
machines; aerometers; air analysis apparatus; alarm bells, electric; alarms; alcoholmeters; alidades; altimeters; 
ammeters; amplifiers; amplifying tubes; anemometers; animated cartoons; anode batteries; anodes; answering machines;
antennas; anticathodes; anti-glare glasses; anti-glare visors; anti-interference devices [electricity]; anti-theft warning 
apparatus; apertometers [optics]; apparatus and installations for the production of x-rays, not for medical purposes; 
apparatus and instruments for astronomy; apparatus and instruments for physics; apparatus for changing record player 
needles; apparatus for fermentation [laboratory apparatus]; apparatus for measuring the thickness of skins; apparatus to 
check franking; appliances for measuring the thickness of leather; armatures [electricity]; asbestos clothing for 
protection against fire; asbestos gloves for protection against accidents; asbestos screens for firemen; audio- and video-
receivers; audio interfaces; audio mixers; audiovisual teaching apparatus; automated teller machines [atm]; automatic 
indicators of low pressure in vehicle tires [tyres]; azimuth instruments; baby monitors; baby scales; bags adapted for 
laptops; balances [steelyards]; balancing apparatus; bar code readers; barometers; bathroom scales; batteries, electric; 
batteries for electronic cigarettes; batteries for lighting; battery boxes; battery chargers; battery jars; beacons, luminous; 
bells [warning devices]; betatrons; binoculars; biochips; black boxes [data recorders]; blueprint apparatus; boiler control 
instruments; branch boxes [electricity]; breathing apparatus, except for artificial respiration; breathing apparatus for 
underwater swimming; bullet-proof clothing; bullet-proof waistcoats [vests (am.)]; buzzers; cabinets for loudspeakers; 
cables, electric; calculating machines; calibrating rings; calipers; calorimeters; camcorders; cameras [photography]; 
capillary tubes; carpenters' rules; carriers for dark plates [photography]; cases especially made for photographic 
apparatus and instruments; cases for smartphones; cash registers; cassette players; cathodes; cathodic anti-corrosion 
apparatus; cell phone straps; cell switches [electricity]; cellular phones; centering apparatus for photographic 
transparencies; chargers for electric batteries; chargers for electronic cigarettes; charging stations for electric vehicles; 
chemistry apparatus and instruments; chips [integrated circuits]; choking coils [impedance]; chromatography apparatus 
for laboratory use; chronographs [time recording apparatus]; cinematographic cameras; cinematographic film, exposed; 
circuit breakers; circuit closers; circular slide rules; cleaning apparatus for sound recording discs; close-up lenses; 
clothing especially made for laboratories; clothing for protection against accidents, irradiation and fire; clothing for 
protection against fire; coaxial cables; coils, electric; coin-operated mechanisms for television sets; coin-operated 
musical automata [juke boxes]; collectors, electric; commutators; compact disc players; compact discs [audio-video]; 
compact discs [read-only memory]; comparators; compasses for measuring; computer game software; computer 
hardware; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; 
computers; computer software applications, downloadable; computer software, recorded; condensers [capacitors]; 
conductors, electric; connected bracelets [measuring instruments]; connections for electric lines; connectors 
[electricity]; contact lenses; contacts, electric; containers for contact lenses; containers for microscope slides; control 
panels [electricity]; converters, electric; copper wire, insulated; cordless telephones; correcting lenses [optics]; 
cosmographic instruments; counterfeit [false] coin detectors; counters; couplers [data processing equipment]; couplings,
electric; covers for electric outlets; covers for personal digital assistants [pdas]; covers for smartphones; covers for 
tablet computers; crash test dummies; crucibles [laboratory]; current rectifiers; cyclotrons; darkroom lamps 
[photography]; darkrooms [photography]; data processing apparatus; decompression chambers; decorative magnets; 
demagnetizing apparatus for magnetic tapes; densitometers; detectors; diagnostic apparatus, not for medical purposes; 
diaphragms [acoustics]; diaphragms for scientific apparatus; diaphragms [photography]; dictating machines; diffraction 
apparatus [microscopy]; digital photo frames; digital signs; digital weather stations; directional compasses; discharge 
tubes, electric, other than for lighting; disk drives for computers; disks, magnetic; distance measuring apparatus; 
distance recording apparatus; distillation apparatus for scientific purposes; distribution boards [electricity]; distribution 
boxes [electricity]; distribution consoles [electricity]; divers' masks; diving suits; dna chips; dog whistles; dosage 
dispensers; downloadable image files; downloadable music files; downloadable ring tones for mobile phones; drainers 
for use in photography; dressmakers' measures; drying apparatus for photographic prints; drying racks [photography]; 
ducts [electricity]; dvd players; dynamometers; ear plugs for divers; editing appliances for cinematographic films; egg-
candlers; egg timers [sandglasses]; electrical adapters; electric and electronic effects units for musical instruments; 
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electric apparatus for commutation; electric door bells; electric installations for the remote control of industrial 
operations; electricity conduits; electric loss indicators; electrified fences; electrified rails for mounting spot lights; 
electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of 
signals; electrolysers; electromagnetic coils; electronic access control systems for interlocking doors; electronic 
agendas; electronic book readers; electronic collars to train animals; electronic interactive whiteboards; electronic key 
fobs being remote control apparatus; electronic notice boards; electronic pens [visual display units]; electronic pocket 
translators; electronic publications, downloadable; electronic sheet music, downloadable; electronic tags for goods; 
encoded identification bracelets, magnetic; encoded key cards; encoded magnetic cards; enlarging apparatus 
[photography]; epidiascopes; equalizers [audio apparatus]; ergometers; exposure meters [light meters]; eyeglass cases; 
spectacle cases; eyeglass chains; eyeglass cords; eyeglasses; spectacles; eyeglass frames; spectacle frames; 
eyepieces; facsimile machines; fibre [fiber (am.)] optic cables; film cutting apparatus; films, exposed; filters for 
respiratory masks; filters for ultraviolet rays, for photography; filters [photography]; fire alarms; fire beaters; fire blankets;
fire boats; fire engines; fire escapes; fire extinguishers; fire extinguishing apparatus; fire hose; fire hose nozzles; fire 
pumps; flash-bulbs [photography]; flashing lights [luminous signals]; flashlights [photography]; floppy disks; flowmeters;
fluorescent screens; fog signals, non-explosive; food analysis apparatus; frames for photographic transparencies; 
frequency meters; furnaces for laboratory use; furniture especially made for laboratories; fuses; fuse wire; galena 
crystals [detectors]; galvanic batteries; galvanic cells; galvanometers; gasoline gauges; gasometers [measuring 
instruments]; gas testing instruments; gauges; glazing apparatus for photographic prints; global positioning system [gps]
apparatus; gloves for divers; gloves for protection against accidents; gloves for protection against x-rays for industrial 
purposes; goggles for sports; grids for batteries; hands-free kits for telephones; head cleaning tapes [recording]; head 
guards for sports; headphones; heat regulating apparatus; heliographic apparatus; hemline markers; high-frequency 
apparatus; holders for electric coils; holograms; horns for loudspeakers; humanoid robots with artificial intelligence; 
hydrometers; hygrometers; identification sheaths for electric wires; identification threads for electric wires; identity 
cards, magnetic; igniting apparatus, electric, for igniting at a distance; incubators for bacteria culture; inductors 
[electricity]; infrared detectors; instruments containing eyepieces; integrated circuit cards [smart cards]; integrated 
circuits; interactive touch screen terminals; intercommunication apparatus; interfaces for computers; inverters 
[electricity]; invoicing machines; ionization apparatus not for the treatment of air or water; jigs [measuring instruments]; 
joysticks for use with computers, other than for video games; juke boxes for computers; junction boxes [electricity]; 
junction sleeves for electric cables; kilometer recorders for vehicles; knee-pads for workers; laboratory centrifuges; 
laboratory trays; lactodensimeters; lactometers; laptop computers; lasers, not for medical purposes; lenses for 
astrophotography; lens hoods; letter scales; levelling instruments; levelling staffs [surveying instruments]; levels 
[instruments for determining the horizontal]; life belts; life buoys; life jackets; life saving apparatus and equipment; life-
saving capsules for natural disasters; life-saving rafts; light dimmers [regulators], electric; light-emitting diodes [led]; 
light-emitting electronic pointers; lighting ballasts; lightning conductors [rods]; limiters [electricity]; locks, electric; logs 
[measuring instruments]; loudspeakers; magic lanterns; magnetic data media; magnetic encoders; magnetic tapes; 
magnetic tape units for computers; magnetic wires; magnets; magnifying glasses [optics]; marine compasses; marine 
depth finders; marking buoys; marking gauges [joinery]; masts for wireless aerials; materials for electricity mains [wires, 
cables]; material testing instruments and machines; mathematical instruments; measures; measuring apparatus; 
measuring devices, electric; measuring glassware; measuring instruments; measuring spoons; mechanical signs; 
mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; megaphones; memory cards for 
video game machines; mercury levels; metal detectors for industrial or military purposes; meteorological balloons; 
meteorological instruments; metronomes; micrometer screws for optical instruments; micrometers; microphones; 
microprocessors; microscopes; microtomes; mirrors for inspecting work; mirrors [optics]; modems; money counting and 
sorting machines; monitoring apparatus, electric; monitors [computer hardware]; monitors [computer programs]; mouse 
[computer peripheral]; mouse pads; mouth guards for sports; nautical apparatus and instruments; naval signalling 
apparatus; navigational instruments; navigation apparatus for vehicles [on-board computers]; needles for record players; 
needles for surveying compasses; neon signs; nets for protection against accidents; nose clips for divers and swimmers; 
notebook computers; objectives [lenses] [optics]; observation instruments; octants; ohmmeters; optical apparatus and 
instruments; optical character readers; optical condensers; optical data media; optical discs; optical fibers [fibres] [light 
conducting filaments]; optical glass; optical lamps; optical lenses; oscillographs; oxygen transvasing apparatus; 
ozonisers [ozonators]; parking meters; particle accelerators; pedometers; peepholes [magnifying lenses] for doors; 
periscopes; personal stereos; petri dishes; photocopiers [photographic, electrostatic, thermic]; photometers; 
phototelegraphy apparatus; photovoltaic cells; pince-nez; pipettes; pitot tubes; plane tables [surveying instruments]; 
planimeters; plates for batteries; plotters; plumb bobs; plumb lines; pocket calculators; polarimeters; portable media 
players; precision balances; precision measuring apparatus; pressure gauges; pressure indicator plugs for valves; 
pressure indicators; pressure measuring apparatus; printed circuit boards; printed circuits; printers for use with 
computers; prisms [optics]; probes for scientific purposes; processors [central processing units]; projection apparatus; 
projection screens; protection devices against x-rays, not for medical purposes; protection devices for personal use 
against accidents; protective films adapted for computer screens; protective films adapted for smartphones; protective 
helmets; protective helmets for sports; protective masks; protective suits for aviators; protractors [measuring 
instruments]; punched card machines for offices; push buttons for bells; pyrometers; quantity indicators; radar 
apparatus; radiological apparatus for industrial purposes; radiology screens for industrial purposes; radio pagers; radios;
radiotelegraphy sets; radiotelephony sets; railway traffic safety appliances; range finders; readers [data processing 
equipment]; record players; reflecting discs for wear, for the prevention of traffic accidents; reflective safety vests; 
refractometers; refractors; regulating apparatus, electric; relays, electric; remote control apparatus; resistances, electric; 
respirators for filtering air; respiratory masks, other than for artificial respiration; resuscitation mannequins [teaching 
apparatus]; retorts; retorts' stands; revolution counters; rheostats; riding helmets; road signs, luminous or mechanical; 
rods for water diviners; rulers [measuring instruments]; rules [measuring instruments]; saccharometers; safety nets; 
safety restraints, other than for vehicle seats and sports equipment; safety tarpaulins; salinometers; satellite navigational 
apparatus; satellites for scientific purposes; scales; scales with body mass analysers; scanners [data processing 
equipment]; screens for photoengraving; screens [photography]; screw-tapping gauges; security tokens [encryption 
devices]; selfie sticks [handheld monopods]; semi-conductors; sextants; sheaths for electric cables; shoes for protection 
against accidents, irradiation and fire; shutter releases [photography]; shutters [photography]; sighting telescopes for 
firearms; signal bells; signal lanterns; signalling buoys; signalling panels, luminous or mechanical; signalling whistles; 
signals, luminous or mechanical; signs, luminous; simulators for the steering and control of vehicles; sirens; sleeves for 
laptops; slide calipers; slide projectors; slide-rules; slope indicators; smartglasses; smartphones; smart rings; 
smartwatches; smoke detectors; sockets, plugs and other contacts [electric connections]; solar batteries; solar panels for
the production of electricity; solderers' helmets; solenoid valves [electromagnetic switches]; sonars; sounding apparatus 
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and machines; sounding leads; sounding lines; sound locating instruments; sound recording apparatus; sound recording 
carriers; sound recording discs; sound recording strips; sound reproduction apparatus; sound transmitting apparatus; 
spark-guards; speaking tubes; spectacle lenses; spectrograph apparatus; spectroscopes; speed checking apparatus for 
vehicles; speed indicators; speed measuring apparatus [photography]; speed regulators for record players; 
spherometers; spirit levels; spools [photography]; sprinkler systems for fire protection; square rulers for measuring; 
squares for measuring; stage lighting regulators; stands for photographic apparatus; starter cables for motors; steering 
apparatus, automatic, for vehicles; step-up transformers; stereoscopes; stereoscopic apparatus; stills for laboratory 
experiments; stroboscopes; subwoofers; sulfitometers; sunglasses; surveying apparatus and instruments; surveying 
chains; surveying instruments; surveyors' levels; switchboards; switchboxes [electricity]; switches, electric; tablet 
computers; tachometers; tape recorders; taximeters; teaching apparatus; teeth protectors; telegraphs [apparatus]; 
telegraph wires; telephone apparatus; telephone receivers; telephone transmitters; telephone wires; teleprinters; 
teleprompters; telerupters; telescopes; telescopic sights for artillery; television apparatus; temperature indicator labels, 
not for medical purposes; temperature indicators; terminals [electricity]; testing apparatus not for medical purposes; test 
tubes; theft prevention installations, electric; theodolites; thermal imaging cameras; thermionic tubes; thermo-
hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; thread counters; ticket 
dispensers; time clocks [time recording devices]; time recording apparatus; time switches, automatic; tone arms for 
record players; toner cartridges, unfilled, for printers and photocopiers; totalizators; traffic cones; traffic-light apparatus 
[signalling devices]; transformers [electricity]; transistors [electronic]; transmitters of electronic signals; transmitters 
[telecommunication]; transmitting sets [telecommunication]; transparencies [photography]; transponders; triodes; 
tripods for cameras; t-squares for measuring; urinometers; usb flash drives; vacuum gauges; vacuum tubes [radio]; 
variometers; vehicle breakdown warning triangles; vehicle radios; verniers; video baby monitors; video cassettes; video 
game cartridges; video recorders; video screens; videotapes; video telephones; viewfinders, photographic; virtual reality 
headsets; viscosimeters; voltage regulators for vehicles; voltage surge protectors; voltmeters; voting machines; wafers 
for integrated circuits; walkie-talkies; washing trays [photography]; water level indicators; wavemeters; wearable activity 
trackers; weighbridges; weighing apparatus and instruments; weighing machines; weights; whistle alarms; wind socks 
for indicating wind direction; wire connectors [electricity]; wires, electric; workmen's protective face-shields; wrist rests 
for use with computers; x-ray apparatus not for medical purposes; x-ray films, exposed; x-ray photographs, other than for 
medical purposes; x-ray tubes not for medical purposes.

Cl.35;Administration of consumer loyalty programs; administration of frequent flyer programs; administrative 
processing of purchase orders; advertising agencies; advertising by mail order; advertising; advisory services for 
business management; appointment reminder services [office functions]; appointment scheduling services [office 
functions]; arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for 
others; auctioneering; bill-posting; bookkeeping; business appraisals; business auditing; business efficiency expert 
services; business information; business inquiries; business intermediary services relating to the matching of potential 
private investors with entrepreneurs needing funding; business investigations; business management and organization 
consultancy; business management assistance; business management consultancy; business management for freelance 
service providers; business management of hotels; business management of performing artists; business management 
of reimbursement programs for others; business management of sports people; business organization consultancy; 
business project management services for construction projects; business research; commercial administration of the 
licensing of the goods and services of others; commercial information agency services; commercial information and 
advice for consumers [consumer advice shop]; commercial intermediation services; commercial or industrial 
management assistance; compilation of information into computer databases; compilation of statistics; compiling 
indexes of information for commercial or advertising purposes; computerized file management; consultancy regarding 
advertising communications strategy; consultancy regarding public relations communications strategy; cost price 
analysis; data search in computer files for others; demonstration of goods; design of advertising materials; direct mail 
advertising; dissemination of advertising matter; distribution of samples; document reproduction; drawing up of 
statements of accounts; economic forecasting; employment agency services; import-export agency services; invoicing; 
layout services for advertising purposes; marketing; marketing research; market studies; modelling for advertising or 
sales promotion; negotiation and conclusion of commercial transactions for third parties; negotiation of business 
contracts for others; news clipping services; office machines and equipment rental; on-line advertising on a computer 
network; opinion polling; organization of exhibitions for commercial or advertising purposes; organization of fashion 
shows for promotional purposes; organization of trade fairs for commercial or advertising purposes; outsourced 
administrative management for companies; outsourcing services [business assistance]; pay per click advertising; payroll 
preparation; personnel management consultancy; personnel recruitment; photocopying services; presentation of goods 
on communication media, for retail purposes; price comparison services; procurement services for others [purchasing 
goods and services for other businesses]; production of advertising films; production of teleshopping programmes; 
professional business consultancy; providing business information via a web site; provision of an on-line marketplace for 
buyers and sellers of goods and services; provision of commercial and business contact information; psychological 
testing for the selection of personnel; publication of publicity texts; publicity material rental; public relations; radio 
advertising; registration of written communications and data; relocation services for businesses; rental of advertising 
space; rental of advertising time on communication media; rental of billboards [advertising boards]; rental of 
photocopying machines; rental of sales stands; rental of vending machines; retail and wholesale services for goods; 
retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail and 
wholesale shop services for goods; retail services for goods using TV-shops and web-sites; sales promotion for others; 
scriptwriting for advertising purposes; search engine optimization for sales promotion; secretarial services; shop window 
dressing; shorthand; sponsorship search; systemization of information into computer databases; tax filing services; tax 
preparation; telemarketing services; telephone answering for unavailable subscribers; television advertising; 
transcription of communications [office functions]; typing; updating and maintenance of data in computer databases; 
updating and maintenance of information in registries; updating of advertising material; web indexing for commercial or 
advertising purposes; web site traffic optimization; word processing; writing of publicity texts; writing of résumés for 
others.

Cl.36;Accident insurance underwriting; accommodation bureau services [apartments]; actuarial services; antique 
appraisal; apartment house management; arranging finance for construction projects; art appraisal; bail-bonding; 
banking; brokerage; brokerage of carbon credits; business liquidation services, financial; capital investment; charitable 
fund raising; check [cheque] verification; clearing, financial; credit bureau services; debt advisory services; debt 
collection agency services; deposits of valuables; electronic funds transfer; exchanging money; factoring; financial 
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analysis; financial consultancy; financial customs brokerage services; financial evaluation [insurance, banking, real 
estate]; financial evaluation of standing timber; financial evaluation of wool; financial information; financial management; 
financial management of reimbursement payments for others; financial sponsorship; financing services; fire insurance 
underwriting; fiscal valuation; health insurance underwriting; instalment loans; insurance brokerage; insurance 
consultancy; insurance information; insurance underwriting; investment of funds; issuance of credit cards; issuance of 
tokens of value; issuance of travelers' checks; jewellery [jewelry (am.)] appraisal; lease-purchase financing; lending 
against security; life insurance underwriting; loans [financing]; marine insurance underwriting; mortgage banking; mutual 
funds; numismatic appraisal; online banking; organization of collections; pawnbrokerage; processing of credit card 
payments; processing of debit card payments; provident fund services; providing financial information via a web site; 
providing rebates at participating establishments of others through use of a membership card; real estate agency 
services; real estate appraisal; real estate brokerage; real estate management; rental of apartments; rental of farms; rental 
of offices for co-working; rental of offices [real estate]; rental of real estate; rent collection; repair costs evaluation 
[financial appraisal]; retirement payment services; safe deposit services; savings bank services; securities brokerage; 
stamp appraisal; stock brokerage services; stock exchange quotations; stocks and bonds brokerage; surety services; 
trusteeship.

Cl.38;Cable television broadcasting; communications by cellular phones; communications by computer terminals; 
communications by fiber optic networks; communications by telegrams; communications by telephone; computer aided 
transmission of messages and images; electronic bulletin board services [telecommunications services]; facsimile 
transmission; information about telecommunication; message sending; news agency services; paging services [radio, 
telephone or other means of electronic communication]; providing access to databases; providing internet chatrooms; 
providing online forums; providing telecommunication channels for teleshopping services; providing telecommunications
connections to a global computer network; providing user access to global computer networks; radio broadcasting; radio 
communications; rental of access time to global computer networks; rental of facsimile apparatus; rental of message 
sending apparatus; rental of modems; rental of telecommunication equipment; rental of telephones; satellite 
transmission; streaming of data; telecommunications routing and junction services; teleconferencing services; telegraph 
services; telephone services; television broadcasting; telex services; transmission of digital files; transmission of 
electronic mail; transmission of greeting cards online; transmission of telegrams; videoconferencing services; video-on-
demand transmission; voice mail services; wireless broadcasting.

Cl.41;Academies [education]; aikido instruction; amusement park services; animal training; arranging and conducting 
of colloquiums; arranging and conducting of concerts; arranging and conducting of conferences; arranging and 
conducting of congresses; arranging and conducting of in-person educational forums; arranging and conducting of 
seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; arranging of 
beauty contests; boarding school education; booking of seats for shows; calligraphy services; cinema presentations; 
club services [entertainment or education]; coaching [training]; conducting fitness classes; conducting guided tours; 
correspondence courses; disc jockey services; discotheque services; dubbing; educational examination; educational 
services provided by schools; education information; electronic desktop publishing; entertainer services; entertainment 
information; entertainment services; film production, other than advertising films; gambling services; games equipment 
rental; game services provided on-line from a computer network; gymnastic instruction; health club services [health and 
fitness training]; holiday camp services [entertainment]; karaoke services; language interpreter services; layout services, 
other than for advertising purposes; lending library services; microfilming; mobile library services; modelling for artists; 
movie studio services; music composition services; news reporters services; nightclub services [entertainment]; nursery 
schools; on-line publication of electronic books and journals; orchestra services; organization of balls; organization of 
competitions [education or entertainment]; organization of exhibitions for cultural or educational purposes; organization 
of fashion shows for entertainment purposes; organization of lotteries; organization of shows [impresario services]; 
organization of sports competitions; party planning [entertainment]; personal trainer services [fitness training]; 
photographic reporting; photography; physical education; practical training [demonstration]; presentation of circus 
performances; presentation of live performances; presentation of variety shows; production of music; production of radio 
and television programmes; production of shows; providing amusement arcade services; providing casino facilities 
[gambling]; providing films, not downloadable, via video-on-demand transmission services; providing golf facilities; 
providing museum facilities [presentation, exhibitions]; providing on-line electronic publications, not downloadable; 
providing on-line music, not downloadable; providing on-line videos, not downloadable; providing recreation facilities; 
providing sports facilities; providing television programs, not downloadable, via video-on-demand transmission services; 
publication of books; publication of texts, other than publicity texts; radio entertainment; recording studio services; 
recreation information; religious education; rental of artwork; rental of audio equipment; rental of cinematographic 
apparatus; rental of indoor aquaria; rental of lighting apparatus for theatrical sets or television studios; rental of motion 
pictures; rental of radio and television sets; rental of show scenery; rental of skin diving equipment; rental of sound 
recordings; rental of sports equipment, except vehicles; rental of sports grounds; rental of stadium facilities; rental of 
stage scenery; rental of tennis courts; rental of video cameras; rental of video cassette recorders; rental of videotapes; 
sado instruction [tea ceremony instruction]; screenplay writing; scriptwriting, other than for advertising purposes; sign 
language interpretation; songwriting; sport camp services; subtitling; teaching; television entertainment; theatre 
productions; ticket agency services [entertainment]; timing of sports events; toy rental; training services provided via 
simulators; translation; tutoring; videotape editing; videotaping; vocational guidance [education or training advice]; 
vocational retraining; writing of texts; zoological garden services.

Cl.42;Analysis for oil-field exploitation; architectural consultancy; architectural services; authenticating works of art; 
bacteriological research; biological research; calibration [measuring]; cartography services; chemical analysis; chemical 
research; chemistry services; clinical trials; cloud computing; cloud seeding; computer programming; computer rental; 
computer security consultancy; computer software consultancy; computer software design; computer system analysis; 
computer system design; computer technology consultancy; computer virus protection services; conducting technical 
project studies; construction drafting; consultancy in the design and development of computer hardware; consultancy in 
the field of energy-saving; conversion of computer programs and data, other than physical conversion; conversion of 
data or documents from physical to electronic media; cosmetic research; creating and designing website-based indexes 
of information for others [information technology services]; creating and maintaining web sites for others; data 
encryption services; data security consultancy; design of interior decor; digitization of documents [scanning]; dress 
designing; duplication of computer programs; electronic data storage; electronic monitoring of credit card activity to 
detect fraud via the internet; electronic monitoring of personally identifying information to detect identity theft via the 
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internet; energy auditing; engineering; geological prospecting; geological research; geological surveys; graphic arts 
design; handwriting analysis [graphology]; hosting computer sites [web sites]; industrial design; information technology 
[it] consultancy; installation of computer software; interior design; internet security consultancy; land surveying; 
maintenance of computer software; material testing; mechanical research; meteorological information; monitoring of 
computer systems by remote access; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems to detect breakdowns; off-site data backup; oil-field surveys; oil prospecting; oil-well 
testing; outsource service providers in the field of information technology; packaging design; physics [research]; 
providing information on computer technology and programming via a web site; providing search engines for the internet;
provision of scientific information, advice and consultancy in relation to carbon offsetting; quality control; quality 
evaluation of standing timber; quality evaluation of wool; recovery of computer data; rental of computer software; rental 
of web servers; research and development of new products for others; research in the field of environmental protection; 
scientific laboratory services; scientific research; server hosting; software as a service [saas]; styling [industrial design]; 
surveying; technical research; technical writing; technological consultancy; telecommunications technology consultancy;
textile testing; underwater exploration; unlocking of mobile phones; updating of computer software; urban planning; 
vehicle roadworthiness testing; water analysis; weather forecasting; web site design consultancy.

Cl.45;Adoption agency services; alternative dispute resolution services; arbitration services; astrology consultancy; 
baby sitting; burial services; cartomancy services; clothing rental; conducting funeral ceremonies; conducting religious 
ceremonies; copyright management; crematorium services; dating services; detective agency services; dog walking 
services; embalming services; escorting in society [chaperoning]; evening dress rental; fire-fighting; funerary 
undertaking; genealogical research; guard services; horoscope casting; house sitting; inspection of factories for safety 
purposes; intellectual property consultancy; kimono dressing assistance; leasing of internet domain names; legal 
administration of licences; legal document preparation services; legal research; legal services in relation to the 
negotiation of contracts for others; licensing of computer software [legal services]; licensing of intellectual property; 
litigation services; lost property return; marriage agency services; mediation; missing person investigations; monitoring 
intellectual property rights for legal advisory purposes; monitoring of burglar and security alarms; night guard services; 
on-line social networking services; opening of security locks; organization of religious meetings; personal background 
investigations; personal body guarding; personal letter writing; personal wardrobe styling consultancy; pet sitting; 
physical security consultancy; planning and arranging of wedding ceremonies; registration of domain names [legal 
services]; releasing doves for special occasions; rental of fire alarms; rental of fire extinguishers; rental of safes; security 
screening of baggage; spiritual consultancy; tracking of stolen property.
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Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

 

Priority claimed from 16/05/2017; Application No. : 30 2017 012 235.7 ;Germany 

3708535    28/09/2017
[International Registration No. : 1379768]
TENTE GmbH & Co. KG
Herrlinghausen 75 42929 Wermelskirchen Germany

Proposed to be Used
IR DIVISION
Cl.6;Rollers and wheels of metal.

Cl.7;Rollers and wheels as parts of transportation devices, machines and apparatus.

Cl.10;Rollers and wheels as parts of medical furniture, chairs for medical purposes, hospital and nursing beds, medical 
devices.

Cl.12;Rollers and wheels as parts of dollies, shopping trolleys, equipment trolleys, fork-lift trucks, pallet trucks, towing 
tractors, pallet transfer trucks, vehicles.

Cl.18;Rollers and wheels as parts of suitcases, bags, luggage and other carrying cases.

Cl.20;Rollers and wheels as parts of furniture, chairs.
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3708613    19/10/2017
[International Registration No. : 1379676]
Alrov Properties & Lodgings LTD, te Londen,Groot-Brittannië
Burgemeester de Manlaan 2 NL-4837 BN Breda

Proposed to be Used
IR DIVISION
Cl.43;Providing food and drink; restaurant [the provision of meals]; providing temporary housing accommodations; 
hotel services.

Cl.44;Hygienic and beauty care for human beings; spa services; sauna services.

8096



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

 

Priority claimed from 04/10/2017; Application No. : 017287004 ;European Union 

3709086    13/10/2017
[International Registration No. : 1380465]
Koenigsegg Automotive AB
Valhall Park Ängelholm SE-262 74 Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; cash registers, calculating machines, data processing 
equipment and computers; fire-extinguishing apparatus; spectacles [optics]; sunglasses; spectacle cases.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.14;Jewelry; clocks; watches.

Cl.16;Printed matter; periodicals; books.

Cl.18;Trunks and travelling bags; handbags; hunting bags; wallets; briefcases; attaché cases; travelling sets 
(leatherware); backpacks; umbrellas; parasols and walking sticks; whips, harness and saddlery; garment bags for travel.

Cl.25;Clothing, footwear, headgear.

Cl.37;Building construction; installation of parts for vehicles; vehicle maintenance and repair.
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Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 04/04/2017; Application No. : 4351774 ;France 

3709092    02/10/2017
[International Registration No. : 1379732]
CRYO INTERNATIONAL
38 rue Jacques Ibert F-92300 Levallois-Perret France

Proposed to be Used
IR DIVISION
Cl.1;Industrial gases, particularly dry ice and cryogenic liquid gases.

Cl.21;Isothermal bags, insulated jars, insulated bottles, insulated containers, insulated boxes.

Cl.39;Transport and delivery of merchandise and products; logistics services in connection with the transport of 
merchandise and products, particularly preparation, packaging, storage, collection, delivery, tracking, distribution, 
location and information services relating thereto; rental of cryogenic containers and insulated boxes; advisory and 
information services in the field of transport.
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Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 10/04/2017; Application No. : 016583593 ;European Union 

3709149    10/10/2017
[International Registration No. : 1380674]
ROBOPAC S.P.A.
Via Fabrizio da Montebello, 81 47892 ACQUAVIVA GUALDICCIOLO San Marino

Proposed to be Used
IR DIVISION
Cl.7;Packing machines; canning machines; stretch-wrapping machines for applying plastics film to palletised loads; 
cartoning machines; machines for filling packaging containers; winding machines; industrial robots; lacing machines; 
bundling machines; machines for manufacturing packaging materials; bottling machines.

Cl.9;Data storage devices; apparatus for the transmission of data; data switching apparatus; electronic data processing 
equipment; wireless communication devices for voice, data, or image transmission; data collection apparatus; data 
conversion apparatus; data communications apparatus; encryption apparatus; storage apparatus for computer data; 
apparatus for recording data; apparatus for the reproduction of data; data processing apparatus; interactive data transfer 
apparatus; apparatus for broadcasting sound, data or images; computer programmes for data processing; computer 
software for database management; computer software to automate data warehousing; data communications software; 
mobile data receivers; data transmission networks; data exchange units; data communications receivers; computers for 
use in data management; data storage media; peripheral devices for data reproduction; synchronous data units; data 
processing systems.
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Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 17/07/2017; Application No. : 2017728838 ;Russian Federation 

3709172    27/09/2017
[International Registration No. : 1380687]
"Case internet service" Limited liability company
Martynov's embankment, 6, ap. 3, RU-197110 St. Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3d spectacles; abacuses; accelerometers; accumulators, electric; accumulators, electric, for vehicles; acid 
hydrometers; acidimeters for batteries; acoustic alarms; acoustic conduits; acoustic couplers; actinometers; adding 
machines; aerometers; air analysis apparatus; alarm bells, electric; alarms; alcoholmeters; alidades; altimeters; 
ammeters; amplifiers; amplifying tubes; anemometers; animated cartoons; anode batteries; anodes; answering machines;
antennas; anticathodes; anti-glare glasses; anti-glare visors; anti-interference devices [electricity]; anti-theft warning 
apparatus; apertometers [optics]; apparatus and installations for the production of x-rays, not for medical purposes; 
apparatus and instruments for astronomy; apparatus and instruments for physics; apparatus for changing record player 
needles; apparatus for fermentation [laboratory apparatus]; apparatus for measuring the thickness of skins; apparatus to 
check franking; appliances for measuring the thickness of leather; armatures [electricity]; asbestos clothing for 
protection against fire; asbestos gloves for protection against accidents; asbestos screens for firemen; audio- and video-
receivers; audio interfaces; audio mixers; audiovisual teaching apparatus; automated teller machines [atm]; automatic 
indicators of low pressure in vehicle tires [tyres]; azimuth instruments; baby monitors; baby scales; bags adapted for 
laptops; balances [steelyards]; balancing apparatus; bar code readers; barometers; bathroom scales; batteries, electric; 
batteries for electronic cigarettes; batteries for lighting; battery boxes; battery chargers; battery jars; beacons, luminous; 
bells [warning devices]; betatrons; binoculars; biochips; black boxes [data recorders]; blueprint apparatus; boiler control 
instruments; branch boxes [electricity]; breathing apparatus, except for artificial respiration; breathing apparatus for 
underwater swimming; bullet-proof clothing; bullet-proof waistcoats [vests (am.)]; buzzers; cabinets for loudspeakers; 
cables, electric; calculating machines; calibrating rings; calipers; calorimeters; camcorders; cameras [photography]; 
capillary tubes; carpenters' rules; carriers for dark plates [photography]; cases especially made for photographic 
apparatus and instruments; cases for smartphones; cash registers; cassette players; cathodes; cathodic anti-corrosion 
apparatus; cell phone straps; cell switches [electricity]; cellular phones; centering apparatus for photographic 
transparencies; chargers for electric batteries; chargers for electronic cigarettes; charging stations for electric vehicles; 
chemistry apparatus and instruments; chips [integrated circuits]; choking coils [impedance]; chromatography apparatus 
for laboratory use; chronographs [time recording apparatus]; cinematographic cameras; cinematographic film, exposed; 
circuit breakers; circuit closers; circular slide rules; cleaning apparatus for sound recording discs; close-up lenses; 
clothing especially made for laboratories; clothing for protection against accidents, irradiation and fire; clothing for 
protection against fire; coaxial cables; coils, electric; coin-operated mechanisms for television sets; coin-operated 
musical automata [juke boxes]; collectors, electric; commutators; compact disc players; compact discs [audio-video]; 
compact discs [read-only memory]; comparators; compasses for measuring; computer game software; computer 
hardware; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; 
computers; computer software applications, downloadable; computer software, recorded; condensers [capacitors]; 
conductors, electric; connected bracelets [measuring instruments]; connections for electric lines; connectors 
[electricity]; contact lenses; contacts, electric; containers for contact lenses; containers for microscope slides; control 
panels [electricity]; converters, electric; copper wire, insulated; cordless telephones; correcting lenses [optics]; 
cosmographic instruments; counterfeit [false] coin detectors; counters; couplers [data processing equipment]; couplings,
electric; covers for electric outlets; covers for personal digital assistants [pdas]; covers for smartphones; covers for 
tablet computers; crash test dummies; crucibles [laboratory]; current rectifiers; cyclotrons; darkroom lamps 
[photography]; darkrooms [photography]; data processing apparatus; decompression chambers; decorative magnets; 
demagnetizing apparatus for magnetic tapes; densitometers; detectors; diagnostic apparatus, not for medical purposes; 
diaphragms [acoustics]; diaphragms for scientific apparatus; diaphragms [photography]; dictating machines; diffraction 
apparatus [microscopy]; digital photo frames; digital signs; digital weather stations; directional compasses; discharge 
tubes, electric, other than for lighting; disk drives for computers; disks, magnetic; distance measuring apparatus; 
distance recording apparatus; distillation apparatus for scientific purposes; distribution boards [electricity]; distribution 
boxes [electricity]; distribution consoles [electricity]; divers' masks; diving suits; dna chips; dog whistles; dosage 
dispensers; downloadable image files; downloadable music files; downloadable ring tones for mobile phones; drainers 
for use in photography; dressmakers' measures; drying apparatus for photographic prints; drying racks [photography]; 
ducts [electricity]; dvd players; dynamometers; ear plugs for divers; editing appliances for cinematographic films; egg-
candlers; egg timers [sandglasses]; electrical adapters; electric and electronic effects units for musical instruments; 
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electric apparatus for commutation; electric door bells; electric installations for the remote control of industrial 
operations; electricity conduits; electric loss indicators; electrified fences; electrified rails for mounting spot lights; 
electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of 
signals; electrolysers; electromagnetic coils; electronic access control systems for interlocking doors; electronic 
agendas; electronic book readers; electronic collars to train animals; electronic interactive whiteboards; electronic key 
fobs being remote control apparatus; electronic notice boards; electronic pens [visual display units]; electronic pocket 
translators; electronic publications, downloadable; electronic sheet music, downloadable; electronic tags for goods; 
encoded identification bracelets, magnetic; encoded key cards; encoded magnetic cards; enlarging apparatus 
[photography]; epidiascopes; equalizers [audio apparatus]; ergometers; exposure meters [light meters]; eyeglass cases; 
spectacle cases; eyeglass chains; eyeglass cords; eyeglasses; spectacles; eyeglass frames; spectacle frames; 
eyepieces; facsimile machines; fibre [fiber (am.)] optic cables; film cutting apparatus; films, exposed; filters for 
respiratory masks; filters for ultraviolet rays, for photography; filters [photography]; fire alarms; fire beaters; fire blankets;
fire boats; fire engines; fire escapes; fire extinguishers; fire extinguishing apparatus; fire hose; fire hose nozzles; fire 
pumps; flash-bulbs [photography]; flashing lights [luminous signals]; flashlights [photography]; floppy disks; flowmeters;
fluorescent screens; fog signals, non-explosive; food analysis apparatus; frames for photographic transparencies; 
frequency meters; furnaces for laboratory use; furniture especially made for laboratories; fuses; fuse wire; galena 
crystals [detectors]; galvanic batteries; galvanic cells; galvanometers; gasoline gauges; gasometers [measuring 
instruments]; gas testing instruments; gauges; glazing apparatus for photographic prints; global positioning system [gps]
apparatus; gloves for divers; gloves for protection against accidents; gloves for protection against x-rays for industrial 
purposes; goggles for sports; grids for batteries; hands-free kits for telephones; head cleaning tapes [recording]; head 
guards for sports; headphones; heat regulating apparatus; heliographic apparatus; hemline markers; high-frequency 
apparatus; holders for electric coils; holograms; horns for loudspeakers; humanoid robots with artificial intelligence; 
hydrometers; hygrometers; identification sheaths for electric wires; identification threads for electric wires; identity 
cards, magnetic; igniting apparatus, electric, for igniting at a distance; incubators for bacteria culture; inductors 
[electricity]; infrared detectors; instruments containing eyepieces; integrated circuit cards [smart cards]; integrated 
circuits; interactive touch screen terminals; intercommunication apparatus; interfaces for computers; inverters 
[electricity]; invoicing machines; ionization apparatus not for the treatment of air or water; jigs [measuring instruments]; 
joysticks for use with computers, other than for video games; juke boxes for computers; junction boxes [electricity]; 
junction sleeves for electric cables; kilometer recorders for vehicles; knee-pads for workers; laboratory centrifuges; 
laboratory trays; lactodensimeters; lactometers; laptop computers; lasers, not for medical purposes; lenses for 
astrophotography; lens hoods; letter scales; levelling instruments; levelling staffs [surveying instruments]; levels 
[instruments for determining the horizontal]; life belts; life buoys; life jackets; life saving apparatus and equipment; life-
saving capsules for natural disasters; life-saving rafts; light dimmers [regulators], electric; light-emitting diodes [led]; 
light-emitting electronic pointers; lighting ballasts; lightning conductors [rods]; limiters [electricity]; locks, electric; logs 
[measuring instruments]; loudspeakers; magic lanterns; magnetic data media; magnetic encoders; magnetic tapes; 
magnetic tape units for computers; magnetic wires; magnets; magnifying glasses [optics]; marine compasses; marine 
depth finders; marking buoys; marking gauges [joinery]; masts for wireless aerials; materials for electricity mains [wires, 
cables]; material testing instruments and machines; mathematical instruments; measures; measuring apparatus; 
measuring devices, electric; measuring glassware; measuring instruments; measuring spoons; mechanical signs; 
mechanisms for coin-operated apparatus; mechanisms for counter-operated apparatus; megaphones; memory cards for 
video game machines; mercury levels; metal detectors for industrial or military purposes; meteorological balloons; 
meteorological instruments; metronomes; micrometer screws for optical instruments; micrometers; microphones; 
microprocessors; microscopes; microtomes; mirrors for inspecting work; mirrors [optics]; modems; money counting and 
sorting machines; monitoring apparatus, electric; monitors [computer hardware]; monitors [computer programs]; mouse 
[computer peripheral]; mouse pads; mouth guards for sports; nautical apparatus and instruments; naval signalling 
apparatus; navigational instruments; navigation apparatus for vehicles [on-board computers]; needles for record players; 
needles for surveying compasses; neon signs; nets for protection against accidents; nose clips for divers and swimmers; 
notebook computers; objectives [lenses] [optics]; observation instruments; octants; ohmmeters; optical apparatus and 
instruments; optical character readers; optical condensers; optical data media; optical discs; optical fibers [fibres] [light 
conducting filaments]; optical glass; optical lamps; optical lenses; oscillographs; oxygen transvasing apparatus; 
ozonisers [ozonators]; parking meters; particle accelerators; pedometers; peepholes [magnifying lenses] for doors; 
periscopes; personal stereos; petri dishes; photocopiers [photographic, electrostatic, thermic]; photometers; 
phototelegraphy apparatus; photovoltaic cells; pince-nez; pipettes; pitot tubes; plane tables [surveying instruments]; 
planimeters; plates for batteries; plotters; plumb bobs; plumb lines; pocket calculators; polarimeters; portable media 
players; precision balances; precision measuring apparatus; pressure gauges; pressure indicator plugs for valves; 
pressure indicators; pressure measuring apparatus; printed circuit boards; printed circuits; printers for use with 
computers; prisms [optics]; probes for scientific purposes; processors [central processing units]; projection apparatus; 
projection screens; protection devices against x-rays, not for medical purposes; protection devices for personal use 
against accidents; protective films adapted for computer screens; protective films adapted for smartphones; protective 
helmets; protective helmets for sports; protective masks; protective suits for aviators; protractors [measuring 
instruments]; punched card machines for offices; push buttons for bells; pyrometers; quantity indicators; radar 
apparatus; radiological apparatus for industrial purposes; radiology screens for industrial purposes; radio pagers; radios;
radiotelegraphy sets; radiotelephony sets; railway traffic safety appliances; range finders; readers [data processing 
equipment]; record players; reflecting discs for wear, for the prevention of traffic accidents; reflective safety vests; 
refractometers; refractors; regulating apparatus, electric; relays, electric; remote control apparatus; resistances, electric; 
respirators for filtering air; respiratory masks, other than for artificial respiration; resuscitation mannequins [teaching 
apparatus]; retorts; retorts' stands; revolution counters; rheostats; riding helmets; road signs, luminous or mechanical; 
rods for water diviners; rulers [measuring instruments]; rules [measuring instruments]; saccharometers; safety nets; 
safety restraints, other than for vehicle seats and sports equipment; safety tarpaulins; salinometers; satellite navigational 
apparatus; satellites for scientific purposes; scales; scales with body mass analysers; scanners [data processing 
equipment]; screens for photoengraving; screens [photography]; screw-tapping gauges; security tokens [encryption 
devices]; selfie sticks [handheld monopods]; semi-conductors; sextants; sheaths for electric cables; shoes for protection 
against accidents, irradiation and fire; shutter releases [photography]; shutters [photography]; sighting telescopes for 
firearms; signal bells; signal lanterns; signalling buoys; signalling panels, luminous or mechanical; signalling whistles; 
signals, luminous or mechanical; signs, luminous; simulators for the steering and control of vehicles; sirens; sleeves for 
laptops; slide calipers; slide projectors; slide-rules; slope indicators; smartglasses; smartphones; smart rings; 
smartwatches; smoke detectors; sockets, plugs and other contacts [electric connections]; solar batteries; solar panels for
the production of electricity; solderers' helmets; solenoid valves [electromagnetic switches]; sonars; sounding apparatus 
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and machines; sounding leads; sounding lines; sound locating instruments; sound recording apparatus; sound recording 
carriers; sound recording discs; sound recording strips; sound reproduction apparatus; sound transmitting apparatus; 
spark-guards; speaking tubes; spectacle lenses; spectrograph apparatus; spectroscopes; speed checking apparatus for 
vehicles; speed indicators; speed measuring apparatus [photography]; speed regulators for record players; 
spherometers; spirit levels; spools [photography]; sprinkler systems for fire protection; square rulers for measuring; 
squares for measuring; stage lighting regulators; stands for photographic apparatus; starter cables for motors; steering 
apparatus, automatic, for vehicles; step-up transformers; stereoscopes; stereoscopic apparatus; stills for laboratory 
experiments; stroboscopes; subwoofers; sulfitometers; sunglasses; surveying apparatus and instruments; surveying 
chains; surveying instruments; surveyors' levels; switchboards; switchboxes [electricity]; switches, electric; tablet 
computers; tachometers; tape recorders; taximeters; teaching apparatus; teeth protectors; telegraphs [apparatus]; 
telegraph wires; telephone apparatus; telephone receivers; telephone transmitters; telephone wires; teleprinters; 
teleprompters; telerupters; telescopes; telescopic sights for artillery; television apparatus; temperature indicator labels, 
not for medical purposes; temperature indicators; terminals [electricity]; testing apparatus not for medical purposes; test 
tubes; theft prevention installations, electric; theodolites; thermal imaging cameras; thermionic tubes; thermo-
hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; thread counters; ticket 
dispensers; time clocks [time recording devices]; time recording apparatus; time switches, automatic; tone arms for 
record players; toner cartridges, unfilled, for printers and photocopiers; totalizators; traffic cones; traffic-light apparatus 
[signalling devices]; transformers [electricity]; transistors [electronic]; transmitters of electronic signals; transmitters 
[telecommunication]; transmitting sets [telecommunication]; transparencies [photography]; transponders; triodes; 
tripods for cameras; t-squares for measuring; urinometers; usb flash drives; vacuum gauges; vacuum tubes [radio]; 
variometers; vehicle breakdown warning triangles; vehicle radios; verniers; video baby monitors; video cassettes; video 
game cartridges; video recorders; video screens; videotapes; video telephones; viewfinders, photographic; virtual reality 
headsets; viscosimeters; voltage regulators for vehicles; voltage surge protectors; voltmeters; voting machines; wafers 
for integrated circuits; walkie-talkies; washing trays [photography]; water level indicators; wavemeters; wearable activity 
trackers; weighbridges; weighing apparatus and instruments; weighing machines; weights; whistle alarms; wind socks 
for indicating wind direction; wire connectors [electricity]; wires, electric; workmen's protective face-shields; wrist rests 
for use with computers; x-ray apparatus not for medical purposes; x-ray films, exposed; x-ray photographs, other than for 
medical purposes; x-ray tubes not for medical purposes.

Cl.35;Administration of consumer loyalty programs; administration of frequent flyer programs; administrative 
processing of purchase orders; advertising agencies; advertising by mail order; advertising; advisory services for 
business management; appointment reminder services [office functions]; appointment scheduling services [office 
functions]; arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for 
others; auctioneering; bill-posting; bookkeeping; business appraisals; business auditing; business efficiency expert 
services; business information; business inquiries; business intermediary services relating to the matching of potential 
private investors with entrepreneurs needing funding; business investigations; business management and organization 
consultancy; business management assistance; business management consultancy; business management for freelance 
service providers; business management of hotels; business management of performing artists; business management 
of reimbursement programs for others; business management of sports people; business organization consultancy; 
business project management services for construction projects; business research; commercial administration of the 
licensing of the goods and services of others; commercial information agency services; commercial information and 
advice for consumers [consumer advice shop]; commercial intermediation services; commercial or industrial 
management assistance; compilation of information into computer databases; compilation of statistics; compiling 
indexes of information for commercial or advertising purposes; computerized file management; consultancy regarding 
advertising communications strategy; consultancy regarding public relations communications strategy; cost price 
analysis; data search in computer files for others; demonstration of goods; design of advertising materials; direct mail 
advertising; dissemination of advertising matter; distribution of samples; document reproduction; drawing up of 
statements of accounts; economic forecasting; employment agency services; import-export agency services; invoicing; 
layout services for advertising purposes; marketing; marketing research; market studies; modelling for advertising or 
sales promotion; negotiation and conclusion of commercial transactions for third parties; negotiation of business 
contracts for others; news clipping services; office machines and equipment rental; on-line advertising on a computer 
network; opinion polling; organization of exhibitions for commercial or advertising purposes; organization of fashion 
shows for promotional purposes; organization of trade fairs for commercial or advertising purposes; outsourced 
administrative management for companies; outsourcing services [business assistance]; pay per click advertising; payroll 
preparation; personnel management consultancy; personnel recruitment; photocopying services; presentation of goods 
on communication media, for retail purposes; price comparison services; procurement services for others [purchasing 
goods and services for other businesses]; production of advertising films; production of teleshopping programmes; 
professional business consultancy; providing business information via a web site; provision of an on-line marketplace for 
buyers and sellers of goods and services; provision of commercial and business contact information; psychological 
testing for the selection of personnel; publication of publicity texts; publicity material rental; public relations; radio 
advertising; registration of written communications and data; relocation services for businesses; rental of advertising 
space; rental of advertising time on communication media; rental of billboards [advertising boards]; rental of 
photocopying machines; rental of sales stands; rental of vending machines; retail and wholesale services for goods; 
retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail and 
wholesale shop services for goods; retail services for goods using TV-shops and web-sites; sales promotion for others; 
scriptwriting for advertising purposes; search engine optimization for sales promotion; secretarial services; shop window 
dressing; shorthand; sponsorship search; systemization of information into computer databases; tax filing services; tax 
preparation; telemarketing services; telephone answering for unavailable subscribers; television advertising; 
transcription of communications [office functions]; typing; updating and maintenance of data in computer databases; 
updating and maintenance of information in registries; updating of advertising material; web indexing for commercial or 
advertising purposes; web site traffic optimization; word processing; writing of publicity texts; writing of résumés for 
others.

Cl.36;Accident insurance underwriting; accommodation bureau services [apartments]; actuarial services; antique 
appraisal; apartment house management; arranging finance for construction projects; art appraisal; bail-bonding; 
banking; brokerage; brokerage of carbon credits; business liquidation services, financial; capital investment; charitable 
fund raising; check [cheque] verification; clearing, financial; credit bureau services; debt advisory services; debt 
collection agency services; deposits of valuables; electronic funds transfer; exchanging money; factoring; financial 
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analysis; financial consultancy; financial customs brokerage services; financial evaluation [insurance, banking, real 
estate]; financial evaluation of standing timber; financial evaluation of wool; financial information; financial management; 
financial management of reimbursement payments for others; financial sponsorship; financing services; fire insurance 
underwriting; fiscal valuation; health insurance underwriting; instalment loans; insurance brokerage; insurance 
consultancy; insurance information; insurance underwriting; investment of funds; issuance of credit cards; issuance of 
tokens of value; issuance of travelers' checks; jewellery [jewelry (am.)] appraisal; lease-purchase financing; lending 
against security; life insurance underwriting; loans [financing]; marine insurance underwriting; mortgage banking; mutual 
funds; numismatic appraisal; online banking; organization of collections; pawnbrokerage; processing of credit card 
payments; processing of debit card payments; provident fund services; providing financial information via a web site; 
providing rebates at participating establishments of others through use of a membership card; real estate agency 
services; real estate appraisal; real estate brokerage; real estate management; rental of apartments; rental of farms; rental 
of offices for co-working; rental of offices [real estate]; rental of real estate; rent collection; repair costs evaluation 
[financial appraisal]; retirement payment services; safe deposit services; savings bank services; securities brokerage; 
stamp appraisal; stock brokerage services; stock exchange quotations; stocks and bonds brokerage; surety services; 
trusteeship.

Cl.38;Cable television broadcasting; communications by cellular phones; communications by computer terminals; 
communications by fiber optic networks; communications by telegrams; communications by telephone; computer aided 
transmission of messages and images; electronic bulletin board services [telecommunications services]; facsimile 
transmission; information about telecommunication; message sending; news agency services; paging services [radio, 
telephone or other means of electronic communication]; providing access to databases; providing Internet chatrooms; 
providing online forums; providing telecommunication channels for teleshopping services; providing telecommunications
connections to a global computer network; providing user access to global computer networks; radio broadcasting; radio 
communications; rental of access time to global computer networks; rental of facsimile apparatus; rental of message 
sending apparatus; rental of modems; rental of telecommunication equipment; rental of telephones; satellite 
transmission; streaming of data; telecommunications routing and junction services; teleconferencing services; telegraph 
services; telephone services; television broadcasting; telex services; transmission of digital files; transmission of 
electronic mail; transmission of greeting cards online; transmission of telegrams; videoconferencing services; video-on-
demand transmission; voice mail services; wireless broadcasting.

Cl.41;Academies [education]; aikido instruction; amusement park services; animal training; arranging and conducting 
of colloquiums; arranging and conducting of concerts; arranging and conducting of conferences; arranging and 
conducting of congresses; arranging and conducting of in-person educational forums; arranging and conducting of 
seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; arranging of 
beauty contests; boarding school education; booking of seats for shows; calligraphy services; cinema presentations; 
club services [entertainment or education]; coaching [training]; conducting fitness classes; conducting guided tours; 
correspondence courses; disc jockey services; discotheque services; dubbing; educational examination; educational 
services provided by schools; education information; electronic desktop publishing; entertainer services; entertainment 
information; entertainment services; film production, other than advertising films; gambling services; games equipment 
rental; game services provided on-line from a computer network; gymnastic instruction; health club services [health and 
fitness training]; holiday camp services [entertainment]; karaoke services; language interpreter services; layout services, 
other than for advertising purposes; lending library services; microfilming; mobile library services; modelling for artists; 
movie studio services; music composition services; news reporters services; nightclub services [entertainment]; nursery 
schools; on-line publication of electronic books and journals; orchestra services; organization of balls; organization of 
competitions [education or entertainment]; organization of exhibitions for cultural or educational purposes; organization 
of fashion shows for entertainment purposes; organization of lotteries; organization of shows [impresario services]; 
organization of sports competitions; party planning [entertainment]; personal trainer services [fitness training]; 
photographic reporting; photography; physical education; practical training [demonstration]; presentation of circus 
performances; presentation of live performances; presentation of variety shows; production of music; production of radio 
and television programmes; production of shows; providing amusement arcade services; providing casino facilities 
[gambling]; providing films, not downloadable, via video-on-demand transmission services; providing golf facilities; 
providing museum facilities [presentation, exhibitions]; providing on-line electronic publications, not downloadable; 
providing on-line music, not downloadable; providing on-line videos, not downloadable; providing recreation facilities; 
providing sports facilities; providing television programs, not downloadable, via video-on-demand transmission services; 
publication of books; publication of texts, other than publicity texts; radio entertainment; recording studio services; 
recreation information; religious education; rental of artwork; rental of audio equipment; rental of cinematographic 
apparatus; rental of indoor aquaria; rental of lighting apparatus for theatrical sets or television studios; rental of motion 
pictures; rental of radio and television sets; rental of show scenery; rental of skin diving equipment; rental of sound 
recordings; rental of sports equipment, except vehicles; rental of sports grounds; rental of stadium facilities; rental of 
stage scenery; rental of tennis courts; rental of video cameras; rental of video cassette recorders; rental of videotapes; 
sado instruction [tea ceremony instruction]; screenplay writing; scriptwriting, other than for advertising purposes; sign 
language interpretation; songwriting; sport camp services; subtitling; teaching; television entertainment; theatre 
productions; ticket agency services [entertainment]; timing of sports events; toy rental; training services provided via 
simulators; translation; tutoring; videotape editing; videotaping; vocational guidance [education or training advice]; 
vocational retraining; writing of texts; zoological garden services.

Cl.42;Analysis for oil-field exploitation; architectural consultancy; architectural services; authenticating works of art; 
bacteriological research; biological research; calibration [measuring]; cartography services; chemical analysis; chemical 
research; chemistry services; clinical trials; cloud computing; cloud seeding; computer programming; computer rental; 
computer security consultancy; computer software consultancy; computer software design; computer system analysis; 
computer system design; computer technology consultancy; computer virus protection services; conducting technical 
project studies; construction drafting; consultancy in the design and development of computer hardware; consultancy in 
the field of energy-saving; conversion of computer programs and data, other than physical conversion; conversion of 
data or documents from physical to electronic media; cosmetic research; creating and designing website-based indexes 
of information for others [information technology services]; creating and maintaining web sites for others; data 
encryption services; data security consultancy; design of interior decor; digitization of documents [scanning]; dress 
designing; duplication of computer programs; electronic data storage; electronic monitoring of credit card activity to 
detect fraud via the internet; electronic monitoring of personally identifying information to detect identity theft via the 
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internet; energy auditing; engineering; geological prospecting; geological research; geological surveys; graphic arts 
design; handwriting analysis [graphology]; hosting computer sites [web sites]; industrial design; information technology 
[it] consultancy; installation of computer software; interior design; internet security consultancy; land surveying; 
maintenance of computer software; material testing; mechanical research; meteorological information; monitoring of 
computer systems by remote access; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems to detect breakdowns; off-site data backup; oil-field surveys; oil prospecting; oil-well 
testing; outsource service providers in the field of information technology; packaging design; physics [research]; 
providing information on computer technology and programming via a web site; providing search engines for the internet;
provision of scientific information, advice and consultancy in relation to carbon offsetting; quality control; quality 
evaluation of standing timber; quality evaluation of wool; recovery of computer data; rental of computer software; rental 
of web servers; research and development of new products for others; research in the field of environmental protection; 
scientific laboratory services; scientific research; server hosting; software as a service [saas]; styling [industrial design]; 
surveying; technical research; technical writing; technological consultancy; telecommunications technology consultancy;
textile testing; underwater exploration; unlocking of mobile phones; updating of computer software; urban planning; 
vehicle roadworthiness testing; water analysis; weather forecasting; web site design consultancy.

Cl.45;Adoption agency services; alternative dispute resolution services; arbitration services; astrology consultancy; 
baby sitting; burial services; cartomancy services; clothing rental; conducting funeral ceremonies; conducting religious 
ceremonies; copyright management; crematorium services; dating services; detective agency services; dog walking 
services; embalming services; escorting in society [chaperoning]; evening dress rental; fire-fighting; funerary 
undertaking; genealogical research; guard services; horoscope casting; house sitting; inspection of factories for safety 
purposes; intellectual property consultancy; kimono dressing assistance; leasing of internet domain names; legal 
administration of licences; legal document preparation services; legal research; legal services in relation to the 
negotiation of contracts for others; licensing of computer software [legal services]; licensing of intellectual property; 
litigation services; lost property return; marriage agency services; mediation; missing person investigations; monitoring 
intellectual property rights for legal advisory purposes; monitoring of burglar and security alarms; night guard services; 
on-line social networking services; opening of security locks; organization of religious meetings; personal background 
investigations; personal body guarding; personal letter writing; personal wardrobe styling consultancy; pet sitting; 
physical security consultancy; planning and arranging of wedding ceremonies; registration of domain names [legal 
services]; releasing doves for special occasions; rental of fire alarms; rental of fire extinguishers; rental of safes; security 
screening of baggage; spiritual consultancy; tracking of stolen property.
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Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

3709173    02/10/2017
[International Registration No. : 1379574]
Bernd Küsel
Schafshagenberg 31A 21077 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Conveyor belts.

Cl.9;Electronic monitoring devices, except for medical purposes; X-ray systems for industrial purposes.
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Priority claimed from 08/10/2015; Application No. : 014647556 ;European Union 

3709184    17/10/2017
[International Registration No. : 1296597]
Würth Modyf GmbH & Co. KG
Benzstr. 7 74653 Künzelsau-Gaisbach Germany

Proposed to be Used
IR DIVISION
Cl.9;Head protection; protective masks; protective work clothing [for protection against accident or injury]; clothes for 
protection against injury; protective eyewear; gloves for industrial purposes for protection against injury; gloves for 
protection against accidents; headgear for protection against accident; headgear for protection against injury; face 
guards for protection against accident or injury; protective and safety equipment; protective clothing for the prevention of 
injury; protective shoes [against accident or injury]; boots [protective footwear]; safety clothing for protection against 
accident or injury; safety gloves for protection against accident or injury; safety footwear for protection against accident 
or injury; teeth protectors; fireproof clothing; knee-pads for workers; shoes for protection against accidents, irradiation 
and fire; clothing for protection against accidents, irradiation and fire; fireproof garments; protection devices for personal 
use against accidents.

Cl.18;Work bags; bags; backpacks; luggage.

Cl.25;Work shoes; work boots; work clothes; insoles; insoles [for shoes and boots]; headgear; clothing; footwear.
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3711168    06/10/2017
[International Registration No. : 1379899]
NEOVIA
Talhouët F-56250 SAINT-NOLFF France

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for mobile devices.

Cl.44;Professional advice concerning veterinary services.

8107



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 11/05/2017; Application No. : 4360814 ;France 

3711185    26/09/2017
[International Registration No. : 1379894]
International Business Machines Corporation
1 New Orchard Rd, Armonk, New York 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for data analysis and cognitive information technology; computer operating system software; software 
used for accessing a global computer network; software used for document management; software used for database 
management; software for locating, retrieving and receiving texts, electronic documents, graphics and audiovisual 
information on internal computer networks in companies and on global and local and large-scale computer networks; 
software for use in developing software and for web design and user manuals in electronic format sold therewith; 
documentation and instruction manuals recorded on machine-readable electronic media and concerning computers or 
computer programs.

Cl.35;Advertising; sales promotional services (for others); business management and consulting; business 
information; distribution of prospectuses; distribution of samples (demos); document reproduction; centralized 
management of data processing; organization of exhibitions for commercial or advertising purposes; computer software 
licensing services.

Cl.42;Computer programming; analysis and cognitive information technology services; information management 
services; data management services; cloud computing; design, updating and maintenance of software; designing 
software and computer hardware for others, and consultancy services in the field of computers; computer services, 
namely the design, creation and maintenance of websites for others; computer software licensing services; computer 
systems analysis, databases and integration of networks, computer programming for others, intended for use in 
commercial interactions on global computer networks; design of computer hardware interconnection systems and 
software, namely the electronic interconnection of computers and software; computer hardware and software testing 
services (quality and technical inspections); technical project studies in the field of computer hardware and software; 
consulting in the field of computer hardware, namely consulting in computer research and development; computer 
system analysis; advice and consultancy relating to the use of the Internet; scientific and industrial research, namely 
research and development of new products, biological research, bacteriological research, chemical research, beauty care 
research, mechanical research, geological research, technical research, pharmaceutical research, scientific research for 
medical purposes.

8108



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

 

Priority claimed from 14/04/2017; Application No. : 87412011 ;United States of America 

3711188    12/10/2017
[International Registration No. : 1379416]
UST Global Media Services, Inc.
5 Polaris Way Aliso Viejo CA 92656 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Database management computer software for companies in the entertainment and news industry to electronically 
manage, integrate, and process business, financial, and industry information.

Cl.42;Software as a service (SAAS) services featuring software for companies in the entertainment and news industry 
to electronically manage, integrate, and process business, financial, and industry information.
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3711305    13/10/2017
[International Registration No. : 1379433]
MBH-International A/S
Gydevang 28-30 DK-3450 Allerød Denmark

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, dietetic substances for 
medical use, plasters, materials for dressings.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, including instruments and aids for use in the 
treatment of patients suffering from constipation or faecal incontinence, in particular including irrigation systems, rectal 
balloon catheters; enema apparatus for medical purposes and douche bags, and instruments and aids for use in the 
treatment of patients suffering from urinary incontinence and other urinary tract disorders, in particular including urine 
bags, urisheaths, urological catheters and valves for urine bags.

Cl.44;Consultancy in connection with surgical, medical, dental and veterinary apparatus and instruments.
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Priority claimed from 21/09/2017; Application No. : 87617211 ;United States of America 

3711316    21/09/2017
[International Registration No. : 1379656]
Ultra Enterprises Inc.
201 South Biscayne Boulevard, 800 Miami FL 33131 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, t-shirts, hats, sweat shirts, wrist bands, jackets, tank tops, crop tops, shorts and socks.

Cl.35;Advertising, promotion, and marketing services in the nature of promoting music festivals, concerts, nightclub 
events, entertainment events and dj events for others and sponsors of such events; marketing services, namely, 
promoting or advertising the goods and services of others; promoting visual and performing arts events by means of 
providing an online events calendar, original articles, interviews and information about art, artists and arts events via an 
internet website, all for promotional purposes; promoting the parties and special events of others; promotional 
sponsorship of entertainment and dance events; providing pricing information about the goods and services of others via 
the global computer network.

Cl.41;Entertainment, namely, live music concerts, music festivals, and party events; organizing, arranging and 
conducting live music concerts, music festivals, and party events; organizing, arranging and conducting exhibitions for 
entertainment purposes; party planning; provision of information relating to music; ticket reservation and booking 
services for recreational and leisure events, namely, live music concerts, music festivals and party events; providing 
online non-downloadable sound and video recordings in the field of music and music based entertainment; providing 
non-downloadable prerecorded musical sound and video recordings accessible over the internet; audio and video 
recording and production.
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Priority claimed from 20/04/2017; Application No. : 016628463 ;European Union 

3711439    25/09/2017
[International Registration No. : 1380265]
Amiblu Holding GmbH
Pischeldorfer Strasse 128 A-9020 Klagenfurt Austria

Proposed to be Used
IR DIVISION
Cl.6;Pipes, tubes and hoses, and fittings therefor, including valves, of metal.

Cl.7;Machines and machine tools for the manufacture of pipes.

Cl.17;Flexible pipes, tubes, hoses and fittings therefor (including valves), and fittings for rigid pipes, all non-metallic; 
connectors (non-metallic -) for hoses; non-metallic couplings for pipes; non-metallic coupling sleeves for tubes; non-
metallic couplings for tubes; joint connectors (non-metallic -) for pipes.

Cl.19;Rigid pipes and valves therefor, non-metallic.

Cl.20;Containers, and closures and holders therefor, non-metallic.

Cl.42;Pipeline inspection services; design of pipelines; locating and marking placement of underground utility pipes, 
cable or wires; technical design and planning of pipelines for gas, water and waste water.
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3711460    20/10/2017
[International Registration No. : 1379591]
Yiwu Jiefeng Electrical Appliances Co., Ltd.
No. F3-16783 Shop, China Commodities City International Trading Market, Yiwu City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.8;Depilation appliances, electric and non-electric; hair clippers for personal use, electric and non-electric; crimping 
irons; hand implements for hair curling; beard clippers; nail clippers, electric or non-electric; hand tools, hand-operated; 
flat irons; knives; table cutlery [knives, forks and spoons].

Cl.10;Massage apparatus; esthetic massage apparatus; medical apparatus and instruments; vibromassage apparatus; 
dental apparatus and instruments; physiotherapy apparatus; gloves for massage; hearing aids; feeding bottles; 
orthopedic articles.

Cl.28;Toys; balls for games; body-building apparatus; machines for physical exercises; gloves for games; ornaments 
for Christmas trees, except illumination articles and confectionery.
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Priority claimed from 04/04/2017; Application No. : 4351771 ;France 

3711464    02/10/2017
[International Registration No. : 1379629]
CRYO INTERNATIONAL
38 rue Jacques Ibert F-92300 Levallois-Perret France

Proposed to be Used
IR DIVISION
Cl.1;Industrial gases, particularly carbon dioxide and cryogenic liquid gases.

Cl.21;Isothermal bags, insulated jars, insulated bottles, insulated containers, insulated boxes.

Cl.39;Transport and delivery of merchandise and products; logistics services in connection with the transport of 
merchandise and products, particularly preparation, packaging, storage, collection, delivery, tracking, distribution, 
location and information services relating thereto; rental of cryogenic containers and insulated boxes; advisory and 
information services in the field of transport.
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3711466    20/10/2017
[International Registration No. : 1381295]
Gao Defu
Bldg A26 of Dalian International Business Park, No. 57 Xin Kang Yuan, La Zi Shan, Gan Jing Zi District, Dalian City LiaoNing 
Province China

Proposed to be Used
IR DIVISION
Cl.30;Jiaozi [stuffed dumplings]; baozi [stuffed buns]; pies; ribbon vermicelli; instant rice.

Cl.43;Accommodation bureau services [hotels, boarding houses]; cafe services; hotel services; motel services; snack-
bar services; bar services.
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3711468    24/09/2017
[International Registration No. : 1380880]
PEER2PEER
67 Kirkpatrick House Spencer Dock Dublin 1 Dublin Ireland

Proposed to be Used
IR DIVISION
Cl.9;Computer e-commerce software.

Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services.

Cl.39;Transport.
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Priority claimed from 28/07/2017; Application No. : 2017-100662 ;Japan 

3711651    19/10/2017
[International Registration No. : 1380850]
Nintendo Co., Ltd.
11-1, Hokotate-cho Kamitoba, Minami-ku Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Programs for consumer video game apparatus; electronic storage media recorded with programs for consumer 
video game apparatus; programs for handheld electronic game apparatus; electronic storage media recorded with 
programs for handheld electronic game apparatus; programs for arcade video game machines; electronic storage media 
recorded with programs for arcade video game machines; computer programs; electronic storage media recorded with 
programs for computers; programs for smartphones; electronic storage media recorded with programs for smartphones; 
cases for smartphones.

Cl.28;Toys; stuffed toys; dolls; video game machines; portable games with liquid crystal displays; arcade video game 
machines; protective films adapted for screens for portable games; controllers for game consoles; controllers for toys; 
games; board games; playing cards.
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Priority claimed from 24/08/2017; Application No. : 1868573 ;Australia 

3711678    23/10/2017
[International Registration No. : 1380905]
Wilson & Frenchy Pty Ltd
SE12, 79 Manningham Rd BULLEEN VIC 3105 Australia

Proposed to be Used
IR DIVISION
Cl.24;Bathroom linen; bed linen; linens; cloth; bed blankets; cot blankets; quilts; towels of textile; diaper changing 
cloths for babies; bed covers; cot covers; muslin; bed sheets; cot sheets; sleeping bags for babies.

Cl.25;Clothing; footwear; headgear for wear.
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Priority claimed from 04/05/2017; Application No. : 707263 ;Switzerland 

3713195    12/10/2017
[International Registration No. : 1381247]
Meltwater News International Holdings GmbH
Rheinweg 7 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software for searching and retrieving information on computer networks, websites and other resources 
in the field of business information management via a global computer information network; computer software for 
accessing business information directories, websites and other resources in the field of business information 
management via a global computer information network; software for searching and retrieving media information, namely, 
news, weather, sports, current events and reference materials from a global computer network; enterprise and resource 
planning (ERP) software for collecting, storing, managing and interpreting business data from many business activities; 
computer software for use with management information systems that integrate and automate business operations and 
production, namely, logistics, accounting, human resources and customer relationship management software; software 
for conducting machine learning; computer hardware for natural language processing, information retrieval and machine 
learning.

Cl.35;Business research; web indexing services, namely, creating indexes of information, knowledge data bases, 
information directories and other resources available on computer networks for business and commercial purposes.

Cl.42;Providing online non-downloadable computer software for use in the field of business information management; 
recovery of computer data, namely, recovery of information, sites and other available resources on computer networks for
others.
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Priority claimed from 19/05/2017; Application No. : 016587354 ;European Union 

3713289    16/10/2017
[International Registration No. : 1380182]
DMT IP & Technology B.V.
Yndustrywei 3 NL-8501 SN Joure

Proposed to be Used
IR DIVISION
Cl.35;Advertising, publicity and sales promotion; business management; business administration; office functions; 
business mediation in the purchase and sale, import and export of apparatus and installations for recycling, upcycling 
and waste processing, desulphurisation, cleaning, purification, upgrading, enrichment, processing, destruction and 
incineration of gases, liquids and waste materials, water treatment, extraction and recovery of components from waste 
materials; organisation of trade fairs, exhibitions and other events for commercial and advertising purposes; consultancy 
and information relating to the aforesaid services, including the aforesaid services provided via electronic networks, 
including the internet.

Cl.40;Recycling services, upcycling services and treatment of waste materials; desulphurisation, cleaning, purification, 
upgrading, enrichment, processing, destruction and incineration of gases, liquids and waste materials; production, 
generation, conversion and treatment of biogases; water treatment, including the purification of industrial waste water; 
extraction and recovery of components from waste materials; rental of apparatus and installations for recycling, 
upcycling and waste processing, desulphurisation, cleaning, purification, upgrading, enrichment, processing, destruction 
and incineration of gases, liquids and waste materials, water treatment, extraction and recovery of components from 
waste materials; consultancy, information and awareness-raising regarding the aforesaid services, including provided via 
electronic networks such as the internet.
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Priority claimed from 18/04/2017; Application No. : 4355359 ;France
3713575     16/10/2017
[International Registration No. : 1380717]   
HORIBA FRANCE SAS
16-18 rue du Canal F-91160 Longjumeau France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; data processing equipment, computers; software (recorded programs); computer programs (downloadable 
software); software for management of a computer platform; interfaces (for computers); spectroscopes.

Cl.38;Telecommunications; communications by computer terminals; provision of on-line forums; provision of access to
databases; provision of user access to global computer networks; transmission of digital files; videoconferencing 
services.

Cl.41;Education; training; teaching; organization and conducting of training workshops; training services by means of 
simulators; provision of non-downloadable online electronic publications; electronic publication of scientific and 
technical descriptions.

Cl.42;Scientific and technological services as well as research and design services relating thereto; engineering work; 
design and development of computers and software; design, installation, maintenance and updating of a computer 
platform; development, design, installation of software; updating of software; electronic data storage; conducting of 
scientific project studies.

8121



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 18/04/2017; Application No. : 4355359 ;France 

3713576    16/10/2017
[International Registration No. : 1380717]
HORIBA FRANCE SAS
16-18 rue du Canal F-91160 Longjumeau France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; data processing equipment, computers; software (recorded programs); computer programs (downloadable 
software); software for management of a computer platform; interfaces (for computers); spectroscopes.

Cl.38;Telecommunications; communications by computer terminals; provision of on-line forums; provision of access to
databases; provision of user access to global computer networks; transmission of digital files; videoconferencing 
services.

Cl.41;Education; training; teaching; organization and conducting of training workshops; training services by means of 
simulators; provision of non-downloadable online electronic publications; electronic publication of scientific and 
technical descriptions.

Cl.42;Scientific and technological services as well as research and design services relating thereto; engineering work; 
design and development of computers and software; design, installation, maintenance and updating of a computer 
platform; development, design, installation of software; updating of software; electronic data storage; conducting of 
scientific project studies.
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3713619    30/09/2017
[International Registration No. : 1379657]
Grace Coulter
7 Windmill Rd, Mt Eden Auckland 1024 New Zealand

Proposed to be Used
IR DIVISION
Cl.11;Ventilation apparatus.

Cl.40;Leasing of energy generating equipment; generation of energy.
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3713658    18/10/2017
[International Registration No. : 1379582]
FUJIAN GREEN SAIL ADVANCED MEDICAL MATERIAL CO., LTD
No. 28, Changxing East Road, Mawei District, Fuzhou City Fujian China

Proposed to be Used
IR DIVISION
Cl.16;Plastic film for wrapping; wrapping plastic film; bags [envelopes, pouches] of paper or plastics, for packaging; 
plastic bubble packs [for packaging]; plastic cling film, extensible, for palletization; wrapping paper; garbage bags of 
paper or of plastics; packaging material made of starches; bags for microwave cooking.

Cl.17;Packing [cushioning, stuffing] materials of rubber or plastics; waterproof packings; padding materials of rubber 
or plastics; cotton wool for packing [caulking]; expansion joint fillers; bags [envelopes, pouches] of rubber, for 
packaging; asbestos packing; asbestos rope, thread, strip, rubber asbestos; electrical insulating materials.
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Priority claimed from 19/04/2017; Application No. : 4355744 ;France 

3713710    29/09/2017
[International Registration No. : 1381240]
ARMOR
20, rue Chevreul F-44100 NANTES France

Proposed to be Used
IR DIVISION
Cl.2;Printing inks; inks for thermal transfer printers; ink (toner) cartridges for printers and photocopiers; toner 
cartridges for ink-jet printers.

Cl.16;Printing ribbons, rollers, films and cartridges for typewriters, calculating machines, hot-stamping machines, 
printers, thermal transfer printers, computer and office printers, point-of-sale terminals, bank terminals and cash 
registers; carbon papers; stencils; paper rolls for fax machines; printing papers; heat-sensitive papers; heat transfer 
papers; calling cards, invitation cards; non-fabric labels; patterned label rolls.
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3713751    18/10/2017
[International Registration No. : 1381188]
Chicago Bottling Industries USA INC.
521 W. rosecrans ave Gardena CA 90248 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic and cleaning preparations, namely, cosmetic facial cleansers; non-medicated body cleaning wipes, skin 
cleansing wipes, alcohol cleaning wipes, skin cleansing solution, skin cleansing gels, moisturizing skin lubricating gels, 
piercing aftercare moisturizing solution, tattoo aftercare moisturizing solution; dentifrices; cleaning, polishing, scouring 
and abrasive preparations for hard and soft surface cleaners and laundry use; hair products; soaps; perfumery; essential 
oils; and facial products.

Cl.5;Pharmaceutical and medical preparations, namely, sanitary and sterilizing preparations; solution for podiatry use; 
sanitizing skin cleansing wipes, solution, and gel; piercing aftercare sanitizing solution, tattoo aftercare sanitizing 
solution.
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3714508    30/09/2017
[International Registration No. : 1380981]
Stenger GmbH
Darmstädter Straße 184 63456 Hanau Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal hoses, in particular hoses for the protection of electric lines.

Cl.17;Plastic hoses, in particular hoses for the protection of electric lines.
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3714534    30/09/2017
[International Registration No. : 1381187]
Stenger GmbH
Darmstädter Straße 184 63456 Hanau Germany

Proposed to be Used
IR DIVISION
Cl.6;Hoses made of metal or of metal combined with plastic, in particular hoses for the protection of electric lines on or 
in machinery or devices and apparatus, as well as evacuation, waste gas and ventilating hoses including related 
connecting parts and hose connectors made of metal or metal combined with plastic to be used as parts of machinery 
and/or as parts of aeration devices.

Cl.17;Hoses made of plastic or plastic combined with metal, in particular hoses for the protection of electric lines on or 
in machinery or devices and apparatus, as well as evacuation, waste gas and ventilating hoses including related 
connecting parts and hose connectors made of plastic combined with metal to be used as parts of machinery and/or as 
parts of aeration devices.
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3716439    19/10/2017
[International Registration No. : 1381653]
NuLink Co.Ltd., Japan
2638-50, Yamazaki, Noda-shi Chiba 278-0022 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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Priority claimed from 25/09/2017; Application No. : 017248121 ;European Union 

3716601    24/10/2017
[International Registration No. : 1381781]
Rawbite ApS
Lyngbyvej 419 DK-2820 Gentofte Denmark

Proposed to be Used
IR DIVISION
Cl.29;Processed fruits, fungi and vegetables (including nuts and pulses); jellies, jams, compotes, fruit and vegetable 
spreads; apple chips; apple flakes; candied fruit; arrangements of processed fruit; banana chips; blanched nuts; candied 
nuts; candied fruit snacks; cashew nuts (prepared -); coconut flakes; coconut chips; dried cranberries; dried dates; dried 
figs; dried fruit; dried fruit mixes; dried fruit products; dried fruit-based snacks; dried mangoes; dried nuts; dried 
pineapples; dried strawberries; fermented fruits; fruit powders; fruit chips; fruit jellies; fruit paste; hazelnuts, prepared; 
nut and seed-based snack bars; nut-based food bars; nuts, prepared; peanuts, prepared; prepared coconut; prepared 
fruits; prepared pistachio; prepared walnuts; processed almonds; processed apples; processed blueberries; processed 
cherries; processed dates; seeds, prepared; snack mixes consisting of dehydrated fruit and processed nuts; spiced nuts; 
vegetables, dried; chips (fruit -); stewed fruit; fruit preserves; dried fruits; nuts being dried; pastes made from nuts; seeds 
(processed -); processed seeds; dairy products and dairy substitutes; milk; milk products; yogurt.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; sago; substitutes (coffee -); flour; preparations made from cereals; bread;
pastries; confectionery; ices; treacles; yeast; baking powder; salt; mustard; vinegar; sauces (condiments); spices; ice; 
cookies; aperitif biscuits; rolled wafers (biscuits); cakes; chocolate; chocolate based products; chocolate bars; pralines; 
sugar confectionery; sweetmeats [candy]; marzipan; coated nuts [confectionery]; chocolate-coated nuts; chocolate 
spreads containing nuts; caramel coated popcorn with candied nuts; nut flours; nut confectionery; snack bars containing 
a mixture of grains, nuts and dried fruit [confectionery]; fruit breads; fruit coulis [sauces]; fruit sugar; ice cream with fruit; 
fruit ice bars; fruit cake snacks; sorbets [ices]; fruit drops [confectionery]; chocolate coated fruits; biscuits containing 
fruit; fruited malt loaf; breakfast cereals containing fruit; fruit ices; crackers flavoured with fruit; edible fruit ices; bread 
casings filled with fruit; filled yeast dough with fillings consisting of fruits; flavourings made from fruits; fruit gums [other 
than for medical use]; fruit flavorings, other than essential oils; natural sweeteners in the form of fruit concentrates; 
flavourings made from fruits [other than essential oils]; fruit flavoured water ices in the form of lollipops; chewing sweets 
(non-medicated -) having liquid fruit fillings; candy with cocoa; preparations based on cocoa; foods with a cocoa base; 
foodstuffs containing cocoa [as the main constituent]; cocoa-based ingredients for confectionery products; cocoa 
extracts for human consumption; coffee, teas and cocoa and substitutes therefor; cocoa based creams in the form of 
spreads; extracts of cocoa for use as flavours in foodstuffs; coconut meal for human consumption; rice porridge; flour of 
rice; rice crisps; rice-based snack food; rice cakes; rice biscuits; rice mixes; rice starch flour; edible rice paper; 
foodstuffs made of rice; breakfast cereals made of rice; rice based dishes; cereal bars and energy bars; high-protein 
cereal bars; dry seasonings; dried herbs; dried chili peppers seasoning; gimbap [korean rice dish]; sesame snacks; 
tortilla snacks; cereal-based snack food; snack food products made from cereal starch; snacks manufactured from 
muesli; snack food products consisting of cereal products; extruded food products made of wheat; extruded food 
products made of rice; extruded food products made of maize; snack foods consisting principally of extruded cereals; 
cereal based food bars; puffed corn snacks; waffles.

Cl.31;Malt.
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Priority claimed from 02/10/2016; Application No. : DZT2016004067 ;Algeria 

3716842    31/03/2017
[International Registration No. : 1380581]
L'Air Liquide Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude
75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, gases and gas mixtures, in liquid or gaseous form for use in industry, in particular the cosmetic, 
cosmetological and, electronic industries, the optoelectronic, optical fiber, human food, dietetic and animal industries, the 
pharmaceutical and veterinary industry, the paper, cardboard, textile and packaging industries, the metal-working, glass, 
cement, building, welding and, cutting industries, the chemical, petrochemical, and oil industries; chemicals, gases and 
gas mixtures, in liquid or gaseous form for drilling mud, science, research, photography, as well as in agriculture, 
horticulture, forestry, environmental protection, water treatment and materials treatment; oxygen, carbon dioxide, 
nitrogen, argon, hydrogen, helium, noble gases, all these gases in the form of simple gases and gas mixtures; industrial 
gas in the form of gaseous and liquefied gas stored and transported in bulk; industrial gas in the form of gaseous and 
liquefied gas, stored, transported and distributed in cylinders and industrial gas distributors; gas propellents for 
aerosols; protective gases for welding; solidified gases for industrial use; gas and high purity gas mixtures for use in 
industry, research, sciences and photography, as well as in agriculture, horticulture and forestry,; chemicals, gases and 
gas mixtures for making and preserving foodstuffs; laboratory gases; catalysts for use in the manufacture of urethane 
foam and the cracking and refining of oil; tempering and soldering preparations; chemical catalysts for use in the 
production of synthesis gas and operation of synthesis gas plants; chemical catalysts for use in purifying synthesis 
gases and olefins; chemical catalysts for use in the purification of liquids, gases, natural gas, industrial oils and 
petrochemical products; synthesis gas catalysts for use in ammonia plants and their operations; catalytic absorbents and 
regenerative absorbents for the purification of liquids, gases, natural gas, industrial oils and petrochemicals; gas 
purifying products; chemical reagents other than for medical or veterinary purposes; toxic gas neutralisers; gas leak 
detector sprays; petrochemical and oleochemical products

Cl.5;Pharmaceutical, veterinary and sanitary products in particular gases and gas mixtures for medical, therapeutic, 
veterinary and sanitary purposes; medical gases; chemical preparations for medical or pharmaceutical use; anesthetic 
and analgesic preparations; sterilizing agents; disinfectants; deodorants; fungicides, herbicides; preparations for 
smoking, sold separately or blended with tobacco, for medical or curative purposes; tobacco substitutes for medical or 
curative purposes.

Cl.6;Tanks, containers and receptacles of metal for the manufacture, storage and transport of chemicals and 
compressed or liquid gas; gas bottles of metal; pallets for gas cylinders, namely handling pallets of metal for gas 
cylinders, transport pallets of metal for gas cylinders and loading pallets (trays) for gas cylinders; valves of common 
metal; gas cylinder equipped with a regulator cap; metal products not included in other classes, namely valves, fittings; 
filler metals for welding, metal wires and rods for welding, plating, brazing and soldering; hardware of metal; pipes and 
containers of metal.

Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; scientific, measuring 
and monitoring instruments and apparatus for the supply and distribution of chemical products, gases and gas mixtures 
in liquid or gaseous form; micro-biological analysis device for industrial and medical gases; mechanical devices, 
machines and apparatus for measuring gas and gas mixtures; controllers, flow meters, liquid level controllers for filling, 
storing and distributing gas in compressed and liquefied form; dosing apparatus for liquefied gas; fluid pressure 
indicators; apparatus and instruments for detecting gas; ionization gages; vacuum gages; spectrometers; pressure 
gages; devices for accelerated ion devices including coating of substrates; apparatus for analyzing and detecting leaks; 
gas phase chromatographs; ozone measuring apparatus; gas spectral analyzers; cryostats; ozone generating apparatus; 
chemistry apparatus with use of gas for blanketing works, and parts and fittings for all the aforesaid products; monitoring 
and measuring devices for welding and cutting technology; thyristor welding power controls; apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating or controlling electricity; transformers, electric 
batteries; fuel cells and their components: anode, cathode, membranes for electrochemical separation and electric 
current collector plate; chemical apparatus for liquefaction and gasification, in particular coal and biomass; chemical 
apparatus for the production of pharmaceutical products; air analysis apparatus; respirators for filtering air; air 
temperature sensors; safety and protective equipment and clothing, in particular welding helmets, protective or safety 
goggles, clothing for protection against accidents, irradiation and fire, gloves for protection against accidents; self-
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contained breathing apparatus, scuba breathing apparatus, gas regulator for underwater diving apparatus, underwater 
telephones, location sensing apparatus, diving and swimming goggles; diving suits, gloves or masks; software; data 
carriers for automated reading and related software; equipment for data processing and computers; programming units 
consisting of data carriers and calculators, in particular for mechanical welding and cutting; electrotechnical and 
electronic apparatus and instruments for monitoring and controlling processes, data input, data processing and data 
output; transducers; cards and labels provided with any identification system (optical and/ or magnetic and/or mechanical 
and/or by radio-frequency), and readers of said cards and labels; devices for access and access control to data 
processing apparatus and equipment; flow meters, pressure gages; installations for the control of blanketing atmosphere.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, in particular for the administration of gases, 
for sleep apnea, respiratory assistance; ventilators for medical use; cryotherapy and oxygen therapy apparatus.

Cl.11;Infrastructures, apparatus and materials for lighting, enlightening, heating, burning, cooking, drying, vacuuming, 
steam production, ventilation, cooling and refrigeration; facilities, apparatus and equipment for distributing fluids; torches
and burners, especially burners for industrial furnaces; facilities, installations and apparatus for the production, 
liquefaction, drying, separation, purification, capture, storage and distribution of chemicals, gases and gas mixtures in 
liquid or gaseous form; generators of gases and gas mixtures in liquid or gaseous form; apparatus for transporting, 
storing, cooling, processing, purifying and removing gaseous, liquid or solid matter; air separators; apparatus for 
reducing pressure in compressed or liquefied gas; liquefiers; controlling valves in tanks; hydrogen dispensing service 
stations; expansion valves and bonnets for gas cylinders; compression apparatus; installations for maintaining and 
regulating the inert atmosphere; atmosphere generators and installations for the treatment of surfaces; set of equipment 
and apparatus for the creation and production of vacuum pressure; electrical apparatus, namely, waterproof lamps and 
component parts; cryogenic systems, cryogenization apparatus, machines for the cryogenization in transit, equipment 
cryogenic de-zincing equipment; refrigerating apparatus using gases or mixtures of gases as a source of cold; equipment 
and installations for the treatment of sludge and waste water; membranes for separating chemicals and gas; air 
humidification, treatment, sterilization and recycling apparatus; air filters for industrial purposes; air diffusion, filtering 
and treatment installations; air purifiers

Cl.42;Technical and specialized expertise and consulting, evaluations, assessments and research in scientific, IT and 
technological fields provided by engineers, particularly for the implementation of chemicals, gases and gas mixtures in 
liquid or gaseous form; drafting of plans for the use of gas in technical and scientific fields; design of industrial 
processes and engineering services for others. Design, technical development and study of construction projects and 
design of industrial installations and machines; advice in the field of environmental protection; chemical analysis 
services; research and development of new products and processes for others; technical project studies; design and 
development of computers, computer hardware and software; study and expertise services in the field of information 
technology; development (design), installation, maintenance, updating, rental of software and databases. 
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3716910    10/10/2017
[International Registration No. : 1381638]
Frind, SRL
Viale dei Pini, 9, CAP Frazione - Petrignano I-06081 Assisi (PG) Italy

Proposed to be Used
IR DIVISION
Cl.9;Programs (computer -) [downloadable software]; communication software; application software for mobile phones; 
software and applications for mobile devices; communications processing computer software; computer software 
downloadable from global computer information networks; computer e-commerce software.

Cl.38;Telecommunications; transfer of data by telecommunications; digital network telecommunications services; 
telecommunications services provided via the internet, intranet and extranet; provision of telecommunications access to 
databases and the internet; providing access to e-commerce platforms on the internet.
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Priority claimed from 24/03/2017; Application No. : 016509309 ;European Union 

3717154    22/09/2017
[International Registration No. : 1382289]
OncoSignature AB
Medicon Village, Scheelevägen 2 SE-223 81 Lund Sweden

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical, medical and veterinary preparations; pharmaceutical and medical preparations for treatment, 
prevention and alleviation of cancer; pharmaceutical and medical preparations for the prediction of drug treatment 
efficacy; pharmaceutical and medical preparations for prognosis related to cancer; biological preparations for medical 
and veterinary purposes; antibodies; chemical preparations for therapeutic use; reagents for medical diagnosis, drug-
tailored efficacy prediction and/or analysis; clinical medical reagents; diagnostic preparations for medical and veterinary 
purposes; diagnostic test materials for medical use; diagnostic preparations for medical use; diagnostic biomarker 
reagents for medical purposes; companion diagnostic biomarker reagents for medical purposes.

Cl.42;Scientific and technological services and research; industrial analysis and research services; basic medical 
research and medical clinical research, hereunder for development of therapeutics; drug discovery services, consultancy 
relating to pharmaceutical research and development, research related to cancer and cancer therapy, including research 
related to treatment, prevention and alleviation of cancer; research related to prediction of drug treatment efficacy; 
medical research services related to cancer diagnosis, cancer prognosis and drug-tailored efficacy prediction ; analysis 
for medical research related to cancer diagnosis, cancer prognosis and drug-tailored efficacy prediction.
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Priority claimed from 12/06/2017; Application No. : 4367836 ;France 

3717161    18/10/2017
[International Registration No. : 1381870]
GUERBET
15 rue des Vanesses F-93420 VILLEPINTE France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, diagnostic products for medical use, diagnostic contrast products for use in radiology.

Cl.10;Medical devices for use with pharmaceutical or diagnostic products; set of medical devices for the preparation 
and injection of pharmaceutical solutions.
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Priority claimed from 25/08/2017; Application No. : 2017735004 ;Russian Federation 

3717188    16/10/2017
[International Registration No. : 1382054]
Joint Stock Company "Egorjevsk Shoes"
Vladimirskaya ul., d. 8 RU-140305 Egorjevsk, Moscowskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; amber [perfume]; descaling preparations for household purposes; antistatic preparations for household 
purposes; air fragrancing preparations; cake flavorings [essential oils]; flavorings for beverages [essential oils]; food 
flavorings [essential oils]; aromatics [essential oils]; breath freshening sprays; canned pressurized air for cleaning and 
dusting purposes; balms, other than for medical purposes; lip glosses; polishing stones; abrasive paper; emery paper; 
polishing paper; petroleum jelly for cosmetic purposes; shoe wax; shoe polish; cobblers' wax; cotton wool for cosmetic 
purposes; sachets for perfuming linen; drying agents for dishwashing machines; adhesives for cosmetic purposes; 
scented water; Javelle water; lavender water; toilet water; laundry wax; wax for parquet floors; floor wax; non-slipping 
wax for floors; depilatory wax; mustache wax; creams for leather; polish for furniture and flooring; shoemakers' wax; 
polishing wax; tailors' wax; massage gels, other than for medical purposes; heliotropine; dental bleaching gels; geraniol; 
make-up; deodorants for pets; deodorants for human beings or for animals; depilatory preparations; scented wood; 
perfumes; non-slipping liquids for floors; windshield cleaning liquids; greases for cosmetic purposes; volcanic ash for 
cleaning; perfumery; decorative transfers for cosmetic purposes; ionone [perfumery]; shaving stones [astringents]; 
smoothing stones; eyebrow pencils; cosmetic pencils; silicon carbide [abrasive]; carbides of metal [abrasives]; alum 
stones [astringents]; tripoli stone for polishing; adhesives for affixing false eyelashes; adhesives for affixing false hair; 
hair conditioners; quillaia bark for washing; corundum [abrasive]; beard dyes; colorants for toilet purposes; cosmetic 
dyes; laundry starch; laundry glaze; shoe cream; polishing creams; cosmetic creams; skin whitening creams; polishing 
rouge; incense; hair spray; nail polish; hair lotions; lotions for cosmetic purposes; after-shave lotions; beauty masks; oils 
for perfumes and scents; oils for cleaning purposes; oils for cosmetic purposes; oils for toilet purposes; essential oils; 
essential oils of cedarwood; essential oils of lemon; essential oils of citron; bergamot oil; gaultheria oil; jasmine oil; 
lavender oil; almond oil; rose oil; oil of turpentine for degreasing; whiting; cleaning chalk; almond milk for cosmetic 
purposes; cleansing milk for toilet purposes; musk [perfumery]; soap; deodorant soap; shaving soap; soap for 
brightening textile; cakes of toilet soap; antiperspirant soap; soap for foot perspiration; almond soap; mint for perfumery; 
cosmetic kits; emery; nail art stickers; false nails; eau de Cologne; bases for flower perfumes; joss sticks; pastes for 
razor strops; dentifrices; pumice stone; lipstick cases; hydrogen peroxide for cosmetic purposes; breath freshening 
strips; teeth whitening strips; abrasive cloth; glass cloth [abrasive cloth]; lipsticks; pomades for cosmetic purposes; 
shaving preparations; cosmetic preparations for baths; bath preparations, not for medical purposes; hair straightening 
preparations; hair waving preparations; laundry soaking preparations; grinding preparations; douching preparations for 
personal sanitary or deodorant purposes [toiletries]; smoothing preparations [starching]; color-removing preparations; 
leather bleaching preparations; polishing preparations; denture polishes; mouthwashes, not for medical purposes; 
cosmetic preparations for slimming purposes; starch glaze for laundry purposes; furbishing preparations; eye-washes, 
not for medical purposes; fabric softeners for laundry use; laundry bleach; dry-cleaning preparations; paint stripping 
preparations; lacquer-removing preparations; make-up removing preparations; floor wax removers [scouring 
preparations]; varnish-removing preparations; rust removing preparations; nail care preparations; cleaning preparations; 
preparations for cleaning dentures; wallpaper cleaning preparations; preparations for unblocking drain pipes; collagen 
preparations for cosmetic purposes; laundry preparations; aloe vera preparations for cosmetic purposes; sunscreen 
preparations; color- [colour-] brightening chemicals for household purposes [laundry]; shining preparations [polish]; 
make-up powder; diamantine [abrasive]; stain removers; nail varnish removers; vaginal washes for personal sanitary or 
deodorant purposes; scouring solutions; false eyelashes; tissues impregnated with cosmetic lotions; tissues 
impregnated with make-up removing preparations; safrol; laundry blueing; turpentine for degreasing; potpourris 
[fragrances]; bleaching soda; washing soda, for cleaning; bath salts, not for medical purposes; bleaching salts; 
fumigation preparations [perfumes]; preservatives for leather [polishes]; ammonia [volatile alkali] [detergent]; astringents 
for cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning preparations [cosmetics]; hair dyes; 
neutralizers for permanent waving; preparations to make the leaves of plants shiny; cosmetic preparations for eyelashes; 
cosmetic preparations for skin care; cosmetics; cosmetics for animals; mascara; cleansers for intimate personal hygiene 
purposes, non medicated; detergents, other than for use in manufacturing operations and for medical purposes; 
degreasers, other than for use in manufacturing processes; bleaching preparations [decolorants] for cosmetic purposes; 
toiletry preparations; antiperspirants [toiletries]; phytocosmetic preparations; talcum powder, for toilet use; cotton sticks 
for cosmetic purposes; terpenes [essential oils]; emery cloth; cloths impregnated with a detergent for cleaning; henna 
[cosmetic dye]; shampoos; shampoos for animals [non-medicated grooming preparations]; shampoos for pets [non-
medicated grooming preparations]; dry shampoos; sandpaper; soda lye; herbal extracts for cosmetic purposes; extracts 
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of flowers [perfumes]; ethereal essences; badian essence; mint essence [essential oil].

Cl.9;3D spectacles; ticket dispensers; binoculars; electronic tags for goods; encoded identification bracelets, magnetic; 
connected bracelets [measuring instruments]; electronic key fobs being remote control apparatus; baby scales; bathroom
scales; precision balances; video cassettes; hands-free kits for telephones; holograms; transparencies [photography]; 
dictating machines; floppy disks; sound recording discs; disks, magnetic; optical discs; DNA chips; electronic interactive 
whiteboards; electronic notice boards; nose clips for divers and swimmers; audio interfaces; calculating machines; 
pocket calculators; electronic pens [visual display units]; identity cards, magnetic; video game cartridges; memory cards 
for video game machines; encoded magnetic cards; riding helmets; automated teller machines [ATM]; cinematographic 
film, exposed; encoded key cards; electronic book readers; electronic agendas; anti-glare visors; compact discs [audio-
video]; compact discs [read-only memory]; computers; laptop computers; tablet computers; notebook computers; diving 
suits; covers for electric outlets; reflecting discs for wear, for the prevention of traffic accidents; decorative magnets; 
mouse [computer peripheral]; divers' masks; respiratory masks, other than for artificial respiration; temperature indicator 
labels, not for medical purposes; headphones; sound recording carriers; magnetic data media; optical data media; 
electronic sheet music, downloadable; computer software, recorded; shoes for protection against accidents, irradiation 
and fire; clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos 
clothing for protection against fire; clothing especially made for laboratories; eyeglass frames; sunglasses; goggles for 
sports; electronic collars to train animals; pince-nez; electronic pocket translators; pipettes; protective films adapted for 
smartphones; food analysis apparatus; distance recording apparatus; teaching apparatus; time recording apparatus; 
measuring apparatus; measuring devices, electric; weighing apparatus and instruments; observation instruments; audio- 
and video-receivers; computer software applications, downloadable; computer programmes [programs], recorded; 
computer game software; computer programs [downloadable software]; electronic publications, downloadable; walkie-
talkies; humanoid robots with artificial intelligence; dog whistles; signalling whistles; integrated circuit cards [smart 
cards]; smartglasses; smartphones; smartwatches; audiovisual teaching apparatus; bags adapted for laptops; egg timers 
[sandglasses]; telephone receivers; baby monitors; wearable activity trackers; whistle alarms; heat regulating apparatus; 
downloadable ring tones for mobile phones; downloadable image files; downloadable music files; animated cartoons; 
USB flash drives; magic lanterns; cameras [photography]; digital photo frames; containers for contact lenses; eyeglass 
cases; cases for smartphones; cases especially made for photographic apparatus and instruments; eyeglass chains; 
sleeves for laptops; covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; 
virtual reality headsets; protective helmets for sports; head guards for sports; cell phone straps; eyeglass cords.

Cl.10;Maternity belts; bandages, elastic; feeding bottles; air cushions for medical purposes; vibromassage apparatus; 
lice combs; orthopedic articles; inhalers; teething rings; feeding bottle valves; spoons for administering medicine; masks 
for use by medical personnel; breast pumps; boots for medical purposes; orthopaedic footwear; compression garments; 
supports for flat feet; soporific pillows for insomnia; orthopaedic belts; umbilical belts; condoms; sphygmomanometers; 
pulse meters; esthetic massage apparatus; massage apparatus; nursing appliances; corn knives; toe separators for 
orthopaedic purposes; tongue scrapers; feeding bottle teats; babies' pacifiers [teats]; hearing protectors; orthopaedic 
soles; commode chairs; arch supports for footwear; ear plugs [ear protection devices]; thermometers for medical 
purposes; stockings for varices.

Cl.16;Fountain pens; aquarelles; albums; almanacs; atlases; posters; banners of paper; paper bows; table linen of 
paper; tickets; note books; drawing pads; pads [stationery]; loose-leaf binders; wristbands for the retention of writing 
instruments; pamphlets; booklets; paper; carbon paper; toilet paper; wrapping paper; filter paper; newsletters; modelling 
wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of paper; newspapers; 
modelling clay; polymer modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil leads; 
document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for stamps 
[seals]; page holders; diagrams; table runners of paper; engraving plates; writing slates; blackboards; galley racks 
[printing]; drawing boards; advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream 
containers of paper; magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; periodicals; 
printed publications; paper shredders for office use; graphic representations; drawing instruments; calendars; tracing 
patterns; gums [adhesives] for stationery or household purposes; pencils; pictures; transfers [decalcomanias]; paintings 
[pictures], framed or unframed; cardboard; hat boxes of cardboard; cards; index cards [stationery]; geographical maps; 
trading cards, other than for games; catalogues; paintbrushes; glue for stationery or household purposes; books; comic 
books; drawing pins; envelopes [stationery]; boxes of paper or cardboard; paint boxes [articles for use in school]; 
correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons; adhesive bands 
for stationery or household purposes; gummed tape [stationery]; adhesive tapes for stationery or household purposes; 
self-adhesive tapes for stationery or household purposes; square rulers for drawing; drawing rulers; flyers; absorbent 
sheets of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; 
viscose sheets for wrapping; plastic bubble packs for wrapping or packaging; sheets of reclaimed cellulose for wrapping; 
postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials [except apparatus]; 
sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; stuffing of paper or 
cardboard; packaging material made of starches; packing [cushioning, stuffing] materials of paper or cardboard; filtering 
materials [paper]; pencil sharpening machines, electric or non-electric; writing chalk; tailors' chalk; marking chalk; spray 
chalk; garbage bags of paper or of plastics; bags [envelopes, pouches] of paper or plastics, for packaging; plastic bags 
for pet waste disposal; painters' easels; hand-rests for painters; bibs of paper; stickers [stationery]; writing cases 
[stationery]; paper knives [cutters] [office requisites]; printed sheet music; numbering apparatus; bottle envelopes of 
paper or cardboard; sealing wafers; covers [stationery]; embroidery designs [patterns]; musical greeting cards; greeting 
cards; conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing 
instruments]; folders for papers; pastels [crayons]; modelling paste; pen cases; nibs; drawing pens; song books; seals 
[stamps]; clipboards; handkerchiefs of paper; plastic film for wrapping; desk mats; coasters of paper; bookends; mats for 
beer glasses; stands for pens and pencils; photograph stands; obliterating stamps; towels of paper; portraits; writing 
cases [sets]; writing instruments; drawing materials; school supplies [stationery]; adhesive tape dispensers [office 
requisites]; printed matter; prospectuses; printed timetables; rubber erasers; graphic reproductions; marking pens 
[stationery]; tissues of paper for removing make-up; face towels of paper; table napkins of paper; place mats of paper; 
tablemats of paper; tablecloths of paper; paper clasps; document files [stationery]; paper-clips; staples for offices; 
erasing products; writing board erasers; arithmetical tables; writing or drawing books; stationery; pencil sharpeners, 
electric or non-electric; stencil plates; cardboard tubes; Indian inks; chart pointers, non-electronic; squares for drawing; 
bottle wrappers of paper or cardboard; sealing machines for offices; stapling presses [office requisites]; manuals 
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[handbooks]; figurines [statuettes] of papier mâché; flags of paper; silver paper; paper coffee filters; molds for modelling 
clays [artists' materials]; photo-engravings; photographs [printed]; compasses for drawing; artists' watercolor saucers; 
ink; inkwells.

Cl.18;Mountaineering sticks; slings for carrying infants; luggage tags; pocket wallets; credit card cases [wallets]; 
saddlecloths for horses; business card cases; reins; reins for guiding children; sling bags for carrying infants; harness 
fittings; parts of rubber for stirrups; chamois leather, other than for cleaning purposes; umbrellas; parasols; saddlery; 
frames for umbrellas or parasols; handbag frames; card cases [notecases]; cases of leather or leatherboard; valves of 
leather; whips; imitation leather; leather, unworked or semi-worked; leatherboard; casings, of leather, for springs; 
umbrella rings; hat boxes of leather; boxes of leather or leatherboard; boxes of vulcanised fibre; purses; chain mesh 
purses; fastenings for saddles; butts [parts of hides]; saddle trees; bags [envelopes, pouches] of leather, for packaging; 
moleskin [imitation of leather]; travelling sets [leatherware]; knee-pads for horses; muzzles; halters; vanity cases, not 
fitted; leather thread; furniture coverings of leather; clothing for pets; covers for animals; trimmings of leather for 
furniture; collars for animals; music cases; goldbeaters' skin; cat o' nine tails; leather leashes; pads for horse saddles; 
horseshoes; girths of leather; horse blankets; garment bags for travel; shoulder belts [straps] of leather; briefcases; 
traces [harness]; fur; randsels [Japanese school satchels]; haversacks; leather straps; straps for soldiers' equipment; 
harness straps; straps for skates; straps of leather [saddlery]; chin straps, of leather; stirrup leathers; grips for holding 
shopping bags; umbrella handles; walking stick handles; suitcase handles; rucksacks; travelling bags; riding saddles; 
net bags for shopping; umbrella or parasol ribs; stirrups; bags; bags for climbers; tool bags, empty; handbags; pouch 
baby carriers; beach bags; saddlebags; bags for sports; bags for campers; shopping bags; wheeled shopping bags; 
school satchels; travelling trunks; nose bags [feed bags]; bridoons; walking sticks; umbrella sticks; walking stick seats; 
tefillin [phylacteries]; bits for animals [harness]; bridles [harness]; harness for animals; key cases; horse collars; 
suitcases; trunks [luggage]; suitcases with wheels; valises; attaché cases; covers for horse saddles; umbrella covers; 
kid; curried skins; animal skins; cattle skins; leather laces; blinkers [harness]; labels of leather; game bags [hunting 
accessories].

Cl.25;Wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets; overalls; boas [necklets]; 
teddies [underclothing]; boxer shorts; ankle boots; ski boots; boots for sports; breeches for wear; trousers; football 
boots; brassieres; valenki [felted boots]; collars [clothing]; detachable collars; shirt yokes; veils [clothing]; gabardines 
[clothing]; galoshes; neckties; leggings [leg warmers]; gaiters; boot uppers; corselets; jerseys [clothing]; vests; sports 
jerseys; hosiery; heels; hoods [clothing]; hat frames [skeletons]; pockets for clothing; neck scarfs [mufflers]; kimonos; 
visors [headwear]; cap peaks; tights; slips [underclothing]; wet suits for water-skiing; combinations [clothing]; bodices 
[lingerie]; corsets [underclothing]; suits; bathing suits; masquerade costumes; beach clothes; leotards; stuff jackets 
[clothing]; jackets [clothing]; fishing vests; leggings [trousers]; liveries; camisoles; sports singlets; cuffs; short-sleeve 
shirts; mantillas; coats; sleep masks; furs [clothing]; mittens; miters [hats]; footmuffs, not electrically heated; muffs 
[clothing]; heelpieces for footwear; bibs, not of paper; fur stoles; hairdressing capes; ear muffs [clothing]; socks; sweat-
absorbent socks; footwear; beach shoes; sports shoes; clothing; paper clothing; outerclothing; ready-made clothing; 
motorists' clothing; cyclists' clothing; clothing for gymnastics; clothing of imitations of leather; clothing of leather; 
waterproof clothing; uniforms; fittings of metal for footwear; maniples; overcoats; panties; parkas; pelerines; ski gloves; 
gloves [clothing]; pajamas (Am.); bathing trunks; shirt fronts; scarfs; pocket squares; dresses; headbands [clothing]; 
garters; sock suspenders; stocking suspenders; ready-made linings [parts of clothing]; dress shields; soles for footwear; 
braces for clothing [suspenders]; half-boots; lace boots; ponchos; girdles; money belts [clothing]; belts [clothing]; 
layettes [clothing]; non-slipping devices for footwear; heelpieces for stockings; welts for footwear; chasubles; shirts; 
wooden shoes; sandals; bath sandals; boots; jumper dresses; saris; sarongs; sweaters; footwear uppers; inner soles; 
albs; bath slippers; togas; knitwear [clothing]; underpants; shoes; gymnastic shoes; slippers; skull caps; turbans; 
headgear for wear; aprons [clothing]; judo uniforms; karate uniforms; tee-shirts; dressing gowns; bath robes; top hats; 
tips for footwear; stockings; sweat-absorbent stockings; shawls; paper hats [clothing]; caps [headwear]; shower caps; 
bathing caps; sashes for wear; studs for football boots; hats; babies' pants [underwear]; trouser straps; pelisses; esparto 
shoes or sandals; skirts; petticoats; skorts.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; 
shuttlecocks; spinning tops [toys]; dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay 
pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of 
synthetic material; cups for dice; swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for 
inflating balls for games; toys; toys for pets; stuffed toys; plush toys; mobiles [toys]; practical jokes [novelties]; games; 
parlor games; building games; board games; ring games; kaleidoscopes; bladders of balls for games; rosin used by 
athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; 
skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for 
Christmas trees; dolls' rooms; controllers for game consoles; controllers for toys; confetti; explosive bonbons [Christmas 
crackers]; ice skates; roller skates; in-line roller skates; dice; paintball guns [sports apparatus]; ski bindings; dolls' beds; 
roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; fishing lines; gut for fishing; bows for 
archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; masks [playthings]; carnival masks; theatrical 
masks; fencing masks; matryoshka dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard 
cues; targets; electronic targets; toy models; scale model kits [toys]; scale model vehicles; kite reels; balls for games; 
artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; 
backgammon games; pumps specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling 
batons; paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves 
[accessories for games]; fencing gauntlets; pinatas; toy pistols; toy air pistols; caps for pistols [toys]; percussion caps 
[toys]; protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
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articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; bob-sleighs; sleds [sports articles]; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; chips for gambling; counters [discs] for games; foosball tables; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agency services; commercial 
information agency services; advertising agency services; cost price analysis; rental of advertising space; business 
auditing; employment agency services; computerized file management; book-keeping; outsourced administrative 
management for companies; invoicing; demonstration of goods; transcription of communications [office functions]; 
opinion polling; market studies; business information; commercial information and advice for consumers [consumer 
advice shop]; business investigations; business research; marketing research; personnel recruitment; business 
management and organization consultancy; business organization consultancy; business management consultancy; 
personnel management consultancy; professional business consultancy; layout services for advertising purposes; 
marketing; business management of performing artists; business management of sports people; writing of résumés for 
others; news clipping services; updating and maintenance of data in computer databases; updating of advertising 
material; word processing; organization of exhibitions for commercial or advertising purposes; arranging newspaper 
subscriptions for others; organization of fashion shows for promotional purposes; organization of trade fairs for 
commercial or advertising purposes; shop window dressing; design of advertising materials; business appraisals; payroll 
preparation; data search in computer files for others; sponsorship search; business management assistance; commercial 
or industrial management assistance; commercial intermediation services; providing business information via a web site; 
provision of commercial and business contact information; provision of an on-line marketplace for buyers and sellers of 
goods and services; presentation of goods on communication media, for retail purposes; economic forecasting; 
auctioneering; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; 
sales promotion for others; wholesale and retail store services featuring goods of 03, 09, 10, 16, 18, 25, 28 classes; 
wholesale and retail online store services of goods of 03, 09, 10, 16, 18, 25, 28 classes; production of advertising films; 
office machines and equipment rental; rental of advertising time on communication media; publicity material rental; rental 
of vending machines; rental of sales stands; rental of photocopying machines; publication of publicity texts; radio 
advertising; bill-posting; distribution of samples; dissemination of advertising matter; direct mail advertising; writing of 
publicity texts; advertising; on-line advertising on a computer network; advertising by mail order; television advertising; 
document reproduction; compilation of information into computer databases; compilation of statistics; business 
inquiries; systemization of information into computer databases; advisory services for business management; 
negotiation and conclusion of commercial transactions for third parties; tax preparation; drawing up of statements of 
accounts; telemarketing services; psychological testing for the selection of personnel; business management of hotels; 
business management for freelance service providers; business project management services for construction projects; 
commercial administration of the licensing of the goods and services of others; business management of reimbursement 
programs for others; administrative processing of purchase orders; public relations; modelling for advertising or sales 
promotion; typing; web site traffic optimization; relocation services for businesses; tax filing services; search engine 
optimization for sales promotion; price comparison services; pay per click advertising; secretarial services; procurement 
services for others [purchasing goods and services for other businesses]; shorthand; outsourcing services [business 
assistance]; telephone answering for unavailable subscribers; photocopying services; business efficiency expert 
services.

Cl.40;Applying finishes to textiles; rental of machines for making shoes; rental of machines and apparatus for dyeing 
textiles; rental of machines and apparatus for treating textiles; rental of machines and apparatus for mothproofing 
textiles; skin dressing; embroidering; knitting and dyeing of fabrics [treatment of materials]; waterproofing of clothing; 
waterproofing of textiles; drapery deodorizing; tanning; tanning of leather; tanning, dyeing and custom assembling of 
leather materials; custom imprinting of clothing with decorative designs; prototype fabrication of new products for others;
custom quilting; material treatment information; leather staining; fur dyeing; shoe staining; textile dyeing; cloth dyeing; 
fur glossing; abrasion; leather working; cloth edging; fur conditioning; fur mothproofing; textile mothproofing; fabric 
waterproofing; crease-resistant treatment for clothing; cloth fireproofing; textile treating; wool treating; clothing 
alteration; printing; dressmaking; cloth cutting; fur satining; quilting; fulling of cloth; cloth pre-shrinking; dyeing services;
custom tailoring; custom fashioning of fur.

Cl.42;Chemical analysis; graphic arts design; installation of computer software; interior design; textile testing; research
in the field of environmental protection; research and development of new products for others; material testing; 
technological consultancy; quality control; dress designing; packaging design; styling [industrial design].
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3717748    19/10/2017
[International Registration No. : 1382118]
NOVAQUARK
130, rue de Lourmel F-75015 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and media for recording, transmission, reproduction of sound, images or signals; magnetic recording 
media; computer-readable data media and audiovisual apparatus; magnetic cards, video cassettes, compact disks (audio-
video), optical disks, optical compact disks, optical and magnetic data media, information processing apparatus; 
computers; computer peripheral devices; computer terminals for access to global telecommunication networks (the 
Internet) or private access networks (Intranets); terminals providing access to several media; database server centers; 
software, game software, communication software for online game services, electronic game consoles, video games; 
software packages; computers for processing data and texts; recorded computer programs; electronic telephone 
directories; all the aforesaid goods not in connection with radio-broadcasting services.

Cl.28;Games, toys; controls for game consoles; playing cards or board games; apparatus for games adapted for use 
with a television set or a computer.

Cl.38;Communications via computer terminals or via fiber-optic networks for playing games online; providing user 
access to global computer networks for playing games online; provision of forums online for online games; provision of 
access to databases; electronic bulletin board services (telecommunication services); provision of telecommunication 
connections to a global computer network for playing games online; rental of telecommunication apparatus; 
teleconferencing or videoconferencing services; electronic messaging services; rental of access time to global computer 
networks for playing games online.

Cl.41;Game services provided on-line from a computer network; provision of games by means of communication via 
computer networks or the Internet; provision of games by means of communication via video games with television for 
personal use and/or personal computers; provision of images and sounds for games using communication via computer 
terminals; rental of programs for video games with television for personal use; toy rental; rental of video games with 
television for personal use.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; the aforesaid services not provided in connection with radio-broadcasting services; design and 
development of computers and software for games; research and development of new products for others; technical 
project study; development (design), installation, maintenance, updating or rental of game software; computer 
programming; computer system analysis; computer system design; consultancy relating to computers; digitization of 
documents; software as a service (SaaS); information technology (IT) consultancy; hosting of servers; graphic arts 
design services; all these services in connection with games.
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Priority claimed from 18/05/2017; Application No. : UK00003231952 ;United Kingdom 

3717749    27/09/2017
[International Registration No. : 1382026]
Arquer Diagnostics Limited
North East Business & Innovation Centre, Wearfield Sunderland SR5 2TA United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations for detecting cancer; diagnostic agents for detecting cancer; diagnostic reagents for 
detecting cancer; diagnostic biomarkers for detecting cancer.

Cl.10;Medical diagnosis apparatus and equipment for detecting cancer; medical screening apparatus and equipment 
for detecting cancer; parts and fittings for the aforesaid goods.

8141



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 11/09/2017; Application No. : 2017-120100 ;Japan 

3717804    22/09/2017
[International Registration No. : 1382215]
Sojitz Corporation
1-1, Uchisaiwaicho 2-chome, Chiyoda-ku 100-8691 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.35;Business management; business management of food court for others; business management of restaurants; 
business management of wholesale and retail outlets; business management of hotels; business operation of shopping 
centers for others; business management consultancy; marketing research; outdoor advertising; advertising and 
publicity services; planning and conducting of trade fairs, exhibitions and presentations for commercial or advertising 
purposes; organization of exhibitions for commercial or advertising purposes.

Cl.43;Cafes; cafeterias; hotels; restaurants; snack-bars; rental of meeting rooms.
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Priority claimed from 24/10/2017; Application No. : 87657448 ;United States of America 

3717814    24/10/2017
[International Registration No. : 1382296]
Python Software Foundation
9450 SW Gemini Dr., ECM 90772 Beaverton OR 97008 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software that enables users to share and collaboratively develop software, software packages, 
software libraries, and computer code.

Cl.42;Computer services, namely, hosting and maintaining an on-line website for others to collaboratively develop, 
share, and access software, software packages, software libraries, and computer code; hosting an on-line community 
web site featuring an indexed and cataloged system for the collaborative development, sharing, and accessing of 
software, software packages, software libraries, and computer code.

8143



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 15/06/2017; Application No. : 016865156 ;European Union 

3722208    11/10/2017
[International Registration No. : 1382703]
MUSYA S.R.L.
PIAZZA BORROMEO, 14 I-20123 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumed soaps; soaps in liquid form; deodorant soap; toilet soap; soaps in gel form; hand soaps; soaps 
for body care; perfumery products for personal use; perfumery for personal use; perfumed water; solid perfumes; 
perfumes in gel form; perfumed creams; essential oils; scented oils; toilet water; deodorants for personal use; perfumed 
lotions; perfumed powder [for cosmetic use]; perfumed tissues; wick diffusers for diffusing fragrances in rooms, scented 
sachets; cosmetics; make-up preparations; make-up preparations; eyelid shadow; mascara; eyeliner; eye pen; lipstick; lip 
makeup pencils; lip gloss; lip balms; cocoa butter for cosmetic purposes; breath fresheners; make-up foundation; 
powders for cosmetic use; make-up powder; rouges; concealer; make-up primers; face and body powders; nail adhesives 
for cosmetic purposes; temporary tattoos for cosmetic purposes; cotton sticks for cosmetic purposes; eyebrow wax; 
eyebrow pencils; eyebrow mascaras; eyebrow shadows; eyebrow pens; hair care lotions; haircare and hair-conditioning 
preparations; shampoo; conditioning preparations for the hair; waxes for the hair; hair dye; cosmetics for the use on the 
hair; hair protection creams; hair emollients; hair gel; hair spray; hair mousse; hair oils; hair spray; hair mascara; sun-
protecting lotions for the hair; soaps, cleansers, oils, moisturisers, creams and lotions for the bath and shower; shower 
creams; body shampoos; shower gels; shower soap; bath foam; bath cream; bath gel; bath lotions; bath oil; bath pearls; 
sanitary powders; talcs; bath salts; preparations for the care and beauty of the face and body; preparations for cleansing 
the face and body; face and body creams; face hydrators in the nature of face moisturizers; facial cleansing milk; 
cosmetic facial lotions; facial masks; cleansing mousse for the face; facial cleansing gels; skin toners; body emulsions; 
body scrub; body moisturisers; hydrating body lotion; scented body lotions; body lotion sprays; body oils [for cosmetic 
use]; face and body scrubs; facial wipes impregnated with cosmetics; face wipes impregnated with cleansing substances;
make-up removal products for the face and eyes; make-up removal pens; make-up removal water; lotions for removing 
face and eye make-up; cleansing milk for removing make-up; make-up removing oils; preparations for care and 
beautification of the hands, feet and nails; oils for the hands and feet; hand wipes impregnated with cosmetics; nail 
polish; foot and hand creams; nail varnish remover; wipes and cotton pads impregnated with solvent; hand and foot 
scrubs; dentifrices; teeth cleaning lotions; mouthwashes, not for medical purposes; sun-tanning preparations 
(cosmetics); sun creams for the face and body; sun oils for the face and body; sun-tanning creams for the face and body; 
sun oils for the face and body; bronzing waters for the face and body; after sun products; after-sun conditioner for the 
shower; after-sun sprays; after sun creams; self-tanning products; depilatories; shaving cream; shaving gel; shaving 
soaps; lotions for beards; shaving foam; after-shave preparations; cosmetics in the form of gloves impregnated with 
cosmetic and moisturising substances; cosmetics in the form of socks impregnated with cosmetic and moisturising 
substances; creams for whitening the skin of the face and body.

Cl.9;Spectacles [optics]; spectacles (optics); polarizing spectacles; dustproof glasses; anti-glare glasses; goggles; anti-
glare glasses; corrective eyewear; smartglasses; eyeglass cords; eyeglass cords; eyeglass shields; snow goggles; snow 
goggles; cyclists' glasses; spectacles [optics]; reading glasses; glacier eyeglasses; lenses for eyeglasses; bars for 
spectacles; children's eye glasses; spectacle cases; optical glasses; spectacle frames; spectacle frames; pince-nez 
chains; 3D spectacles; sports glasses; goggles; goggles; nose pads for eyewear; spectacle temples; parts for spectacles; 
sunglasses; smartglasses; magnifying eyeglasses; scuba goggles; swim goggles; frames for spectacles and sunglasses; 
spectacle cases; diving goggles; 3D spectacles for television receivers; replacement lenses for glasses; night vision 
goggles; side guards for eyeglasses; antireflection coated eyeglasses; eyeglass cords; eyeglass cords; eyeglass cords; 
lenses for sunglasses; lenses for eyeglasses; lenses for eyeglasses; spectacle cases; straps for sunglasses; unmounted 
spectacle frames; frames for sunglasses; cases for sunglasses; spectacle frames; pince-nez chains; pince-nez chains; 
chains for sunglasses; sports glasses; cases for children's eye glasses; motorcycle goggles; prescription sunglasses; 
camera goggles; sunglass temples; snow goggles; optical lenses for use with sunglasses; safety glasses for protecting 
the eyes; spectacle frames made of metal; spectacle frames made of plastic; cases for spectacles and sunglasses; 
spectacle frames made of metal and of synthetic material; sunglass nose pads; spectacle nose pads; prescription 
goggles for sports; prescription goggles for swimming; spectacle frames made of a combination of metal and plastics; 
spectacle frames made of metal or of a combination of metal and plastic; carriers adapted for mobile phones; bags and 
cases adapted or shaped to carry MP3 players; bags adapted for laptops; cases adapted for notebook computers; cases 
for computers and tablet computers; bags and cases adapted or shaped to contain cameras and/or video cameras; mouse
mats; bags and cases adapted or shaped to carry GPS systems; electronic organizers, electronic notepads; eyewear 
cases.

Cl.18;Leather and imitations of leather; leather and imitation leather; casual bags; handbags; travel baggage; card 
wallets [leatherware]; card cases of leather; leather credit card holders; wallets; key cases made of skins and leather; 
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handbags; travel garment covers; make-up bags, not fitted; sport bags; athletics bags; evening bags and shoulder bags 
for women; shopping bags; school book bags; travel garment covers; shoe carriers for travel; beach bags; nappy bags; 
slings for carrying infants; backpacks; travelling cases; canvas bags; overnight bags; trolley bags; satchels; formal 
handbags; vanity cases (not fitted); leather; boxes of leather; briefcases [leather goods]; straps made of leather; 
umbrellas; leather whips; purses; card cases; purses; credit card pouches.

Cl.25;Clothing; ladies' clothing; menswear; children's wear; gowns; evening wear; coats; jackets [clothing]; trousers; 
skirts; tops; mackintoshes; topcoats; waist belts; shoulder straps for clothing; gowns; heavy jackets; sweaters; denim 
jeans; cloaks; parkas; shirts; undershirts; cardigans; underwear; baby doll nighties; robes; bathing wear; negligees; 
swimming costumes; robes; shawls; sashes for wear; neckties; neck ties; sweat shirts; undershirts; polo shirts; leotards; 
trousers shorts; stockings; socks; shoes; slippers; covers for shoes; galoshes; clogs; outsoles for footwear; shoe 
uppers; boots; ski boots; half-boots; espadrilles; sandals; bath sandals; gloves [clothing]; fingerless gloves; hats; berets; 
peaks (cap-).

Cl.35;Wholesaling, retailing and online wholesaling and retailing in relation to soaps, scented soaps, liquid soaps, 
deodorant soap, toilet soap, soaps in gel form, hand soaps, soaps for body care; wholesaling, retailing and online 
wholesaling and retailing in relation to perfumery for personal use, perfumes for personal use, scented waters, solid 
perfumes, perfumes in gel form, perfumed creams, essential oils; wholesaling, retailing and online wholesaling and 
retailing in relation to scented oils, eau de toilette, deodorants for personal use, perfumed lotions, perfumed powder (for 
cosmetic use), perfumed tissues, fragrance emitting wicks for room fragrance, scented sachets; wholesaling, retailing 
and online wholesaling and retailing in relation to cosmetics, make-up preparations, preparations for make-up, eye 
shadow; wholesaling, retailing and online wholesaling and retailing in relation to mascara, eyeliner, eye pencils, lipsticks, 
lip pencils, lip gloss, lip gloss, cocoa butter for cosmetic purposes, lip balm; wholesaling, retailing and online wholesaling 
and retailing in relation to foundation, powders for cosmetic use, bronzers, rouges, concealers, cosmetic primers, 
powders for the face and body, nail adhesives for cosmetic purposes, temporary tattoos for cosmetic purposes; 
wholesaling, retailing and online wholesaling and retailing in relation to cotton sticks for cosmetic purposes, eyebrow 
wax, eyebrow pencils, eyebrow mascara, eyebrow shadow, eyebrow pens, hair lotions; wholesaling, retailing and online 
wholesaling and retailing in relation to hair care and beauty preparations, shampoos, hair conditioners, hair wax, hair 
dyes, cosmetics for use on the hair, hair protection creams, hair emollients, hair gel; wholesaling, retailing and online 
wholesaling and retailing in relation to hair spray, hair mousse, oils for the hair, sprays for the hair, hair mascara, 
protective sun lotions for the hair; wholesaling, retailing and online wholesaling and retailing in relation to soaps, 
detergents, oils, moisturisers, creams and lotions for use in the bath and shower; wholesaling, retailing and online 
wholesaling and retailing in relation to shower creams, shower foams, shower gels, shower soaps, bath foams, bath 
creams, bath gels, bath lotions, bath oil, bath pearls, bath powders, talc, bath salts; wholesaling, retailing and online 
wholesaling and retailing in relation to face and body beauty and care preparations, face and body cleaning preparations, 
face and body creams, face moisturisers, facial cleansing milk, cosmetic facial lotions; wholesaling, retailing and online 
wholesaling and retailing in relation to face masks, facial cleansing mousse, facial cleansing gels, facial toners, body 
emulsions, exfoliating scrubs for the body, body moisturisers, hydrating body lotions, perfumed body lotions; 
wholesaling, retailing and online wholesaling and retailing in relation to spray lotions for the body, oils for the body, face 
and body scrubs, face wipes impregnated with cosmetics, face wipes impregnated with a detergent for cleaning, make-up 
removing preparations for the face and eyes; wholesaling, retailing and online wholesaling and retailing in relation to 
make-up removing pens, make-up removing sprays, make-up removing lotions for the face and eyes, cleansing make-up 
removing milk, make-up removing oils, hand, foot and nail beauty and care preparations; wholesaling, retailing and online 
wholesaling and retailing in relation to oils for the hands and feet, hand wipes impregnated with cosmetics, nail polish, 
hand and foot cream, nail polish removers, wipes and pads impregnated with a solvent, hand and foot scrubs; 
wholesaling, retailing and online wholesaling and retailing in relation to dentifrices, teeth cleaning lotions, mouthwashes, 
not for medical purposes, sun care preparations, sun creams for the face and body, sun oils for the face and body, suntan 
creams for the face and body, suntan oils for the face and body; wholesaling, retailing and online wholesaling and 
retailing in relation to suntan sprays for the face and body, after-sun preparations, after-sun shower balms, after-sun 
sprays, after-sun creams, self-tanning preparations, depilatory preparations, shaving cream, shaving gel, shaving soaps; 
wholesaling, retailing and online wholesaling and retailing in relation to shaving lotions, shaving foam, after-shave 
preparations, cosmetics in the form of gloves impregnated with cosmetics and moisturising preparations, cosmetics in 
the form of socks impregnated with cosmetics and moisturising preparations, skin whitening creams for the face and 
body; wholesaling, retailing and online wholesaling and retailing in relation to glasses, spectacles (optics), polarising 
spectacles, dustproof glasses, anti-glare glasses, goggles; wholesaling, retailing and online wholesaling and retailing in 
relation to anti-dazzle spectacles, corrective eyewear, smartglasses, spectacle cords, spectacle lanyards, spectacle 
shields; wholesaling, retailing and online wholesaling and retailing in relation to snow goggles, ski goggles, cyclists' 
glasses, eyeglasses, reading glasses, glacier glasses, spectacle lenses, bars for spectacles; wholesaling, retailing and 
online wholesaling and retailing in relation to children's spectacles, spectacle cases, prescription glasses, spectacle 
frames, frames for spectacles, spectacle chains; wholesaling, retailing and online wholesaling and retailing in relation to 
3D glasses, goggles for sports, goggles, safety eyewear, nose pads for eyewear, spectacle temples; wholesaling, retailing 
and online wholesaling and retailing in relation to parts for spectacles, sunglasses, smartglasses, magnifying glasses, 
scuba goggles, swimming goggles; wholesaling, retailing and online wholesaling and retailing in relation to frames for 
spectacles and sunglasses, cases designed for spectacles, diving goggles, 3D glasses for televisions, replacement 
lenses for glasses; wholesaling, retailing and online wholesaling and retailing in relation to night-vision goggles, side 
guards for spectacles, spectacles with an anti-reflective coating, retention devices for spectacles, eyeglass cords, cords 
for eyeglasses, lenses for sunglasses, spectacle lenses; wholesaling, retailing and online wholesaling and retailing in 
relation to lenses for prescription glasses, eyeglass cases, cords for sunglasses, unmounted spectacle frames, frames for
sunglasses; wholesaling, retailing and online wholesaling and retailing in relation to cases for sunglasses, eyeglass 
frames, eyeglass chains, chains for eyeglasses, chains for sunglasses; wholesaling, retailing and online wholesaling and 
retailing in relation to sports glasses, spectacle cases for children, chains for spectacles and sunglasses, motorcycle 
goggles, prescription sunglasses; wholesaling, retailing and online wholesaling and retailing in relation to camera 
goggles, temples for sunglasses, ski goggles, prescription lenses for sunglasses; wholesaling, retailing and online 
wholesaling and retailing in relation to safety glasses for protecting the eyes, frames of metal for prescription glasses, 
frames of plastic for prescription glasses, cases for prescription glasses and sunglasses, spectacle frames of metal and 
synthetic material; wholesaling, retailing and online wholesaling and retailing in relation to nose pads for sunglasses, 
nose pads for prescription glasses, prescription goggles for sports, prescription goggles for swimming; wholesaling, 
retailing and online wholesaling and retailing in relation to frames of a combination of metal and plastics for prescription 
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glasses, spectacle frames of metal or a combination of metal and plastic, cases for mobile telephones; wholesaling, 
retailing and online wholesaling and retailing in relation to bags and cases specifically designed or shaped to hold MP3 
players, bags adapted for laptops, cases for portable computers, cases for tablet computers; wholesaling, retailing and 
online wholesaling and retailing in relation to bags and cases for cameras (photography) and/or camcorders, mouse mats,
bags and cases specifically designed or shaped to hold global positioning systems (GPS), electronic agendas and 
electronic note books, cases for optical goods; wholesaling, retailing and online wholesaling and retailing in relation to 
leather and imitations of leather, bags, handbags, travel baggage, cardholders, cardholders of leather; wholesaling, 
retailing and online wholesaling and retailing in relation to credit card holders of leather, pocket wallets, portfolio cases of 
leather, key rings of leather, handbags, suitcases, empty cosmetic bags; wholesaling, retailing and online wholesaling 
and retailing in relation to bags for sports, bags for athletics equipment, evening bags and shoulder bags for men, 
shopping bags, school bags; wholesaling, retailing and online wholesaling and retailing in relation to travel garment 
covers, shoe boxes for travel, beach bags, nappy bags, baby carriers, backpacks; wholesaling, retailing and online 
wholesaling and retailing in relation to travelling trunks, canvas bags, overnight bags, trolley bags, satchels, gala bags, 
empty beauty cases; wholesaling, retailing and online wholesaling and retailing in relation to hides, cases and boxes of 
leather, leather cases, girths of leather, umbrellas, leather leads; wholesaling, retailing and online wholesaling and 
retailing in relation to purses, pocket wallets, cardholders, change purses, credit card holders; wholesaling, retailing and 
online wholesaling and retailing in relation to clothing, women's clothing, men's clothing, children's clothing, dresses, 
evening dresses, coats; wholesaling, retailing and online wholesaling and retailing in relation to jackets (clothing), 
trousers, skirts, tops, waterproof clothing, topcoats, belts, clothing straps, clothing, heavy jackets, sweaters; wholesaling, 
retailing and online wholesaling and retailing in relation to jeans, cloaks, parkas, shirts, vests, cardigans, underwear, baby
doll pyjamas, dressing gowns, bathwear; wholesaling, retailing and online wholesaling and retailing in relation to 
negligees, swimming costumes, nightgowns, shawls, scarves, ties, bowties, sweatshirts, undershirts, polo shirts, teddies; 
wholesaling, retailing and online wholesaling and retailing in relation to shorts, stockings, socks, shoes, slippers, shoe 
covers, galoshes, clogs, soles for footwear; wholesaling, retailing and online wholesaling and retailing in relation to shoe 
uppers, boots, ski boots, ankle boots, espadrilles, sandals, bath sandals, gloves, mittens, hats, berets, visors (headwear).
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Priority claimed from 07/04/2017; Application No. : 016566309 ;European Union 

3723199    18/09/2017
[International Registration No. : 1383974]
Akzo Nobel Coatings International B.V.
Velperweg 76 NL-6824 BM Arnhem

Proposed to be Used
IR DIVISION
Cl.2;Paints; coatings; varnishes; lacquers; thinners; coloring matter, all being additives for paints, varnishes or 
lacquers; preservatives against rust and against deterioration of wood; priming preparations (in the nature of paints); 
wood stains.

Cl.16;Paint boxes and brushes for painting; painting sets for artists or children; brushes for applying paint, glues and 
adhesives for domestic and office use, sealants and oils included in this class; paint brushes; paint rollers; paint 
applicators in the nature of sponges; paint roller trays; paint roller sleeves; stickers, stencils, transfers and stencils for 
use in painting and home decoration; palettes; adhesive masking tape; adhesives for household purposes; stationery; 
printed matter; printed publications, all relating to painting or the decoration and furnishing of buildings.
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3723250    23/10/2017
[International Registration No. : 1383655]
Avantage B.V.
Printerweg 22 NL-3821 AD Amersfoort

Proposed to be Used
IR DIVISION
Cl.16;Printed matter and publications; books, manuals, newspapers, newsletters, magazines, pamphlets, periodicals; 
posters and photographs; teaching and instructional materials (except apparatus); stationery; printed matter, namely 
printed Web pages downloaded from the internet; paper, cardboard; bookbinding material; photographs; stationery; 
adhesives for stationery or household purposes; artists' materials; paint brushes; typewriters and office requisites 
(except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not included in 
other classes); printers' type; printing blocks.

Cl.35;Conducting market analysis and research; advertising; business management; business administration; office 
functions; organisation of events for commercial or advertising purposes; promotional activities in response to the award 
of an annual prize; setting up and managing databases; administrative processing of data and information, in particular, 
in relation to and in favor of consumers, as well as the provision of commercial information; sales promotion and 
publicity of goods and services; market analysis and market research; publicity; opinion poll.

Cl.41;Competitions in the field of education and entertainment, awards, awarding distinctions; training, education, 
entertainment; sporting and cultural activities; publication of books, newspapers, magazines and other printed matter; 
publishing services; organisation of cultural, educative and entertainment events and manifestations; organisation of 
awards ceremonies and gala evenings.
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Priority claimed from 04/05/2017; Application No. : 707262 ;Switzerland 

3723272    12/10/2017
[International Registration No. : 1382471]
Meltwater News International Holdings GmbH
Rheinweg 7 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software for searching and retrieving information on computer networks, websites and other resources 
in the field of business information management via a global computer information network; computer software for 
accessing business information directories, websites and other resources in the field of business information 
management via a global computer information network; software for searching and retrieving media information, namely, 
news, weather, sports, current events and reference materials from a global computer network; enterprise and resource 
planning (ERP) software for collecting, storing, managing and interpreting business data from many business activities; 
computer software for use with management information systems that integrate and automate business operations and 
production, namely, logistics, accounting, human resources and customer relationship management software; software 
for conducting machine learning; computer hardware for natural language processing, information retrieval and machine 
learning.

Cl.35;Business research; web indexing services, namely, creating indexes of information, knowledge data bases, 
information directories and other resources available on computer networks for business and commercial purposes.

Cl.42;Providing online non-downloadable computer software for use in the field of business information management; 
recovery of computer data, namely, recovery of information, sites and other available resources on computer networks for
others.
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Priority claimed from 11/04/2017; Application No. : 016584146 ;European Union 

3723652    05/10/2017
[International Registration No. : 1382824]
TECNICAS HIDRAULICAS, S.A.
Aritz Bidea, 65 (Belako) E-48100 MUNGIA (Bizkaia) Spain

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (other than for land vehicles); machine tools for industrial purposes; 
accessories and parts of machine tools; pumps, motors and filters (as parts of machines); electric filters, filters for 
machines, filters (parts of machines and engines), filters for cleaning and purifying water, pumps, sludge thickeners, 
sludge hoppers and decanters, heat exchangers (parts of machines), generators, heat generators for sludge treatment, 
separating devices, separators for minerals, water separators, washing apparatus for minerals, washing tunnels, mineral 
grinding mills, mineral grinding machines, attrition cells, cyclones and hydro-cyclones (machines), strainers (machines), 
machines for sorting and separating materials, hydraulic coolers (as parts of machines), screening machines for sorting 
and separating materials.

Cl.11;Installations for water treatment, desalination and conditioning; installations and equipment for sea water 
desalination; installations and equipment for the purification and treatment of waste water and sludge.

Cl.35;Advertising; commercial business management; commercial administration; office functions; operational 
business services relating to the manufacture and sale of electric filters, filters for machines, filters (parts of machines 
and engines), filters for cleaning and purifying water, pumps, sludge thickeners, sludge hoppers and decanters, heat 
exchangers (parts of machines), generators, heat generators for sludge treatment, separating devices, separators for 
minerals, water separators, washing apparatus for minerals, washing tunnels, mineral grinding mills, mineral grinding 
machines, attrition cells, cyclones and hydro-cyclones (machines), strainers (machines), machines for sorting and 
separating materials, hydraulic coolers (as parts of machines), screening machines for sorting and separating materials 
and machine tools for the mining, marine and water treatment sectors; services including import-export, the exclusive 
sale and commercial representation of electric filters, filters for machines, filters (parts of machines and engines), filters 
for cleaning and purifying water, pumps, sludge thickeners, sludge hoppers and decanters, heat exchangers (parts of 
machines), generators, heat generators for sludge treatment, separating devices, separators for minerals, water 
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separators, washing apparatus for minerals, washing tunnels, mineral grinding mills, mineral grinding machines, attrition 
cells, cyclones and hydro-cyclones (machines), strainers (machines), machines for sorting and separating materials, 
hydraulic coolers (as parts of machines), screening machines for sorting and separating materials and machine tools for 
the mining, marine and water treatment sectors.

Cl.37;Installation and repair of industrial machinery.
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3725369    29/09/2017
[International Registration No. : 1383034]
EUVEKA
7 rue Arturo Toscanini, Zone Mozart 2 F-26000 VALENCE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), rescue (lifesaving) and teaching apparatus and instruments, all these products being exclusively intended 
for the anthropomorphic prototyping and control of robots and mannequins; apparatus for the recording, transmission, 
reproduction of sound or images, all these products being exclusively intended for the anthropomorphic prototyping and 
control of robots and mannequins; data processing equipment and computers, all these products being exclusively 
intended for the anthropomorphic prototyping and control of robots and mannequins; anthropomorphic prototyping 
software; software for control of robots and mannequins; software applications for the anthropomorphic prototyping and 
control of robots and mannequins; applications for Websites for the anthropomorphic prototyping and control of robots 
and mannequins; electronically recorded data from the Internet for the anthropomorphic prototyping and control of robots
and mannequins; software and apparatus for downloading, transmitting, receiving, providing, publishing, extracting, 
encoding, decoding, playing, storing and organizing audiovisual, video and written data for the anthropomorphic 
prototyping and control of robots and mannequins; scalable robotic mannequin; software and hardware systems for 
controlling the dimensions and movements of mannequins, mobile mannequins, tailor mannequins and shop window 
mannequins; measuring robots; robotic and computerized mannequin system enabling morphological data reproduction; 
resuscitation mannequins; computer program for data processing for the anthropomorphic prototyping and control of 
robots and mannequins; device for the measurement of individuals; electrical sensors, electronic sensors, electronic 
sensors for detecting, displaying, transmitting and analyzing data during physical exercise; clothing for protection 
against accidents, irradiation and fire. 

Cl.20;Mannequins; mobile mannequins; mannequins of variable form; tailor mannequins, dressmaker mannequins; 
shop window mannequins; electromechanically controlled mannequins; mannequins with adaptive measurements.
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Priority claimed from 15/06/2017; Application No. : 707486 ;Switzerland 

3725426    22/09/2017
[International Registration No. : 1383531]
AILERON PHARMACEUTICALS SA
Carrefour de Rive 1 CH-1207 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Reagents for scientific research; reagents for the analysis of markings based on the fluorescence of cells for 
scientific research; reagents for medical research; reagents for the analysis of markings based on the fluorescence of 
cells for medical research.

Cl.5;Chemical and/or biological preparations for medical use; biological products for diagnosis and analysis for medical
use; chemical preparations for medical and pharmaceutical use; medicines for human medicine.
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Priority claimed from 27/04/2017; Application No. : 4357792 ;France 

3725673    18/10/2017
[International Registration No. : 1383759]
RENAULT TRUCKS Defense
15 bis allée des Marronniers Camp de Satory F-78000 VERSAILLES France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, in particular machines for the production, servicing and maintenance of land and amphibious 
vehicles and weapons; engines (except engines for land vehicles), coupling and transmission components (except those 
for land vehicles); power generators, generators of electricity, auxiliary power units; robots (machines), lifting machines 
(cranes), bridge construction apparatus, clearance apparatus, bulldozers, machines and devices for preparing lands, 
spare parts and components and accessories for all the aforesaid goods.

Cl.12;Land and water vehicles, motor vehicles, civilian and military vehicles, all-terrain vehicles, wheeled or tracked 
armored vehicles, wheeled or crawler tanks, weapon equipped vehicles, tank turrets, turrets for armored vehicles, 
amphibious vehicles, engineering vehicles, sanitary vehicles, recovery vehicles, civil defense vehicles, vehicle bodies, 
armor and shielding elements, engines for land vehicles, engine parts for land vehicles.

Cl.13;Firearms, armament system for armored vehicles, machine guns, missile launchers, cannons, artillery guns, 
howitzers, weapons carts, remote controlled turrets, explosives, ammunition, pyrotechnic components, detonators, spare 
parts, components and accessories of all the aforesaid products.

Cl.37;Construction, maintenance, renovation and repair of machines and machine components; construction, 
maintenance, renovation and repair of combat vehicles and components of vehicles and weapon systems, information on 
the repair and renovation of vehicles, retreading of tires.
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Priority claimed from 19/06/2017; Application No. : 2017724463 ;Russian Federation 

3726730    17/10/2017
[International Registration No. : 1383453]
Shuravko Vladimir Mikhaylovich
ul. Zvezdnaya, d.38, g. Zhukovka RU-242700 Bryanskaya obl. Russian Federation

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated).

Cl.35;Demonstration of goods; opinion polling; market studies; business information; commercial information and 
advice for consumers [consumer advice shop]; business investigations; business research; marketing research; 
marketing; organization of exhibitions for commercial or advertising purposes; presentation of goods on communication 
media, for retail purposes; sales promotion for others; distribution of samples; administrative processing of purchase 
orders; procurement services for others [purchasing goods and services for other businesses]; business efficiency 
expert services.
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Priority claimed from 30/03/2017; Application No. : 30 2017 008 196 ;Germany 

3726750    28/09/2017
[International Registration No. : 1383644]
cytena GmbH
Georges-Koehler-Allee 103 79110 Freiburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments, in particular laboratory apparatus and instruments for the processing 
and/or investigation of particles, especially laboratory apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of particles, in particular of individual or single particles, and laboratory 
apparatus and instruments for the handling and/or culture of cells, in particular of individual or single cells, and 
laboratory apparatus and instruments for the processing and/or investigation of cells, especially laboratory apparatus and
instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of cells, in particular of 
individual or single cells, and laboratory apparatus and instruments for generating and/or detecting fluorescent or 
luminescent signals associated with particles and/or cells, for the imaging, identification, isolation, separation, 
dispensing and/or deposition of particles and/or cells, in particular of individual or single particles and/or cells, and 
laboratory apparatus and instruments for the imaging, identification, isolation, separation, dispensing and/or deposition 
of cells for genetic or biochemical analysis, in particular of individual or single cells, and laboratory apparatus and 
instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of eukaryotic cells, 
especially, animal, plant, insect, fungal or human cells, and/or of prokaryotic cells, especially bacterial cells, in particular 
of individual or single such cells; laboratory apparatus for processing cells; cell culture apparatus for laboratory use; 
scientific research and laboratory apparatus, in particular scientific research and laboratory apparatus for the processing 
and/or investigation of cells or other particles, especially laboratory apparatus and instruments for the imaging, 
identification, isolation, separation, dispensing and/or deposition of particles, especially of individual or single cells or 
other particles, in particular such scientific research and laboratory apparatus for generating and/or detecting fluorescent 
or luminescent signals associated with such cells or other particles, and such scientific research and laboratory 
apparatus for genetic or biochemical analysis or cells, and such scientific research and laboratory apparatus for 
eukaryotic cells, especially, animal, plant, insect, fungal or human cells, and/or for prokaryotic cells, especially bacterial 
cells.

Cl.10;Laboratory apparatus for processing cells for medical use, in particular laboratory apparatus for the handling 
and/or culture of cells, in particular of individual or single cells, for medical use, and laboratory apparatus for the imaging, 
identification, isolation, separation dispensing and/or deposition of cells, in particular of individual or single cells, for 
medical use, and laboratory apparatus for generating and/or detecting fluorescent or luminescent signals associated with 
cells for the imaging, identification, isolation, separation, dispensing and/or deposition of cells, in particular of individual 
or single cells, for medical use, and laboratory apparatus for the imaging, identification, isolation, separation, dispensing 
and/or deposition of cells for genetic or biochemical analysis, in particular of individual or single cells, for medical use, 
and laboratory apparatus for the imaging, identification, isolation, separation, dispensing and/or deposition of eukaryotic 
cells, especially, animal, plant, insect, fungal or human cells, and/or of prokaryotic cells, especially bacterial cells, in 
particular of individual or single such cells, for medical use; cell culture apparatus for medical use.
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3726788    20/10/2017
[International Registration No. : 1383443]
Beijing Yunjiasu Technology Co., Ltd.
Room 1601, Block C, No. 18 Courtyard, Fengtai North Road, Fengtai District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; pedometers; apparatus to check franking; invoicing machines; 
mechanisms for coin-operated apparatus; voting machines; punched card machines for offices; weighing machines; rules
[measuring instruments]; signal lanterns; cellular phones; megaphones; selfie sticks [hand-held monopods]; air analysis 
apparatus; kilometer recorders for vehicles; balancing apparatus; teaching apparatus; inductors [electricity]; probes for 
scientific purposes; microscopes; identification threads for electric wires; wafers for integrated circuits; printed circuit 
boards; coils, electric; regulating apparatus, electric; video screens; remote control apparatus; optical fibers [fibres] [light 
conducting filaments]; electric apparatus for commutation; lightning conductors [rods]; electrolysers; fire extinguishing 
apparatus; radiological apparatus for industrial purposes; protection devices for personal use against accidents; acoustic 
alarms; eyeglasses; batteries, electric; animated cartoons; electronic collars to train animals.

Cl.31;Wood chips for the manufacture of wood pulp; grains [cereals]; flowers, natural; live animals; fruit, fresh; 
vegetables, fresh; animal foodstuffs; malt for brewing and distilling; litter for animals.

Cl.35;Presentation of goods on communication media, for retail purposes; business management consultancy; 
provision of an on-line marketplace for buyers and sellers of goods and services; employment agency services; 
relocation services for businesses; compilation of information into computer databases; book-keeping; sponsorship 
search; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.36;Insurance information; financing services; financial management; jewellery [jewelry (Am.)] appraisal; real estate 
brokerage; brokerage; surety services; charitable fund raising; trusteeship; lending against security.
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Cl.38;Radio broadcasting; television broadcasting; message sending; communications by cellular phones; computer 
aided transmission of messages and images; communications by fiber optic networks; telecommunications routing and 
junction services; providing internet chatrooms; videoconferencing services; transmission of electronic mail.

Cl.42;Technical research; quality control; surveying; chemical research; clinical trials; weather forecasting; material 
testing; industrial design; architectural services; dress designing; computer software design; authenticating works of art; 
graphic arts design; cloud seeding; handwriting analysis [graphology]; cartography services.
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3727155    18/10/2017
[International Registration No. : 1367778]
Schomburg GmbH & Co. KG
Aquafinstr. 2-8 32760 Detmold Germany

Proposed to be Used
IR DIVISION
Cl.1;Admixture for concrete, especially plastifying admixture, agglutinants for concrete, concrete preservatives, except 
paints and oils.

Cl.19;Concrete; concrete building elements, shuttering, not of metal, for concrete.
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3727172    16/10/2017
[International Registration No. : 1384671]
Thermo Fisher Scientific Messtecnik GmbH
Frauenauracher StraBe 96 91056 Erlangen Germany

Proposed to be Used
IR DIVISION
Cl.9;Radiation-measuring instruments, namely, non-medical personal radiation monitors and dosimeters, and parts 
therefor for assessing industrial and environmental exposure to radiation.

Cl.10;Medical radiation apparatus, namely, personal radiation monitors.
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3727238    20/10/2017
[International Registration No. : 1384684]
HANGZHOU REGENOVO BIOTECHNOLOGY CO., LTD
Room C1101-C1102, Building No.2, No.452 6th Avenue, Baiyang Street, Hangzhou Economic&Technological Development Area 
Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.7;Embossing machines; molding machines; robots [machines]; electromechanical machines for chemical industry; 
die-stamping machines; finishing machines; transmissions for machines; 3D printers.

Cl.9;Data processing apparatus; computer software, recorded; computer peripheral devices; printers for use with 
computers; scanners [data processing equipment]; optical apparatus and instruments; surveying apparatus and 
instruments; holograms.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; lasers for medical purposes; furniture 
especially made for medical purposes; orthopaedic articles.
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Priority claimed from 24/08/2017; Application No. : 302017000095728 ;Italy 

3727295    07/09/2017
[International Registration No. : 1384665]
RODOLFI MANSUETO S.p.A.
Strada Qualatico, 14, Frazione Ozzano Taro I-43044 COLLECCHIO (PR) Italy

Proposed to be Used
IR DIVISION
Cl.29;Canned, cooked or otherwise processed tomatoes; peeled tomatoes; tomato extracts; tomato paste; tomato 
puree; tomato juice for cooking; tomato pulp; double tomato concentrate; triple tomato concentrate; tomato concentrate 
with vegetables; tomato powders; dry tomatoes; vegetables dried.

Cl.30;Tomato sauce; sauces for pizzas; pasta sauces; concentrated sauce; tomato ketchup.
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3727461    20/10/2017
[International Registration No. : 1384532]
Gao Defu
1-23-2 , No 16 Run Jing Yuan, Zhong Shan District, Dalian City LiaoNing Province China

Proposed to be Used
IR DIVISION
Cl.30;Coffee; tea-based beverages; tea; sugar; honey; pastries; jiaozi [stuffed dumplings]; rice; noodles; condiments.

Cl.43;Accommodation bureau services [hotels, boarding houses]; cafe services; cafeteria services; canteen services; 
snack-bar services; bar services.
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Priority claimed from 16/09/2017; Application No. : 4388951 ;France 

3727531    18/09/2017
[International Registration No. : 1384723]
LECTRA
16-18 rue Chalgrin F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Cutting machine tools and their parts and fittings, intended for use in the textile, garment, footwear, clothing, 
luggage, furniture, leather products, automotive, boating, aeronautics and technical textiles industries; cutting bar blades 
[parts of machines, consumables]; cutting strips [parts of machines, consumables].

Cl.9;Software applications (downloadable software for mobile telephones, touch tablets and devices with multimedia 
and interactive functions), software, software packages and other computer programs and databases, for cutting machine 
tools, intended for use in the textile, garment, footwear, clothing, luggage, furniture, leather products, automotive, 
boating, aeronautics and technical textiles industries.

Cl.37;Installation, repair and maintenance of cutting machine tools and their parts and components, intended for use in 
the textile, clothing, footwear, clothes, luggage, furniture, leather products, automotive, boating, aeronautics and 
technical textiles industries.

Cl.38;Providing access to online computer databases for cutting machine tools, intended for use in the textile, clothing, 
footwear, clothes, luggage, furniture, leather products, automotive, boating, aeronautics and technical textiles industries.

Cl.41;Training services for cutting machine tools, intended for use in the textile, clothing, footwear, clothes, luggage, 
furniture, leather products, automotive, boating, aeronautics and technical textiles industries.

Cl.42;Installation, maintenance and development of software applications (downloadable software for mobile 
telephones, touch tablets and devices with multimedia and interactive functions), software, software packages and other 
recorded computer programs, for cutting machine tools, intended for use in the textile, clothing, footwear, clothes, 
luggage, furniture, leather products, automotive, boating, aeronautics and technical textiles industries; software as a 
service [SaaS] for cutting machine tools, intended for use in the textile, clothing, footwear, clothes, luggage, furniture, 
leather products, automotive, boating, aeronautics and technical textiles industries; on-line temporary provision of non-
downloadable operating software, enabling access to a cloud computing network as well as its use, for cutting machine 
tools, intended for use in the textile, clothing, footwear, clothes, luggage, furniture, leather products, automotive, boating, 
aeronautics and technical textiles industries; technical consulting services in the optimization of cutting rooms, intended 
for use in the textile, clothing, footwear, clothes, luggage, furniture, leather products, automotive, boating, aeronautics 
and technical textiles industries.
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Priority claimed from 24/07/2014; Application No. : 65136 ;Jamaica 

3728372    26/04/2017
[International Registration No. : 1249554]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripheral devices; computer hardware; personal digital assistants; electronic organizers; 
electronic notepads; sound recording and reproducing apparatus; MP3 and other digital format audio players; digital 
audio recorders; radios, radio transmitters, and receivers; earphones, headphones; audio speakers; microphones; audio 
components and accessories; network communication apparatus; electronic communication equipment and instruments; 
telecommunications apparatus and instruments; global positioning system (GPS) devices; telephones; wireless 
communication devices for voice, data or image transmission; cables; apparatus for data storage; chips; cameras; 
batteries; computer software; computer and electrical and electronic connectors, couplers, wires, cables, chargers, 
docks, docking stations, interfaces, and adapters for use with all of the aforesaid goods; computer equipment for use with
all of the aforesaid goods; electronic apparatus with multimedia functions for use with all of the aforesaid goods; 
electronic apparatus with interactive functions for use with all of the aforesaid goods; accessories, parts, fittings, and 
testing apparatus for all of the aforesaid goods; covers, bags and cases adapted or shaped to contain all of the aforesaid 
goods.

Cl.28;Electronic games.
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Priority claimed from 05/10/2017; Application No. : T201752189 ;Finland 

3728398    11/10/2017
[International Registration No. : 1382742]
Teknos Group Oy
PL 107 FI-00371 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants.

Cl.7;Machines and machine tools for tinting, mixing and preparing paint; machines for processing paints.

Cl.37;Painting services; maintenance, repair and installation services of machines and machine tools for tinting, 
mixing, preparing and processing paints.

Cl.42;Science and technology services as well as research and development thereto; industrial analysis and research 
services; design and development of computer hardware and software; all the above mentioned in connection with 
painting services, tinting services, mixing services, preparing and processing of paints as well as for design and 
execution of painting as well as for maintenance, repair and installation services of machines for preparing and 
processing paints.
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Priority claimed from 16/12/2016; Application No. : 016179533 ;European Union 

3729035    14/06/2017
[International Registration No. : 1384391]
Ecolean AB
Box 812 SE-251 08 Helsingborg Sweden

Proposed to be Used
IR DIVISION
Cl.29;Meat extracts; soups; soup concentrates; preparations for making soups; preserved and cooked fruits and 
vegetables; jellies, jams, compotes; fruit juices for cooking; eggs; milk and milk products; milk beverages; beverages 
consisting principally of milk; milk based drinks and beverages, milk predominating; milk beverages containing fruit; 
beverages having a milk base; dairy-based beverages; milk shakes; organic milk; sour milk; kefir; buttermilk; soured milk;
skimmed milk; evaporated milk; condensed milk; flavoured milk; drinks flavoured with fruit, fruit pastes or fruit juices and 
having a milk base; milk-based beverages flavoured with coffee, chocolate or vanilla; fermented milk; milk substitutes; 
desserts made of milk products; dairy puddings; milk based desserts; dairy products and substitutes for dairy products; 
cream [dairy products]; cream, being dairy products; artificial cream (dairy product substitutes); non-dairy creamers; sour
cream; sour cream substitutes; crème fraîche; yoghurt; flavored yoghurt; drinking yoghurt; yoghurt drinks; yoghurt 
beverages; yoghurt-based drinks; Turkish yoghurt, Greek yoghurt; beverages made from yoghurt, yoghurt based 
beverages and yoghurt desserts; lactic acid bacteria beverages; oat based and cereal based beverages for use as milk 
substitutes; edible oils and fats; cooking fats; edible cooking oils; dairy products based on milk substitutes.

Cl.30;Coffee, tea, cocoa and artificial coffee; ready-to-drink tea; ready-to-drink coffee; edible ices; mustard; vinegar, 
sauces (condiments); sauces; ready-made sauces; ice.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; waters; bottled water; bottled drinking 
water; carbonated water; carbonated mineral water; drinking water; drinking mineral water; drinking spring water; non-
carbonated soft drinks; still water; soft drinks; fruit flavored soft drinks; non-carbonated soft drinks; energy drinks; 
energy drinks containing caffeine; sports drinks; nutritionally fortified beverages; beverages containing vitamins; fruit 
beverages and fruit juices; juices; fruit nectars; fruit nectars, non-alcoholic; fruit juice concentrates; smoothies; 
beverages mainly consisting of fruit juices; iced and frozen fruit beverages; syrups and other preparations for making 
beverages.

Cl.33;Alcoholic beverages (except beers); wine.
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3737763    03/10/2017
[International Registration No. : 1384917]
ADVANEX INC.
1-1, Tabata 6-chome, Kita-ku Tokyo 114-8581 Japan

Proposed to be Used
IR DIVISION
Cl.6;Hardware of metal, small; screws of metal; stops of metal; nuts of metal; bolts of metal; washers of metal; springs 
[metal hardware].

Cl.7;Metal working machines; metal forming machines; press dies for metal forming; mechanical presses for 
metalworking; bending machines; shafts for machines; axles for machines; spindles for machines; bearings being parts 
of machines; ball-bearings; roller bearings; couplings for machines; shaft couplings for machines; shock absorbers for 
machines; springs being parts of machines.

8168



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

3737764    04/10/2017
[International Registration No. : 1385113]
Xi'an Westpeace Fire Technology Co., Ltd
Room 709, Building 6, No. 65 Kejierlu, Gaoxin District, Xi'an 710065 Shaanxi China

Proposed to be Used
IR DIVISION
Cl.1;Fire extinguishing compositions; fireproofing preparations; fire fighting foam; fire extinguishing powder; dry ice 
[carbon dioxide]; salts for industrial purposes; industrial chemicals; agricultural chemicals, except fungicides, herbicides, 
insecticides and parasiticides; chemical reagents, other than for medical or veterinary purposes; curing agent dispersion 
for the preparation of clear coats, enamels and primers.

Cl.9;Fire extinguishers; fire extinguishing apparatus; fire engines; sprinkler systems for fire protection; clothing for 
protection against fire; breathing apparatus, except for artificial respiration; protective masks; life saving apparatus and 
equipment; fire blankets; alarms.
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3737784    11/10/2017
[International Registration No. : 1385077]
Crystall GA Sagl
Viale S. Franscini 15 CH-6900 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Fashion jewelry.

Cl.18;Bags.

Cl.25;Clothing, footwear, scarves, clothing of leather, bags especially designed for hunting or snow boots.

Cl.26;Buttons, pins.
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Priority claimed from 17/05/2017; Application No. : 87452684 ;United States of America 

3737868    21/09/2017
[International Registration No. : 1385108]
STEALTHPATH INC.
10700 PARKRIDGE BOULEVARD, SUITE 301 RESTON VA 20191 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for cybersecurity to identify and protect against security threats; computer anti-
virus software; anti-spyware software; computer software and computer hardware for detection, blocking, and facilitating 
removal and remediation of computer viruses, rootkits, bootkits, backdoors, zero-day attacks, data exfiltration, phishing, 
bots, time bombs, worms, cyber-attacks, malicious attacks, and advanced persistent threats; computer software for 
preventing malicious attacks on, and unauthorized activities and intrusions in, computers, computer systems, software 
applications, digital devices; computer software and hardware providing secure networks over virtual computer systems 
and virtual computer environments; computer firmware and computer software for enhancing industrial automation and 
for assessing and identifying vulnerabilities and cyber security threats and risks in control system infrastructure, 
computer control systems, and devices, and for testing the effectiveness of cyber security applications, devices, and 
systems to achieve optimal network security, all in the field of cyber security vulnerability testing and prevention.

Cl.37;Technical support services, namely, installation and troubleshooting of computer hardware in the nature of 
installing and repairing cyber security hardware and platforms all in the field of cyber security; maintenance and repair of 
computer hardware.

Cl.41;Training in the use and operation of computer software, hardware, computer networks and platforms all in the 
field of cyber security.

Cl.42;Design and development of computer hardware and software; computer software consulting; developing 
customized software for others; computer services, namely, designing and implementing cyber security and privacy 
requirements and protocols in information technology systems for others; information technology consulting services; 
maintenance of computer software relating to computer security and prevention of computer risks; planning, design and 
implementation of software and technology solutions for others; updating of computer software relating to computer 
security and prevention of computer risks; software as a service (SAAS) services featuring software for use in detecting, 
reporting, analyzing and eliminating cyber incidents, namely, malware, unauthorized software and network attacks; 
software as a service (SAAS) services featuring software for use in identification, acquisition, storage, encryption, 
management, manipulation, analysis and reporting of security breach events of computer and computer network data, 
metadata, data files, and information; software as a service (SAAS) services featuring software for use in secure cross-
enterprise data collaboration, workflow auditing and reporting, data management and sharing, identity management, 
access control, and data backup and recovery in the field of cyber security; computer consultation in the field of 
computer security; computer security consultancy in the field of scanning and penetration testing of computers and 
networks to assess information security vulnerability; scientific and technological services, namely, research and design 
in the field of cyber security systems; computer security consulting services in the field of cyber security; platform as a 
service (PAAS) featuring computer software platforms used for monitoring industrial network security in the field of cyber 
security; consulting services in the field of testing and assessing networked devices for cyber security vulnerabilities and 
risks; computer consultation in the field of cyber security, namely, providing approvals that minimum security levels have 
been achieved in the field of cyber security vulnerability testing of networked devices; technical support services, namely,
installation, administration, and troubleshooting of computer software in the field of cyber security.
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3737879    06/07/2017
[International Registration No. : 1384863]
CHINA UNIONPAY CO., LTD.
No.498 Guoshoujing Road, Pilot Free Trade Zone 201203 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripheral devices; magnetic data media; microprocessors; monitors (computer hardware); 
electronic publications, downloadable; pocket calculators; encoded magnetic cards; data processing apparatus; bar code 
readers; computer software, recorded; identity cards, magnetic; smart cards (integrated circuit cards); computer software 
applications, downloadable; encoded key cards; computer hardware; electronic tags for goods; electronic agendas; 
counterfeit (false) coin detectors; automated teller machines (ATM); money counting and sorting machines; recording 
apparatus for cheque; holograms; apparatus to check stamping mail; hemline markers; dictating machines; voting 
machines; electronic random number indicator equipment; mechanisms for coin-operated apparatus; cash registers; 
facsimile machines; weighing apparatus and instruments; gauges; electronic notice boards; telephone apparatus; optical 
discs (audio-video); sound recording apparatus; cameras (photography); measuring instruments; optical apparatus and 
instruments; wires, electric; electric resistances; switches, electric; remote control apparatus; integrated circuits; chips 
(integrated circuits); video screens; optical fibers (light conducting filaments); electric installations for the remote control 
of industrial operations; electrolysers; fire extinguishing apparatus; radiological apparatus for industrial purposes; 
protection devices for personal use against accidents; theft prevention installations, electric; eyeglasses; batteries, 
electric; animated cartoons.

Cl.36;Insurance underwriting; insurance brokerage; financial information; financial consultancy; issuance of credit 
cards; processing of credit card payments; rent collection; banking; financial information investigation concerning credit 
cards; financial evaluation (insurance, banking, real estate); exchanging money; financing services; processing of debit 
card payments; electronic funds transfer; providing financial information via a web site; issuance of travellers' cheques; 
cheque verification; online banking; providing rebates at participating establishments of others through use of a 
membership card; jewelry appraisal; brokerage; guarantees; charitable fund raising; fiduciary; lending against security.
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3737886    03/10/2017
[International Registration No. : 1384918]
ADVANEX INC.
1-1, Tabata 6-chome, Kita-ku Tokyo 114-8581 Japan

Proposed to be Used
IR DIVISION
Cl.6;Hardware of metal, small; screws of metal; stops of metal; nuts of metal; bolts of metal; washers of metal; springs 
[metal hardware].

Cl.7;Metal working machines; metal forming machines; press dies for metal forming; mechanical presses for 
metalworking; bending machines; shafts for machines; axles for machines; spindles for machines; bearings being parts 
of machines; ball-bearings; roller bearings; couplings for machines; shaft couplings for machines; shock absorbers for 
machines; springs being parts of machines.
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Priority claimed from 16/08/2017; Application No. : 2017-106772 ;Japan 

3738437    11/09/2017
[International Registration No. : 1384802]
ASAHI KASEI KABUSHIKI KAISHA
1-105 Kanda Jinbocho, Chiyoda-ku Tokyo 101-8101 Japan

Proposed to be Used
IR DIVISION
Cl.23;Threads and yarns for textile use; elastic threads and yarns for textile use; synthetic fiber threads and yarns for 
use in the manufacture of tire fabric; synthetic fiber threads and yarns for use in the manufacture of woven fabrics used 
for air bags; plastic threads and yarns, for textile use, expressing adhesive character by heat.

Cl.24;Woven fabrics; textile used as lining for clothing; knitted fabrics; elastic woven materials, namely, elastic fabrics 
for clothing; jersey fabrics; felt and non-woven textile fabrics; towels of textile; handkerchiefs; bath linen, except clothing; 
linen (bed-); bed sheets; pillow slips; bed blankets; cotton blankets; filtering materials of textile; coverings (seat-) of 
textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop curtains].

Cl.25;Clothing for sports, namely, shirts, shorts and jerseys; headgear, namely, hats, caps; jackets; jumpers; uniforms; 
sports jerseys; shirts; skirts; trousers; blouses; pants; stockings; socks; sweaters; dresses; lingerie; swimsuits; hosiery; 
undergarments; scarves; stoles; saris; turbans; chadors; thobes.
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3738447    21/08/2017
[International Registration No. : 1384984]
Guangdong Flexwarm Advanced Materials & Technology Co., Ltd
Jianmei Artificial Board Factory, No. 7 Xi'an Road, Zini Village, Shawan Town, Panyu District, Guangzhou City 511483 Guangdong 
Province China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; chronographs [time recording apparatus]; navigational instruments; monitoring 
apparatus, electric; materials for electricity mains [wires, cables]; fluorescent screens; theft prevention installations, 
electric; anode batteries.

Cl.11;Germicidal lamps for purifying air; cookers; refrigerators; fabric steamers; hair driers [dryers]; heaters for heating 
irons; taps [faucets]; fumigation apparatus, not for medical purposes; sterilizers; pocket warmers; socks, electrically 
heated; clothing, electrically heated.

Cl.25;Clothing; layettes [clothing]; shoes; hats; leggings [leg warmers]; gloves [clothing]; scarves; girdles; shower 
caps; sleep masks.
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Priority claimed from 10/05/2017; Application No. : 2017-063845 ;Japan 

3738456    02/06/2017
[International Registration No. : 1385091]
LICENSE INTERNATIONAL, INC.
3-15-1, Nihonbashihamacho, Chuo-ku Tokyo 103-0007 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cleaning and washing preparations and substances; antistatic preparations for household purposes; degreasers, 
other than for use in manufacturing processes; rust removing preparations; stain removing benzine; fabric softeners for 
laundry use; laundry bleach; adhesives for affixing false hair; laundry starch; seaweed gelatine for laundry use [Funori]; 
adhesives for affixing false eyelashes; soaps and detergents; hand cleaners [hand cleaning preparations]; cleaning 
preparations for furniture, ornaments, walls and floors; pre-moistened towelettes impregnated with a detergent for 
cleaning; cloths impregnated with a detergent for cleaning; breath freshening preparations; deodorants for animals; 
creams for leather; shoe cream; shoe black [shoe polish]; polishing preparations; non-medicated toiletries; dentifrices; 
cosmetics; deodorants for human beings; perfumery; perfume and flavour materials; incense; abrasive paper; abrasive 
cloth; abrasive sand; artificial pumice stone; polishing paper.

Cl.5;Odor neutralizing preparations for clothing and textiles; shoe deodorizers; room deodorizing compositions; 
deodorants, other than for human beings or for animals; fungicides; insect repellents; pharmaceutical preparations and 
other preparations for destroying vermin, fungicides, herbicides; reagent paper for medical purposes; oiled paper for 
medical purposes; wrapping wafers for medicine doses; gauze for dressings; empty capsules for pharmaceuticals; 
eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; 
sanitary panties; absorbent wadding; adhesive plasters; bandages for dressings; antiseptic liquid bandages; breast-
nursing pads; cotton swabs for medical use; diapers; diaper covers; fly catching paper; mothproof paper; dietary 
supplements for humans; beverages for babies; food for babies.

Cl.16;Office requisites, except furniture; pastes and other adhesives for stationery or household purposes; addressing 
machines; ink ribbons; automatic stamp affixing machines; electric staplers for offices; envelope sealing machines for 
offices; stamp obliterating machines; drawing instruments; typewriters; checkwriters; mimeographs; relief duplicators; 
paper shredders for office use; franking machines for office use; rotary duplicators; stationery; plastic or paper bags for 
household use; containers of paper, for packaging; bags [pouches] of plastics, for packaging; food wrapping plastic film 
for household purposes; garbage bags of paper for household purposes; garbage bags of plastics for household 
purposes; hygienic paper; hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of paper; 
handkerchiefs of paper; paper and cardboard; toilet seat cover paper; printed matter.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; filtering materials of textile; household linen; woven textile goods for personal use; mosquito 
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nets; bedsheets; futon quilts; quilt covers for futon; futon ticks [unstuffed futon]; pillowcases; blankets; table napkins of 
textile; dish towels for drying; dish towels for drying, made of microfiber; seat covers of textile; wall hangings of textile; 
curtains; table cloths, not of paper; draperies [thick drop curtains]; shower curtains; toilet seat covers of textile.

Cl.27;Mats; non-slip mats; toilet mats; bath mats; bath mats for wash places; Tatami mats; carpets and rugs; floor 
coverings; decorative wall hangings, not of textile; wall hangings, not of textile; artificial turf; gymnastic mats; wallpaper.
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Priority claimed from 04/08/2017; Application No. : 4381272 ;France 

3739395    23/10/2017
[International Registration No. : 1385925]
AUBERT&DUVAL
Tour Maine Montparnasse 33 avenue du Maine F-75755 Paris Cedex 15 France

Proposed to be Used
IR DIVISION
Cl.6;Common metals, unwrought or semi-wrought, and their alloys; unwrought or semi-wrought steels, special steels 
and alloys of special steels, nickel alloys, cobalt alloys, aluminum alloys, titanium alloys; unwrought or semi-wrought 
common metals and their alloys in the form of crude ingot, forged ingot, slab, billet, sheet metal, plate, strip, cylinder, coil, 
band, profile, bar, rod, beam, bead, ribbon, hoop, metal powder, wire, tubing, ball, beading, metal container, metal 
capsule, shavings; forged, compacted, molded, cast, die-forged, pressed, welded, machined, stamped, 3D-printed metal 
part; metal shaped part used in any industry.

Cl.40;Metal treating, namely metal tempering, soldering, chromium plating, nickel plating, tin plating, galvanization, 
extruding, wire drawing, milling, rolling, armor-plating, gas-cutting, cutting, grinding, magnetization, swaging, stripping, 
metal welding, forging, drop-forging, pressing, deburring, machining, drawing and shaping of metals, recycling, 
compacting, shot blasting.
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Priority claimed from 22/02/2017; Application No. : 016399751 ;European Union 

3739415    15/03/2017
[International Registration No. : 1385840]
Ideal Standard International NV
Corporate Village-Gent Building, Da Vincilaan 2 B-1935 Zaventem

Proposed to be Used
IR DIVISION
Cl.11;Installations and apparatus for water supply and sanitary purposes; bathroom furniture [sanitary ware]; baths; 
lavatories; wash-hand basins [parts of sanitary installations]; bidets; water closets; urinals; cisterns and flushing 
apparatus for lavatories; water closet seats; pedestals for washbasins; sinks; metal sinks; showers; shower trays; shower
enclosures; shower hoses for hand showers; shower valves; shower mixing valves; shower control valves; heads for 
showers; flexible pipes for showers; taps; taps for water supply installations; taps for sanitary installations; basin taps; 
bath taps; shower taps; toilets; valves being part of sanitary installations; water control valves; mixing valves being part 
of sanitary installations; whirlpool tubs and hydromassage tubs; parts and fittings for all the aforesaid goods.

Cl.20;Furniture, especially bathroom furniture; furniture and furniture fittings for bathrooms, washrooms, changing 
rooms, saunas and kitchens; mirrors; frames for mirrors and pictures; mirror holders; storage boxes and storage racks; 
bathroom cabinets; toilet and medicine cabinets; basin cabinets; non-metallic bathroom hooks; hooks for towels and/or 
bath robes; shelves and shelving; non-metallic fittings for furniture, especially handles and hooks; non-metallic support 
rails and grips; non-metallic grab rails; clothes stands, clothes racks, clothes rails; towel dispensers not of metal; water 
pipe valves of plastic; plugs (stoppers) not of metal; knobs and handles of porcelain or ceramics; parts and fittings for all 
the aforesaid goods.

Cl.21;Small domestic utensils and containers, as well as holders therefor; dishes, holders and dispensers for soap, 
lotions and shampoos; drinking vessels; toilet utensils; toilet brushes; holders and dispensers for brushes, toilet paper, 
towels or drinking vessels; towel rails, rings, racks and holders; waste bins; trays; towel baskets; laundry baskets; parts 
and fittings for all the aforesaid goods.
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3739461    12/10/2017
[International Registration No. : 1385902]
OrbiWise SA
Chemin du Pré-Fleuri 3, c/o Fondation Genevoise pour l'Innovation Technologique FONGIT CH-1228 Plan-les-Ouates Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software for the operation and management of radio networks; computer software including machine 
learning algorithms for automated management of communication networks; electronic devices with integrated software 
for connection to telecommunication networks; application software for communication with electronic devices and data 
processing; computer software and computer hardware for creating applications and software extensions for connecting 
and integrating Machine-to-Machine (M2M) devices and Internet-connected devices, cloud applications, application 
programming interfaces (API) and Internet of Things (IOT) products and services; cognitive intelligence computer 
systems comprised of computer hardware, natural language processing software, computer application software for 
understanding semantics that interact with users and interpret and understand user instructions, autonomic resolution 
systems consisting of applied software and hardware enabling computer systems to learn, reproduce and categorize data 
and other inputs; downloadable software for object-oriented programming (OOP); computer application software for logic 
programming, database management and word processing.

Cl.38;Telecommunication services; Machine-to-Machine (M2M) network communication services; network 
communication services for the connection of the Internet of Things (IOT); providing of wireless connectivity for Machine-
to-Machine communication; providing of wireless connectivity for the Internet of Things; providing of wireless 
connectivity for cellular, 2G, 3G, 4G, satellite and low-power radio technologies; telecommunication services in the field of
the Internet of Things through cellular, 2G, 3G, 4G, satellite and low-power radio technologies; wireless communication 
services; wireless electronic transmission of data; communication services via computer networks; providing access to 
telecommunication portals; provision of access to Internet portals; communications via computer terminals or via fiber-
optic networks; rental of telecommunication apparatus; rental of access time to global computer networks; data 
transmission services via telecommunication and/or computer networks; providing of access to telecommunications; 
Internet service provider (ISP) services; transmission and reception of data and information; data exchange services; 
transfer of data by telecommunications; broadband telecommunication services; Internet-based telecommunication 
services; providing access to telecommunication networks; providing access to computer networks; provision of access 
to the Internet; message sending services; providing of wireless telecommunications via electronic communication 
networks; electronic sending of data via the Internet; electronic transmission of audio/video files via communication 
networks; electronic transmission of information; electronic network communications; communication services via 
computer networks; digital network telecommunication services; providing of telecommunications connections to the 
Internet; information, advisory and consultancy services relating to the aforesaid services.

Cl.42;Hosted Application Provider (ASP) services for communication between the Internet of Things (IOT) connection 
and Machine-to-Machine (M2M) automation, through web browsers and Internet-connected devices through computer 
networks; provision of Internet platforms (software) enabling users and software applications to interface with remote 
devices via computer networks; provision of non-downloadable on-line business application and middleware integration 
software; cloud computing services; consultancy services and technological assistance relating to computer components
and systems; provision of temporary Web applications and non-downloadable online software for users to obtain 
information and to access support services and troubleshooting services, all in the field of cognitive intelligence and 
artificial intelligence; software as a service (Saas).
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Priority claimed from 15/05/2017; Application No. : 4361422 ;France 

3739465    14/06/2017
[International Registration No. : 1385871]
SeaBubbles
21 rue Clément Marot F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.6;Transportable metal structures, metal pontoons, floating metal quays for mooring boats, prefabricated metallic 
docks, metal escalators for passengers boarding.

Cl.7;Equipment and accessories for autonomous boats and ships, namely, clutches, engines, control chains, torque 
converters, propulsion mechanisms, gearboxes, drive chains, drive shafts, transmission belts for autonomous boats and 
ships.

Cl.9;Downloadable electronic publications; software (recorded programs) and computer applications; nautical 
apparatus and instruments; rescue (lifesaving) apparatus and instruments, personal protective devices against accidents, 
including clothing and footwear; GPS navigation systems, autonomous navigation systems for ships; battery charging 
apparatus; speed checking apparatus for vehicles.

Cl.12;Vehicles, in particular electric vehicles and autonomous ships, water locomotion apparatus, equipment and 
accessories for motor vehicles, namely, horns, clutches, brakes, brake shoes, brake linings, engines for land vehicles, 
control chains for vehicles, hydraulic circuits, torque converters, propulsion mechanisms, gearboxes, baffles, drive 
chains, drive shafts, transmission belts, shock absorbing springs, anti-glare devices, vehicle covers, steering wheel 
covers, dashboard covers for vehicles, seat covers, steering wheels, blinds (sun visors), vehicle interior linings 
(upholstery), headrests for vehicles, seat belts for vehicle seats, inflatable air bags (vehicle safety devices), child safety 
seats, bodywork, chassis, bumpers, vehicle windows, sun roofs and convertible roofs, rear-view mirrors, windshield 
wipers, hoods, covers, windshields, padlocks, alarms, vehicle theft alarms, vehicle direction indicators; pontoons; 
handling carts.

Cl.16;Printed matters books, brochures, periodicals, prospectuses, magazines, newsletters, posters and shelf-talkers, 
stationery, writing and drawing instruments; instructional or teaching material (except apparatus).

Cl.19;Non-metallic transportable buildings, non-metallic pontoons, non-metallic floating docks for mooring boats, 
prefabricated non-metallic docks.

Cl.25;Clothing, footwear (other than orthopedic), headgear, clothing, other than protective clothing, comprising 
reflective or fluorescent elements or materials.

Cl.28;Games and toys, including scale models and models of vehicles and locomotion apparatus.

Cl.35;Advertising, advertising matter dissemination, advertising space rental, product demonstration; services 
rendered by a franchisor, namely, assistance in the operation and management of commercial enterprises and the 
marketing of products and services within the scope of a franchise, business organization and management advice, 
commercial know-how providing; retail or wholesale service for pontoons, floating docks for mooring boats, prefabricated
docks, vehicles, ships, water locomotion apparatus, software applications, autonomous navigation systems for ships, 
battery charging apparatus, equipments, accessories and spare parts for vehicles, for ships and for water locomotion 
apparatus.

Cl.37;Cleaning or maintenance of vehicles, assistance in case of vehicle breakdown (repair), garage services, namely, 
repair, maintenance and servicing of vehicles, assembly and installation of vehicle spare parts and accessories; vehicle 
battery charging services; repair, replacement and installation of spare and replacement parts for vehicles; advice and 
information relating to repair, maintenance, servicing of vehicles and locomotion apparatus; machinery installation, 
maintenance and repair; shipbuilding, information and advice relating to shipbuilding, construction of docks, pontoons 
and boarding stairs for passengers boarding; vehicle breakdown assistance (repair).

Cl.39;Transport, information relating to transport, issuance of transport tickets, logistics services relating to transport; 
travel organization and reservation of seats for travel, escorting of travelers; distribution (delivery) of goods; vehicle 
breakdown assistance (towing); garage rental, parking space rental, parking lot services, providing of watercraft mooring 
facilities; rental of locomotion vehicles and apparatus; chauffeur services.
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Priority claimed from 22/08/2017; Application No. : 2017-109585 ;Japan 

3739468    13/10/2017
[International Registration No. : 1385859]
TOKYO METROPOLITAN GOVERNMENT
2-8-1, Nishishinjuku, Shinjuku-ku Tokyo 163-8001 Japan

Proposed to be Used
IR DIVISION
Cl.39;Railway transport; car transport; boat transport; air transport; conducting of travel tours; escorting of travellers; 
travel arrangement and reservation services, excluding those for lodging.

Cl.43;Providing temporary accommodation; reservation of temporary accommodation; preparation of food and 
beverages.
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Priority claimed from 07/02/2017; Application No. : 4336072 ;France 

3739710    02/08/2017
[International Registration No. : 1385887]
INSIGN
7 rue de la République F-69001 LYON France

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus for checking the authenticity of cards, badges, passports, visas, namely electronic systems 
attesting to the authorization of entry into a territory and secure documents bearing a seal which afford entry into a 
territory, drivers' licenses, biometric identity cards or identification documents, electronic detectors for banknotes or 
access passes; apparatus and instruments for authenticating banknotes, access passes and payment documents; chips 
[integrated circuits]; computer chips; computer chips; semiconductor chips; electronic chips for manufacturing 
integrated circuits; semi-conductors; semi-conductor wafers; electronic semi-conductors; magnetic or electronic cards 
and badges, contact or contact-free, intended for use as payment, credit, debit, remote payment or loyalty cards and 
electronic wallets, including those with dynamic codes for securing all transactions online; cards, badges, passports, 
visas, namely electronic systems attesting to the authorization of entry into a territory, drivers' licenses, identity cards or 
electronic or biometric identification documents, all fitted with optical-effect security to combat unauthorized 
reproduction, forgery and counterfeiting; magnetic or electronic cards and badges intended for use as cards and badges 
for access, transport, single or multiple access to services and/or transport networks, subscription to transport services; 
electronic or magnetic cards for use as health cards, cards for access to pay television channels, games, and/or 
multimedia, or data banks, and, databases; biometric apparatus, instruments, terminals, readers and scanners for 
fingerprints, palm prints, features of the iris, veins, voices, facial features or other biometric features; integrated circuit 
cards; chip cards; integrated circuit cards (smart cards); memory cards; programmable cards; remote programmable 
cards; transmitter-receiver cards and badges; radio frequency cards and badges; infrared cards and badges; cards for 
access to telecommunications and/or computer networks; encoded cards; pre-recorded data cards, computer programs, 
and software; telecommunication cards; control cards for communication; magnetic or chip-based cards with units of 
credit; mobile telephone cards; electronic cards for secure access, to computer and/or telecommunications networks; 
electronic cards used for accessing services and/or performing operations and transactions on telecommunications 
and/or computer networks; computer programs; software; biometric identification and control systems; computers and 
computer software for biometric systems for the identification and authentication of persons; software for biometric 
systems for the identification and authentication of persons; software for detecting persons; software for interpreting 
finger or palm prints, features of the iris, veins, voice, facial features or other biometric features; computer programs and 
software for use in connection with cards; computer programs and software recorded on cards or to be recorded on 
cards and/or telecommunications apparatus; software for providing access to electronic mail services; messaging 
software; software for providing access to electronic communication networks; software for providing access to the 
Internet and/or Internet sites; software for telecommunications, software for navigation (browsing); software for 
operations and, transactions by cards, namely, chip-based cards; integrated circuits; electronic chips; electronic 
signature support software, encryption software; encryption keys; electronic apparatus for checking the authenticity of 
cards; computer programs and software for storage, retrieval and secure transmission of information or data; computer 
programs and software for identifying and authenticating persons and/or electronic signatures for accessing networks, 
payment, operations and transactions, including online e-commerce; traceability software for the management and 
securing of documents and/or printed matter; computer servers, in particular for the downloading, distribution and 
management of applications on cards, including chip cards; computer programs and software for communication 
between chip-based cards and chip card readers and/or computer terminals; computer programs and software for 
transmitting, displaying and storing identification and/or operations and transactions data or information, particularly 
online; computer software for processing electronic payments and transferring funds to and from others; authentication 
software for controlling access to computers and computer networks and controlling communication between computers 
and computer networks; software, and, databases for the issue and/or management of cards, namely, chip-based cards, 
and, for the verification of the management of such cards; apparatus for the storage, conversion, processing and 
transmission of data, information and signals; scientific, photographic, cinematographic, optical, measuring, signaling 
and checking apparatus and instruments; electronic and/or computer apparatus, instruments and equipment for securing 
premises, including anti-theft warning apparatus, alarms; apparatus and instruments for the identification, access control 
using biometric data; electric locks; traffic control apparatus; apparatus for measuring speed; infrared cameras; 
apparatus for playing films; radar apparatus; software for capturing and processing data provided via the aforesaid 
apparatus and instruments; magnetic card encoders, readers; data encoders; data decoders; computers and computer 
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peripherals for use in connection with cards and/or telecommunications apparatus; microcomputers; portable computers; 
hand-held computers; apparatus for controlling secure access to computer and/or telecommunications networks.

Cl.16;Photographs; paper, printed materials; printed matter; printed matter which by the composition of paper, ink or 
printing methods used are aimed at combating unauthorized reproduction, falsification and counterfeiting; banknotes; 
checks (means of payment); bank checks; voucher checks; gift certificates; holiday checks; passports; visas namely 
secure documents bearing a seal which afford entry into a territory; identity cards, all with optical security features to 
combat unauthorized reproduction, falsification and counterfeiting; cards and cards for identification or access (control, 
authentication, authorization) for sporting, cultural and leisure events; driving licenses; social security cards; treasury 
bills; tax stamps; financial securities; scratch cards; shares (securities); labels; paper banners; passenger tickets; credit 
cards without magnetic coding; payment cards without magnetic coding; letters communicating a confidential code; 
playing cards; printed matter for home use in connection with payment for services; telephone cards without magnetic 
coding; engraving plates for the above products.

Cl.35;Business management and company administration including personnel management; services provided by 
consultants and business management advice, provision of advice relating to company management and business 
operations; compilation and analysis of data and information relating to business management; assistance and 
consultancy in the field of the business management of companies; assistance with the management of commercial 
activities or functions for an industrial or commercial company; business management and consultancy services; 
services provided by consultants regarding human resources; human resources management; advertising; advertising by 
mail order; radio advertising; television advertising; commercial business management; commercial administration; 
commercial information and advice for consumers in the field of identity, security and in the field of banking; 
dissemination of advertising material (leaflets, prospectuses, printed matter, samples); distribution of advertising material 
(leaflets, prospectuses, printed matter, samples); arranging newspaper subscriptions for others; arranging of 
telecommunication service subscriptions for others; updating and maintenance of data in computer databases; data 
search in computer files for others; web site traffic optimization; organization of exhibitions, trade fairs for commercial or 
advertising purposes; online advertising on a computer network; advertising mail; updating of advertising material; rental 
of advertising time on all communication media; publication of advertising texts; rental of advertising space; 
dissemination of advertisements; public relations; opinion polling; company audits (commercial analyses); commercial 
intermediation services; promotion of the goods of others, namely, provision of information about discounts, coupons, 
price reductions, vouchers and special offers for the goods of others; promotion of the goods and services of others by 
providing hyperlinks to the websites of others; promotion of the goods and services of others by providing websites with 
links to the online retail websites of others; services provided by business consultants in the field of online payments; 
management and monitoring of credit cards, immediate debit cards, prepaid cards, electronic checks, payment cards and 
other forms of payment transactions via electronic communication networks for business purposes; business information
management, namely, business analysis e-reports regarding payment processing, authentication, tracking and invoicing; 
business management, namely, payment optimization for companies.

Cl.36;Banking, financial and monetary affairs; insurance services; consultancy and information relating to financial, 
monetary and banking matters; consultancy and information relating to insurance underwriting; financial services, 
namely the electronic transfer of funds; clearing and reconciling of financial transactions; providing a wide range of 
payment and financial services, namely credit card services, issuance of credit cards, payment cards and credit lines, 
processing and transmission of bills and payments thereof, bill payment services with guaranteed provision of payment, 
and brokerage of money market funds, all via global communication networks; processing of transactions carried out by 
credit card and immediate debit card; reimbursement of funds for disputed items in the field of purchasing via electronic 
payment; provision of purchase protection for goods and services purchased by others via global computer and wireless 
networks; processing of credit card transactions; credit services, namely, provision of revolving credit account services; 
bill payment services; provision of mobile electronic payment services for others; credit card and payment processing 
services; processing of payments through electronic foreign exchange operations; payment processing services, namely 
providing transaction processing services in virtual currency for others, deposits of valuables, deposits in safe boxes; 
issuing of travelers' checks, holiday vouchers and payment orders in general; financing of loans for security and 
surveillance systems.

Cl.38;Telecommunications; telephone services; telephone exchange services; communications by telephone; 
computer telephony services; electronic messaging services; telephone voice messaging services; information on 
telecommunications; communications by computer terminals or by fiber-optic networks; communications by radio or 
telephone; cellular telephone communication services; transmission of data via telephone lines; providing 
telecommunications connections for hotlines and call centers; broadcasting of multimedia content via the Internet; 
streaming of audio, visual and audiovisual content via a global computer network; audio video and multimedia 
broadcasting via the internet and other communications networks; dissemination of data; provision of user access to 
global computer networks; provision of access to a Web portal and messaging; provision of on-line forums; provision of 
access to chat lines, chat rooms and forums on the Internet, including the mobile Internet; provision of access to 
electronic information, communication and transaction platforms on the Internet; transfer of all types of messages to 
Internet addresses [Web messaging]; provision of access to databases; electronic bulletin board services 
(telecommunication services); connection by telecommunications to a global computer network; news or information 
agencies; rental of telecommunication apparatus; radio or television programs (broadcasts); teleconferencing or 
videoconferencing services; rental of access time to global computer networks; transmission of information, data or 
software via telephone line, telecommunications and/or computer networks, cable, satellite, radio relay; downloading of 
data or software on cards and badges, including payment cards, remote payment, electronic cash, intended for securing 
transactions by code, particularly online; information concerning services.

Cl.40;Printing; printing of documents or printed matter to combat unauthorized reproduction, falsification and 
counterfeiting; photocomposition; photo-engraving; information and advice relating to printing; engraving; information 
and advice relating to engraving; services for etching a sequence of identifiable numbers onto automobile windows with a 
view to identification in case of theft.

Cl.42;Computer engineering; technical consultancy relating to computers and/or telecommunications; design, 
development, maintenance and updating of software and databases; design and development of computers; development 
(design), installation, maintenance, updating or rental of software; computer programming; computer and software 
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consultancy; programming for microprocessor cards and badges; lending and rental of computers, computer peripheral 
devices, computer programs and software; design, development, maintenance and updating of software for managing, 
securing and transferring cash; design, development of systems for the identification, authentication of the person; 
technical assistance, technical advice for the implementation of systems of identification and the authentication of 
persons; design, development and updating of programs and computer software for interpreting fingerprints, palm prints, 
features of the iris, veins, the voice, facial features or other biometric features in the field of access control and the 
authentication of persons; design, development and updating of cards and badges, including payment cards, remote 
payment, electronic cash, intended for securing all transactions by code, particularly online; design and development of 
currency, payment documents, access passes, identification documents, cards, badges, banners and labels; design, 
development and updating of cards and card readers; information and advice relating to design and development of 
currency, payment documents, access passes, identification documents, cards, badges, banners and labels; lending and 
leasing of cards and badges, including payment cards, remote payment, electronic cash intended for securing all 
transactions by code, particularly online; loan and rental of cards and keys for access to telecommunication systems and 
networks and computer systems and networks; the aforesaid services available for consultation or made available by 
means of data transmission or on telecommunication or computer networks; design and development of data acquisition 
systems in connection with documents or printed matter to combat unauthorized reproduction, falsification and 
counterfeiting; design, development of ink, watermarks, paper, and software products, electronic chips for authentication, 
customization, protection against unauthorized reproduction, forgery, counterfeiting of documents, printed matter; design
and development of processes for protection against unauthorized reproduction, falsification, counterfeiting, processes 
for authentication, customization of documents by inking, watermarking, guilloche ornamentation, marking; hosting, 
development and design of networks and servers for the processing and management of a customer's computer system; 
provision of temporary use of non-downloadable online software for processing electronic payments; provision of 
temporary use of non-downloadable online authentication software for controlling access to computers and computer 
networks as well as for controlling communication between computers and computer networks; computer programming 
and development; development of computer software, especially for processing data collected using traffic control 
apparatus; checks and certification of the quality of traffic control apparatus and computer software relating to traffic 
control; theoretical research and analysis of situations and information relating to traffic; advice relating to innovative 
technology and the improvement of traffic safety; reports, studies, analyses, evaluations, estimates, diagnostics, 
recommendations, consultancy and research in scientific and technological fields provided by engineers; technical 
project studies; research in the field of semi-conductor processing technology; creation of databases; certification, 
testing, analysis and evaluation of products and services of others with the aim of issuing certification; research and 
development of new products for others; services of a graphics studio; expert reports and studies relating to 
telecommunications; expert reports, studies, consultancy and technical advice relating to computer technology and/or 
management systems and/or securing the transfer of funds; electronic security consultancy; expert reports, studies, 
technical consulting and advice, in the field of electronic card management systems; design, development and 
customization of documents and printed matter, money, payment orders, documents for access, for identification, cards, 
badges, banderoles and labels; design and development of anti-intrusion, anti-sabotage, anti-destruction and anti-theft 
systems for premises or industrial facilities.

Cl.45;Security services for the protection of property and individuals (excluding the transport thereof); night guard 
services; security agent services for the protection of property and individuals; providing information, advice and 
consultancy services relating to security services for the protection of property and individuals; security inspection 
services for others; authentication of personal identification information [identity verification services]; inspection of 
luggage for security purposes or in the field of transport, trade, regulated or unauthorized goods; information and 
consultancy relating to security for protection in the field of the transport of funds or valuables, luggage inspection; 
personal body guarding; surveillance and security for premises and industrial facilities; installation of anti-intrusion, anti-
sabotage, anti-destruction and anti-theft systems for premises or industrial facilities; surveillance of anti-intrusion, anti-
sabotage, anti-destruction and anti-theft and security alarms; verification services for alarms and intervention subsequent 
to the triggering thereof; fingerprinting and fingerprint registration; assignment of identification numbers to affix to 
valuables to facilitate their recovery following loss or theft [security services]; locating stolen goods; stolen vehicle 
tracking; tracking services with a view to the recovery of encoded products; fraud detection services in the field of credit 
cards used for on-line shopping.
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Priority claimed from 15/05/2017; Application No. : 4361417 ;France 

3739727    14/06/2017
[International Registration No. : 1385872]
SeaBubbles
21 rue Clément Marot F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.6;Transportable metal structures, metal pontoons, floating metal quays for mooring boats, prefabricated metallic 
docks, metal escalators for passengers boarding.

Cl.7;Equipment and accessories for autonomous boats and ships, namely, clutches, engines, control chains, torque 
converters, propulsion mechanisms, gearboxes, drive chains, drive shafts, transmission belts for autonomous boats and 
ships.

Cl.9;Downloadable electronic publications; software (recorded programs) and computer applications; nautical 
apparatus and instruments; rescue (lifesaving) apparatus and instruments, personal protective devices against accidents, 
including clothing and footwear; GPS navigation systems, autonomous navigation systems for ships; battery charging 
apparatus; speed checking apparatus for vehicles.

Cl.12;Vehicles, in particular electric vehicles and autonomous ships, water locomotion apparatus, equipment and 
accessories for motor vehicles, namely, horns, clutches, brakes, brake shoes, brake linings, engines for land vehicles, 
control chains for vehicles, hydraulic circuits, torque converters, propulsion mechanisms, gearboxes, baffles, drive 
chains, drive shafts, transmission belts, shock absorbing springs, anti-glare devices, vehicle covers, steering wheel 
covers, dashboard covers for vehicles, seat covers, steering wheels, blinds (sun visors), vehicle interior linings 
(upholstery), headrests for vehicles, seat belts for vehicle seats, inflatable air bags (vehicle safety devices), child safety 
seats, bodywork, chassis, bumpers, vehicle windows, sun roofs and convertible roofs, rear-view mirrors, windshield 
wipers, hoods, covers, windshields, padlocks, alarms, vehicle theft alarms, vehicle direction indicators; pontoons; 
handling carts.

Cl.16;Printed matters books, brochures, periodicals, prospectuses, magazines, newsletters, posters and shelf-talkers, 
stationery, writing and drawing instruments; instructional or teaching material (except apparatus).

Cl.19;Non-metallic transportable buildings, non-metallic pontoons, non-metallic floating docks for mooring boats, 
prefabricated non-metallic docks.
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Cl.25;Clothing, footwear (other than orthopedic), headgear, clothing, other than protective clothing, comprising 
reflective or fluorescent elements or materials.

Cl.28;Games and toys, including scale models and models of vehicles and locomotion apparatus.

Cl.35;Advertising, advertising matter dissemination, advertising space rental, product demonstration; services 
rendered by a franchisor, namely, assistance in the operation and management of commercial enterprises and the 
marketing of products and services within the scope of a franchise, business organization and management advice, 
commercial know-how providing; retail or wholesale service for pontoons, floating docks for mooring boats, prefabricated
docks, vehicles, ships, water locomotion apparatus, software applications, autonomous navigation systems for ships, 
battery charging apparatus, equipments, accessories and spare parts for vehicles, for ships and for water locomotion 
apparatus.

Cl.37;Cleaning or maintenance of vehicles, assistance in case of vehicle breakdown (repair), garage services, namely, 
repair, maintenance and servicing of vehicles, assembly and installation of vehicle spare parts and accessories; vehicle 
battery charging services; repair, replacement and installation of spare and replacement parts for vehicles; advice and 
information relating to repair, maintenance, servicing of vehicles and locomotion apparatus; machinery installation, 
maintenance and repair; shipbuilding, information and advice relating to shipbuilding, construction of docks, pontoons 
and boarding stairs for passengers boarding; vehicle breakdown assistance (repair).

Cl.39;Transport, information relating to transport, issuance of transport tickets, logistics services relating to transport; 
travel organization and reservation of seats for travel, escorting of travelers; distribution (delivery) of goods; vehicle 
breakdown assistance (towing); garage rental, parking space rental, parking lot services, providing of watercraft mooring 
facilities; rental of locomotion vehicles and apparatus; chauffeur services.
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3739766    24/07/2017
[International Registration No. : 1385431]
SINAR MAS PAPER (CHINA) INVESTMENT CO., LTD.
30F, BUILDING II, JIN HONGQIAO INTERNATIONAL CENTER, NO. 533 LOUSHANGUAN ROAD, CHANGNING DISTRICT 
SHANGHAI China

Proposed to be Used
IR DIVISION
Cl.7;Packaging machines; filling machines; sealing machines for industrial purposes; machinery for use in electronics 
industry; food processors (electric); conveyor belt; printing machines; filtering machines; machines for use in the 
manufacture of cans; motor-driven beverage making machines.

Cl.16;Paper; cardboard; printed material; cardboard tubes; wrapping paper/packing paper; paper-made cream 
containers; conical paper bags; plastic film for wrapping; boxes of cardboard or paper; liquid food packaging of paper; 
liquid food packaging bags, pouches, envelopes, film and sheets of plastic.
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Priority claimed from 20/04/2017; Application No. : 4356133 ;France 

3739823    19/10/2017
[International Registration No. : 1385907]
DECATHLON
4 Boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic, optical, measuring, signaling, life-saving (rescue) and teaching 
apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; spectacles, 
sunglasses, swimming goggles, diving suits, protective helmets for sports, GPS, heart-rate measuring units for sports, 
MP3 players, cameras, connected bracelets, electronic equipment for monitoring the performance of triathlons.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; bicycles, cycles, bells for bicycles, wheels for cycles, 
saddles for cycles, bicycle handlebar extensions, bag carriers for cycles, spokes for cycles, pedals for cycles, cycle hubs, 
wheel rims for cycles, brakes for bicycles, casings for cycles, cycle stands, suspension shock absorbers for vehicles.

Cl.18;Leather and imitations of leather, trunks and suitcases; umbrellas and parasols; walking sticks; whips, harness 
and saddlery; backpacks, sports bags, water bag holders, card holders, holders for competitors' numbers.

Cl.25;Clothing, footwear, headgear; sports clothing, shorts, t-shirts, pullovers, trousers, swimming caps, bathing suits, 
bathing trunks, socks, footwear for sports, swimming suits, three-purpose suits for triathlons, gloves, clothing for 
cyclists, leggings, sports jerseys, waterproof jackets, waterproof pants, underwear, belts for competitors' numbers, hats, 
caps.

Cl.28;Games, toys; gymnastic and sporting articles; flippers for swimming, boards for swimming, snorkels, balls.
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3739826    03/10/2017
[International Registration No. : 1385226]
RAMÓN VENDRELL VILA
COLONIA LA RABEIA, S/N E-08660 BALSARENY Spain
LLUIS COROMINAS PADULLÉS
COLONIA LA RABEIA, S/N E-08660 BALSARENY Spain

Proposed to be Used
IR DIVISION
Cl.3;Perfumery and cosmetic products, essential oils, soaps, shampoos, hair dyes and lotions; dentifrices; soap-
impregnated sponges; sponges impregnated with toiletries.

Cl.5;Sanitary panties, sanitary napkins, absorbent compresses, menstruation tampons and pads, sterilized gauze, 
absorbent cotton for medical use; vulnerary sponges; sponges with chemical contraceptives; sponges for curing 
wounds.

Cl.10;Menstrual cups.
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Priority claimed from 05/04/2017; Application No. : 016555971 ;European Union 

3739831    07/09/2017
[International Registration No. : 1385200]
CLAY PAKY S.p.A.
Via Pastrengo, 3/B I-24068 Seriate Italy

Proposed to be Used
IR DIVISION
Cl.9;LEDs (light-emitting diodes) and LED (light-emitting diode) displays, LED panels for displaying videos or images, 
electronic regulating and control devices for the operation of LEDs (light-emitting diodes); apparatus and instruments for 
controlling lighting including apparatus and instruments for controlling stage lighting, computer controls for lighting 
apparatus and instruments, control consoles for lighting apparatus and instruments, programmable controls for lighting 
apparatus and instruments, remote control apparatus for lighting apparatus and instruments, audio sensitive controls for 
lighting apparatus and instruments; lighting control software including lighting control software for use in commercial 
and industrial facilities, in theaters, in night clubs and at concerts, lighting control software for use in stage lighting 
apparatus and instruments and for controlling stage lighting apparatus and instruments; cables, connectors and switches 
for stage lighting apparatus and instruments.

Cl.11;Apparatus and instruments for lighting; stage lighting apparatus and instruments including flood lights, parabolic 
aluminized reflector [PAR] lights, strip lights, spotlights, ellipsoidal reflector spotlights [ERS], fresnel lanterns, follow 
spots, beam projectors, moving head lighting [stage lighting apparatus]; filters for lighting apparatus and instruments, 
filters for use with lighting apparatus and instruments, colour filters for use with lighting apparatus and instruments, light 
screens and filters for lighting apparatus and instruments; apparatus and instruments for effect lighting including moving 
head lighting (effect lighting apparatus), roller scanner lighting apparatus, strobe lights (light effects); computer 
controlled lighting apparatus and instruments; decorative electric lighting apparatus; LED (light emitting diodes) 
luminaires, LED (light emitting diodes) lighting fixtures; HID (high intensity discharge) luminaires, HID (high intensity 
discharge) lighting fixtures; halogen luminaires, halogen lighting fixtures; lights for use in displays, commercial, 
industrial, residential, and architectural accent lighting applications, wash light projectors, architectural up-lights for 
installation in the ground, on ceilings or on walls; fluorescent luminaires; fibre illuminators (light sources for fibre-optic 
cables); laser light projectors; fans for use with smoke generating machines; light projectors comprising lighting fixtures 
for projection of patterns, images, logos, text or shapes; parts for the aforesaid goods, included in class 11.

Cl.42;Technical planning of lighting installations and consultancy relating thereto, scientific and industrial research; 
creating programmes for data processing; architecture and interior design, in particular in the field of lighting; providing 
of planning and simulation programs for lighting applications, including via the internet through rental of software.

8191



Trade Marks Journal No: 1836 ,   12/02/2018           Class 99 
 

Priority claimed from 01/07/2016; Application No. : 1335402 ;Benelux 

3739894    15/12/2016
[International Registration No. : 1385833]
Pon Bicycle I B.V.
Rondebeltweg 31 NL-1329 BN Almere

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; motorized bicycles and scooters; bicycles and their parts; sports and racing bikes; mountain bikes; 
children's bicycles and their parts; push bikes, push bikes for children, bicycle trailers, go-carts and small wagons for 
transporting children [vehicles]; bicycles, accessories and parts for the aforementioned goods, namely, bicycle baskets, 
bags for bicycles, luggage carriers, bells, casings for pneumatic tires [tyres], inner tubes for pneumatic tyres [tyres], 
fittings for head frames, brakes, bells, fittings for brackets, double seater bicycle frames, frames, handles, dress guards, 
chains, wheel sprockets with cranks, chain cases, crown pieces, lantern hooks (parts of bicycles), bicycle cam chains, 
hubs, gears, brake hubs, pedals, pedal rubbers, pumps, stands, mudguards, handlebars, rims, spokes, forks, free wheels; 
bicycle seat posts and saddles; holders for water bottles for bicycles; sets for bicycles consisting of frames for bicycles, 
bicycle forks and bicycle seat posts, or a combination thereof.

Cl.25;Clothing, footwear and headgear; sports clothing [other than golf gloves]; sports shoes; sports jerseys, jumpers, 
trousers, cycling shorts, overcoats, gloves [clothing], body stockings, vests, short sleeved t-shirts, sportswear.

Cl.35;Advertising; business management; business administration; clerical services; commercial intermediation 
services and the provision of business and commercial advice relating to the purchase, sale, import and export of 
vehicles, motorised bicycles and scooters [vehicles], bicycles and bicycle parts, sports and racing bikes, mountain bikes, 
children's bicycles and their parts, push bikes, push bikes for children, bicycle trailers, go-carts, small wagons for 
transporting children [vehicles], bicycle accessories and parts thereof, sets for bicycles consisting of frames for bicycles, 
bicycle forks and bicycle seat posts, or a combination thereof, sporting goods, body-building apparatus, appliances for 
gymnastics, spinning bikes, clothing, footwear and headgear; advertising and sales promotion; marketing; online 
marketing activities relating to bicycles and bicycle accessories, clothing, footwear and headgear; market surveys and 
market studies, public relations services, advertising and promotion in connection with the production and sale of 
bicycles; import, export and business intermediary services relating to the trading of bicycles and bicycle accessories, 
clothing, footwear and headgear; advisory services relating to promotional activities, including promotional activities for 
sporting purposes and competitions; administrative services; sponsorship search in the nature of recruiting sponsors for 
funds; lobbying for commercial purposes; organisation of events for commercial and advertising purposes; services with 
regard to product presentation to the public; promoting the goods and services of others; promotional services.
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3740514    07/08/2017
[International Registration No. : 1385199]
Xiamen Voke Health Technology Co., Ltd.
Unit 102&202, 16 Xianghong Road, Torch Hi-tech Industrial Area, XiangAn District, Xiamen 361101 Fujian China

Proposed to be Used
IR DIVISION
Cl.7;Disintegrators; noodle cutting machines; bottle washing machines; fruit presses, electric, for household purposes; 
molds being parts of machines for processing plastics; die-stamping machines; molds being parts of machines for die-
casting; finishing machines; oxygen and nitrogen generating apparatus; dust removing installations for cleaning 
purposes.

Cl.10;Diagnostic apparatus for medical purposes; cases fitted for medical instruments; apparatus for artificial 
respiration; dental apparatus and instruments; ultrasonic appliances for medical purposes; air cushions for medical 
purposes; breast pumps; artificial limbs; supports for flat feet; suture materials.

Cl.11;Germicidal lamps for purifying air; kettles, electric; cooling appliances and installations; air conditioning 
apparatus; hair driers; hot air apparatus; spigots; bath fittings; water purification installations; footwarmers, electric or 
non-electric.

Cl.20;Furniture; packaging containers of plastic; mirrors [looking glasses]; display boards; nesting boxes for 
household pets; identification bracelets, not of metal; furniture fittings, not of metal; pillows; collars, not of metal, for 
fastening pipes.

Cl.21;Lunch boxes; glass flasks [containers]; drinking vessels; smoke absorbers for household purposes; aerosol 
dispensers not for medical use; brushes; toothbrushes, electric; heat-insulated containers; door and window glass 
cleaners; electric devices for attracting and killing insects.
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Priority claimed from 13/09/2017; Application No. : 4388224 ;France 

3740528    17/10/2017
[International Registration No. : 1385906]
NOVARES GROUP
361 avenue du Général de Gaulle F-92140 CLAMART France

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, namely hydraulic jacks, air pumps for tires, lubricating pumps; spark plugs for 
vehicles, fuel filters, oil filters, for engines; machine tools for extrusion and molding of plastic parts, grilles.

Cl.9;Navigation apparatus for vehicles [on-board computers], satellite navigation apparatus, hands-free kits for 
telephones, notebook computers, computers, luminous or mechanical signaling panels, computer peripherals, automatic 
indicators of pressure loss in tires, radars, radio apparatus for vehicles, voltage regulators for vehicles, lifesaving 
devices, alarms [warning devices], magnetic data media, optical data media, electronic display panels, control panels 
[electricity], switchboards, walkie-talkies, radio-paging apparatus, remote control apparatus, portable telephones, 
teleprompters, temperature indicators, thermostats for vehicles, transistors [electronic], transmitters 
[telecommunication], fuses for vehicles.

Cl.11;Installations for lighting, heating, ventilation and temperature control for vehicles; control devices for adjusting 
headlights, driving lights and headlights for vehicles, light bulbs for vehicles, reflectors for vehicles, electric lamps, solar 
lamps, lamps and energy saving light bulbs, dynamo lamps.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; body parts, spare parts and accessories for vehicles, 
namely, weighting devices for windscreen wipers, horns, all support bars, roof racks, bicycle racks, spoilers for vehicles, 
balls and hiding balls of trailers, vehicle body rods, brake pads, anti-theft canes, chains for vehicles, trailer equipment, 
tarpaulins and nets, luggage rack for vehicles, hand pumps, water bottle cages, hanger holders, tidies, rear-view mirrors 
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for vehicles, head supports, consoles for vehicles, windshield wipers, roller sunscreen blinds; tires, casings for vehicle 
components (other than those for motors); mudguards, windshields, bumpers for vehicles; airtight covers, overhead 
consoles for vehicles, spoilers for vehicles, tailgate jacks, child safety seats for vehicles; suspension shock absorbers for 
vehicles, anti-theft devices for vehicles, head-rest for vehicle seats, automobiles, shock absorbers for automobiles, 
automobile tires, automobile bodies, automobile chains, automobile chassis, bumpers for automobiles, blinds and sun 
visors for automobiles, anti-theft alarms for vehicles, reversing alarms for vehicles, horns for vehicles, luggage carriers 
for vehicles, torsion bars for vehicles, rods for land vehicles (other than parts of engines), gearboxes for land vehicles, 
caps for vehicle fuel tanks, windshields, vans, pick-up trucks, trucks, hoods for vehicles, engine hoods for vehicles, 
bodies, casing for land vehicle components (other than for engines), safety belts for vehicle seats, transmission chains 
for land vehicles, vehicle chassis, hydraulic circuits for vehicles, torque converters for land vehicles, reduction gears for 
land vehicles, direction signals for vehicles, electric engines for land vehicles, electric vehicles, gearing for land vehicles, 
clutches for land vehicles, hub caps, casings (tires), axles, axle journals, windshield wipers, brake linings for vehicles, 
brake shoes for vehicles, brake segments for vehicles, brakes for vehicles, bands for wheel hubs, tailboard lifts (parts of 
land vehicles), vehicle covers, covers for vehicle seats, rims for vehicle wheels, driving motors for land vehicles, hubs for 
vehicle wheels, tires, air pumps (vehicle accessories), propulsion mechanisms for land vehicles, trailers (vehicles), trailer 
hitches for vehicles, shock absorbing springs for vehicles, vehicle suspension springs, rear-view mirrors, vehicle wheels, 
freewheels for land vehicles, vehicle seats, tractors, sleighs (vehicles), drive shafts for land vehicles, anti-glare devices 
for vehicles, upholstery, vehicle upholstery, vehicle wheel tires, windows for vehicles, steering wheels for vehicles; 
ventilation grilles for vehicles; control devices for adjusting headlights; motors and engines for land vehicles; driveline 
couplings and components for land vehicles, cigar lighters for automobiles.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and products made of these materials (rubber, gutta-percha, gum, 
asbestos, mica) not included in other classes, namely, rings of rubber, stoppers of rubber, threads of rubber not for textile
use, gaskets of rubber for jars, shock absorbing pads of rubber, valves of rubber or vulcanized fiber, water-tight rings, 
insulating tapes, rubber seals, insulating gloves, waterproof seals, joints; products made from semi-manufactured 
plastics; packing, stopping and insulating materials; flexible pipes not of metal; insulating adhesives, insulating and 
sound-absorbing mastics and joints; sealing strips and packing.

Cl.20;Locks, door handles, bolts, nuts, window seals, door seals, non-metallic catches, for vehicles.

Cl.40;Processing of materials, namely the transforming and molding of plastics.

Cl.42;Technological and engineering services, as well as research and design relating thereto, in the field of plastic 
processing, and the manufacture of plastic molded parts.
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Priority claimed from 07/04/2017; Application No. : 016570228 ;European Union 

3740559    06/10/2017
[International Registration No. : 1385244]
DXC Technology Company
1775 Tysons Boulevard Tysons VA 22102 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed publications; printed matter.

Cl.35;Business consulting; business management consulting; business information; business strategy services; 
business research services; business management and business operation research services; outsourcing services 
(business assistance); business process management consultancy; business process outsourcing services; outsourcing 
in the field of information technology; outsourcing of telephone call centers and data center operations; business data 
analysis; business consulting in the field of big data; data processing; database management; auditing of legal bills; 
consulting to review business efficiency of legal service providers; consultancy relating to business efficiency; supply 
chain consulting and management services; business consultancy services relating to disaster planning and recovery; 
information, consultancy and advisory services relating to all the foregoing services.

Cl.36;Insurance services; reinsurance services; consulting and information concerning insurance and reinsurance; 
insurance claims processing; financial services; information services relating to banking; financial consultancy relating 
to loans; information, consultancy and advisory services relating to all the foregoing services.

Cl.37;Installation, maintenance and repair of computer hardware; installation, maintenance and repair of computer 
systems; installation, maintenance and repair of computer networks; installation, maintenance and repair of 
telecommunications hardware and telecommunications networks; information, consultancy and advisory services 
relating to all the foregoing services.

Cl.38;Telecommunications; voice and data transmission services; providing internet access; wireless communications 
services; unified communications as a service (UCaaS), namely, providing communications services such as instant 
messaging, voice transmission, data transmission, audio and video calling, and video conferencing; email services; 
transmission of messages; information, consultancy and advisory services relating to all the foregoing services.

Cl.41;Training; education; arranging and conducting conferences, classes and seminars; providing electronic 
publications; providing on-line publications; information, consultancy and advisory services relating to all the foregoing 
services.

Cl.44;Medical services; telemedicine services; healthcare consulting; medical information; information, consultancy 
and advisory services relating to all the foregoing services.

Cl.45;Security services; security consultancy; identification verification services, namely, providing authentication of 
personal identification information; advisory services relating to regulatory affairs; reviewing standards and practices to 
assure compliance with laws and regulations; information, consultancy and advisory services relating to all the foregoing 
services.
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Priority claimed from 03/05/2017; Application No. : 016674202 ;European Union 

3740567    13/10/2017
[International Registration No. : 1385470]
Linde Material Handling GmbH
Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic components; electronic surveillance apparatus; monitoring units [electric]; electric sensors; 
electronic sensors; optical sensors; automatic control apparatus; electric control apparatus; regulating apparatus, 
electric; checking (supervision) apparatus (electronic), signalling apparatus.

Cl.12;Industrial trucks; forklift trucks; reach trucks; narrow aisle lift trucks; pallet trucks; rack stackers; platform cars; 
side-loading reach trucks; vehicles for the transfer of shelf control equipment inside warehouses; pick-up trucks with 
loading platforms or loading space; skidders and order pickers.
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3740579    14/08/2017
[International Registration No. : 1385444]
Joseph Giles Limited
7 Imperial Way Croydon CRO 4RR United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery and architectural ironmongery; door and window furniture, fittings and hardware.

Cl.42;Design of ironmongery and architectural ironmongery.
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Priority claimed from 25/01/2017; Application No. : 22744735 ;China 

3741609    23/05/2017
[International Registration No. : 1385421]
Shanghai Putao Techonology Co., Ltd
Room 3001, Building 22, No. 500, Jiajian Road, Jiading District 201822 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Video game cartridges; electronic publications, downloadable; downloadable image files; computer game software 
that can be downloaded from global computer network; computer game software used for mobile phones; recorded 
computer program (program); computer game software; optical discs; animated cartoons; cinematographic film, exposed.

Cl.16;Paper; printed publications; books; magazines [periodicals]; newsletters; comic books; posters; stationery; 
mathematics teaching aid (term considered too vague by the International Bureau - Rule 13.2.b of the Common 
Regulations); drawing materials.

Cl.28;Games; apparatus for games; toys; playing cards; chess; balls for games; body-building apparatus; machines for 
physical exercises; ornaments for Christmas trees, except illumination articles and confectionery; fishing tackle.
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Priority claimed from 19/05/2017; Application No. : 302017000054750 ;Italy 

3741618    05/10/2017
[International Registration No. : 1385520]
PHITOGEN HOLDINGS S.P.A.
Via Valtellina, 19/21/23 I-63074 San Benedetto del Tronto (AP) Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic creams; bleaching preparations [decolorants] for cosmetic purposes; dentifrices; deodorants 
for human beings or for animals; extracts of flowers [perfumes]; hair spray; cleansing milk for toilet purposes; after-shave 
lotions; hair lotions; lotions for cosmetic purposes; mascara; beauty masks; cosmetic kits; oils for toilet purposes; 
essential oils; oils for perfumes and scents; oils for cosmetic purposes; sun-tanning preparations [cosmetics]; cosmetic 
preparations for baths; collagen preparations for cosmetic purposes; bath preparations, not for medical purposes; toiletry
preparations; wrinkle-minimizing cosmetic preparations for topical facial use; cosmetic preparations for slimming 
purposes; cosmetic preparations for skin care; perfumery; make-up preparations; nail care preparations; shaving 
preparations; perfumes; lipsticks; soap; shampoos; talcum powder, for toilet use.

Cl.5;Dietetic foods adapted for medical purposes; food for babies; topical gels for medical and therapeutic purposes; 
gels, creams and solutions for dermatological use; dietary supplements consisting of vitamins; mineral food 
supplements; homeopathic supplements; vitamin preparations; chemico-pharmaceutical preparations; pharmaceuticals; 
homeopathic pharmaceuticals; sanitary preparations for medical purposes; dietetic substances adapted for medical use.
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3742621    03/08/2017
[International Registration No. : 1385798]
ALTAN ÖZTEPE
Merkez Mah. 1/5 Sok. No:69/10 Bagcilar Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing]; footwear, shoes, slippers, sandals; headgear, hats, caps with 
visors, berets, caps [headwear]; skull caps.

Cl.41;Education and training, arranging and conducting of conferences, congresses and seminars, sporting and 
cultural activities; entertainment; ticket reservation and booking services for entertainment, sporting and cultural events, 
including ticket reservation and booking services for theatres, cinemas, museums and concerts, publication and editing 
of printed matter, including magazines, books, newspapers, other than publicity texts; electronic publication services, 
production of movie films, radio and television programmes, news reporters services; photographic reporting services, 
photography, translation.
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Priority claimed from 13/02/2017; Application No. : 30 2017 101 402 ;Germany 

3743031    18/07/2017
[International Registration No. : 1385428]
GEA Group Aktiengesellschaft
Peter-Müller-Str. 12 40468 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.35;Updating and maintenance of data in computer databases; compilation of cost-price analysis; business 
management and organization consultancy services; professional business consultancy and organization consultancy 
regarding management methods, in particular in the fields of knowledge management, innovation management, idea 
management, quality management, company suggestion scheme, company improvement management and employee 
involvement; business management consultancy; business organization consultancy; personnel management 
consultancy; advisory services for business management; procurement services for third parties (acquisition of goods 
and services for other companies); administrative processing of purchase orders; computerized file management; 
systemization of data in computer databases; compilation of data in computer databases; document reproduction; 
compilation of statistics; market research services; business inquiries; business investigations; business information 
services; efficiency experts; marketing research; opinion polling; word processing services; publication of publicity texts; 
economic consultancy and analysis; marketing (public relations services), sales promotion and advertising services; 
online advertising; design and production of advertising material (advertising agency services); creation and production 
of advertising films; compilation and distribution of advertising material, in particular of merchandising articles, leaflets, 
prospectuses and printed matter.

Cl.41;Organization and arranging of conferences and congresses; online publication of electronic books and 
periodicals; organization and arranging of conferences, congresses, symposiums; arranging and conducting of seminars 
and workshops; publication of texts; writing of texts; teaching; arranging and conducting of seminars; arranging and 
conducting of workshops; arranging and conducting of colloquiums; arranging of exhibitions for cultural or educational 
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purposes; training, further training and further education in the fields of knowledge management, innovation 
management, idea management, company suggestion scheme, company improvement management and employee 
involvement; coaching (training); courses, training, coaching with regard to potential analysis and/or individual measures 
derived therefrom as well as cooperative projects based thereon and independent cross-firm and/or cross-company 
cooperative projects; training and further training for personnel development; sporting and cultural activities.

Cl.42;Computer software consultancy; consultancy in the field of computers; installation of computer programs; 
duplication of computer programs; updating of computer software; computer software design; maintenance of computer 
software; computer programming; website design and maintenance; scientific consultancy and analysis.
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3743729    11/01/2017
[International Registration No. : 1385696]
FruityClick Limited
Business Complex, 1-6 Booth Street, Smethwick, Birmingham B66 2PF United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Provision of advertising services; provision of business information and administration services; on-line 
commercial trading services; provision of online statistical, quantitative and qualitative consumer market information 
regarding the sale and resale of items and analysis thereof via a global computer network.

Cl.42;Hosting of websites for the provision of analysis and online distribution of statistical, quantitative and qualitative 
information regarding the sale and resale of items.
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Priority claimed from 04/04/2017; Application No. : 016544074 ;European Union 

3743730    19/09/2017
[International Registration No. : 1385577]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; coin-operated mechanisms; computer and video games software; games software in particular 
for use on any computer platform, including electronic entertainment and games consoles; computer game programs; 
video games (software); computer games provided through a global computer network or supplied by means of multi-
media electronic broadcast or through telecommunications or electronic transmission or via the internet; computer 
games, leisure and recreational software, video games and computer software, all being provided in the form of storage 
media; programs for operating electric and electronic apparatus for games, amusement and/or entertainment purposes; 
computer software for computer games on the internet; online games (software), in particular for online betting games, 
online prize games, online gambling games, online games of skill and online casino games; computer software in the 
form of an app for mobile devices and computers; calculating apparatus in coin-operated machines and parts for the 
aforesaid goods; electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit 
cards, bank notes and coins; software in particular for casino and/or amusement arcade games, for gaming machines 
and/or slot machines each one with or without prize payouts; gaming software that generates or displays wager outcomes
of gaming machines; operational computer games software; computer software for managing of games (game collection); 
collection of video games software.

Cl.28;Games; toys; gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); 
games for amusement arcades (included in class 28); coin-operated video gaming apparatus; video games apparatus 
adapted for use with external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-
operated automatic gaming machines and gaming machines, in particular for gaming arcades, with or without a prize 
payout; electronic or electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines 
operated by coins, tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in 
particular for commercial use in casinos and amusement arcades, with or without a prize payout; automatic gaming 
machines and gaming machines, in particular for commercial use in casinos and gaming arcades, with or without a prize 
payout; coin-operated gaming machines and/or electronic money-based gaming apparatus (machines), with or without 
prizes; housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means 
of coins, tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use 
in casinos and gaming arcades, with or without a prize payout; electronic games; electronic game entertainment 
apparatus and parts thereof; video output game machines; drawing apparatus for prize games and lotteries, draws or 
raffles; housings of metal, plastic and/or wood for coin-operated automatic machines; apparatus for games (including 
video games), other than adapted for use with external screens or monitors only; electropneumatic and electric slot 
machines with levers for pulling (gaming machines); gaming tables, in particular for table football, billiards, sliding 
games; flying discs (toys) and darts; gaming machines, namely, electric, electronic or electromechanical apparatus for 
bingo games, lotteries or video lottery games and for betting offices, connected or not connected to a computer network; 
LCD games consoles; automatic gaming machines; all the aforesaid automatic machines, machines and apparatus also 
operated via computer networks; apparatus and devices for accepting and storing money, being fittings for the aforesaid 
automatic machines, included in class 28; automatic lottery machines.
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Priority claimed from 23/12/2016; Application No. : 016201253 ;European Union 

3743749    21/06/2017
[International Registration No. : 1385873]
BOBST MEX SA
Route de Faraz 3 CH-1031 Mex (VD) Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for use in industry; unprocessed plastics.

Cl.2;Coating compounds in the form of varnishes for industrial applications for materials intended for printing 
machines, packaging machines and coating machines; varnishes; ink for printing machines and printers.

Cl.4;Industrial oils, lubricating oils.

Cl.7;Printing machines and printing modules (parts of machines), including machines for printing packaging, labels, 
posters, advertising banners, wallpaper, decorative products for household use, tablecloths, textiles, clothing and printed 
matter; packaging machines; coating machines; control devices for the aforesaid machines; peripheral devices and 
accessories for the aforesaid machines; positioning motors for the aforesaid machines; modules (parts of machines) for 
loading, feeding, unwinding, connecting, positioning, conveying, stacking, receiving, separating, collecting, rewinding, 
handling, packaging and machine output of printed materials; components and spare parts for the aforesaid machines, 
modules (parts of machines) and devices.

Cl.9;Printers; computers and electronic control devices for printing machines, packaging machines and coating 
machines; downloadable printing fonts; laboratory apparatus; software for printing machines, packaging machines, 
coating machines and printers; electronic devices, apparatus, instruments and software for input, recording, processing, 
storage, transmission, data display, checking, measuring, control, programming, regulation, quality control, monitoring of 
production parameters, performances and outage management of printing machines, coating machines and packaging 
machines; electronic sensors and digital cameras for detecting and tracking; print heads for digital printing machines.

Cl.16;Paper; cardboard; labels of paper, labels of cardboard, posters; packaging material made of paper, cardboard, 
corrugated cardboard and plastic; stickers; printing products; paper advertisement banners; stationery; paper containers, 
paper boxes, paper table napkins, paper table decorations, wrapping paper, paper envelopes, paper cards, paper 
packaging, paper sleeves, paper leaflets, paper sheets; cardboard containers; cardboard boxes, cardboard table 
decorations, cardboard envelopes, cardboard cards; bookbinding material; photographs; adhesives for stationery or 
household purposes; tickets.

Cl.17;Adhesive films, tapes and strips for industrial use; semi-processed plastic materials.

Cl.27;Wallpaper.

Cl.35;Retail sale and on-line services for printing machines, packaging machines, coating machines, peripherals and 
accessories for the aforesaid machines, printers, control devices for printing machines, packaging machines and coating 
machines, printing fonts, laboratory apparatus, software for printing machines, packaging machines, coating machines 
and printers; retail and on-line services for sensors and digital cameras, ink, ink for printing machines and printers, paper,
cardboard, plastic labels, paper labels, cardboard labels, posters, packaging materials, stickers, printed matter, paper and 
plastic advertising banners, stationery, paper containers, paper boxes, paper table napkins; retail sale and on-line 
services for paper table decorations, wrapping paper, paper cards, paper envelopes, paper packaging, paper sleeves, 
paper leaflets, paper sheets, cardboard containers, cardboard boxes, cardboard table decorations, cardboard envelopes, 
cardboard cards, bookbinding material, photographs, adhesives (glues) for stationery or household purposes, tickets; 
retail sale and on-line services for strips, tapes, adhesive tapes and films, plastic films, plastic sheets, semi-processed 
plastic materials, wallpaper, adhesives used in industry, unprocessed plastics, coating substances, industrial oils and 
lubricating oils, industrial, textiles.

Cl.37;Maintenance, installation, repair, adjustments and cleaning of printing machines, packaging machines, coating 
machines and printers; assembly and fitting of spare parts for printing machines, packaging machines, coating machines 
and printers.

Cl.40;Rental of printing machines, packaging machines, coating machines and printers.
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Cl.41;Training; education; training and education concerning printing machines, packaging machines, coating 
machines and printers.

Cl.42;Technical testing of printing machines, packaging machines, coating machines and printers; technical advice 
concerning printing machines, packaging machines, coating machines and printers.
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